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LOK SABHA

Monday, February 17. 1964/Magha 28,
1885 (Saka)

The Lok Sabha met at Eleven of

the Clock.
[Mr. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Raid by Pakistanis on J. & K. Border
(Eangri Village)

+
( Shri Vishram Prasad:
Shri Nath Pai:
Shri Yashpal Singh:
Shri Bishanchander Seth:
Shri Dhaon:
121, { Shri P. C. Borooah:
Shri D. C. Sharma:
Shrimati Savitri Nigam:
Shri Jedhe:
Shri Mohan Swarup:
Shri Onkar Lal Berwa:
Lshri P. R. Chakraverti;

Will the Prime Minister be pleased
to state:

(a) whether it js a fact that some
Pakistanis raided Kangri village 60
miles from Jammu on the 31st De-
cember, 1963;

(b) if so, the details about the pro-
perty looted; and

(c) the steps taken to stop such
recurrences?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) and (b). Yes, Sir. On
dist December, a group of Pakistan|
Pakistan-occupied Kashmir zivilians

2080 (ai) LS—1.
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lootad a cloth shop in village KANGRI
When intercepted by our border pat-
rol, the raiders recrossed the cease-
fire line, throwing away 13 bundles of
stolen cloth.

{¢) The border police patrol main-
tain vigilant guard to prevent or foil
such raids,

it fesret seave : F o S ATEA
Z fr 9t 3o afrefl ¥ qz sy
7o fare § AT T ¥ qfE
#1 70 fa, §% ey a1 #v8 wave o
a7

The Minister of State in the Mimis-
try of External Affairs (Shrimati
Lakshmi Menon): Such incidents
which happen on the cease-fire line

are generally reported to the UN
observers and this has been done.
That is the wusual procedure laid
down.

=it fasm warr & ST =TEEr
g fr 39 ag 1 (ot foare £ it
¥ FAT FrE v feamm wm, FE
&fewifz g, o1 9« foE T &0
EHTST ACHTL FT FTH & 9T I8 0% 18
U &Y AT AE 7

Shrimat;i Lakshmi Menon: [ have
sald that there is a particular kind
of procedure laid down for any kind
of violation of the cease-fire line.
This matter is referred to the UN
observers and usually they say that
either one party is guilty or the other
party has violated the cease fire agree-
ment. That is all that is possible

Mr. Speaker: The point is whether
only a record is kept by UN observers
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to be used afterwards or some action
is also proposed by them?

Shrimatj Lakshmi Menon: Usually
no action ig taken. They only say
whether there has been a violation of
the cease-fire agreement or Pakistan
has violated or India has violated,

Shri Nath Pai: In view of the fact
that Pakistan has been able to enlist
sympathy for herself by a diabolical
exploitation of India’s alleged mis~
deeds against Pakistan, may I know
why the Government of India did not
prepare an annual white paper list-
in;; the myraids of real misdeeds of
Pakistan against this country includ-
ing raids, incursions, violations of the
border, etc.?

Shrimati Lakshmi Menon: It is a
sugestion for action but all these
things are answered in Parliament
whenever questiong are asked we have
given a full statement of their wviola-
tions, ete.

Mr. Speaker: It is a suggestion, I
also agree. But why did not the
Government consider that suggestion

earlier? Do they propose to take that
up now?

The Prime Minister and Minister
of External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): The question is whether we
should issue a white paper and cir-
culate it in regard to these raids from
Pakistan. We shall consider that.

it v Fag : 7 T gl qwr Er
ARG o o MAFLATFIE TR
TE A AT GF @Y 17 F, 91 TS ;-
AN AR A TR I G T

TEAH W : By S FT AT I
AT TE & |

fan fasn & A (st 1w @R
WIERY) S AT TG A T TAE
ST AT ATE § | AR AT FT AHAAA
Tfe 1 1 o qezaf § gw w1 R
£ AR e ¥ oAy WfE | AT O
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gt wFee A o W @A ) oag @
a9l & T T AT 8, A9 W F IR
Fr a7 ¥ 1 gEleg Fer S Frand
o TFo ATIIEL T & 98 W g |
FfeT g0 9= 18 g 5 g mE
g AU @, AR W 9 F W
2 f I araur ¥ w1 foar 7
IAFT TS Ft HIGA FTHT S TH-
WA qg TEATH AT G { TAH U
qg FTLATE THT aCH ¥ gAY § | @
A ¥ grd aTs ¥ ot mE § S
WAEI AL |

ot HiwTe F aLan 2§ oA
g fF feat aeafe arfeenfral &
T & AR T @ E R R A
9 ¥ foe #1€ Faw sy v § 7

ol ST TP e : OH AL §
fF ag FULT 79T 1 FeIfer 9z FL
T g1 | BIE AIE gFET A arew av
A F1 FIW FL &, TT FAFT LT
faram smam & wtT SAET TwET AT

Shri P. R. Chakraverti: May I know
whether in this raid the raiders came
inside three miles of the cease-fire
line and were given cover by the
Pakistan army and, if so, what pro-
tests have been lodged against the
Pakistan Government on this score?

Shrimati Lakshmi Menon: These
people came there; they were civilians
armed with rifles and other weapons,
and they just looted. If the hon.
Member will be satisfied with this
reply, I may tell him that such inci-
dents are very rare. In the whole of
1963, there were just five such inci-
dents, and the actual loss is only 51
heads of cattle and one Indian killed
and three injured.

Mr. Speaker: He wanted to know
whether they came within our terri-
tory.

Shrimati Lakshmi Menon: They
were not supported by forces. They



961 Oral Answers
were only Pakistan civilians armed
with rifles,

Shri Ranga: May I know, when we
make these complaints to the TU.N.
observers, what is the procedure?
Do they go to the spot and then make
a study and then ascertain whether
our complaint is correct or not, and
may I know whether they would make
any report to us as well as to the
United Nations; and, if so, what is the
report or what is the judgment that
they have reached in regard to this
particular incident?

Shrimati Lakshmi Menon: Usually,
when a report of any incident is
made, when any incident takes place,
the observers of the U.N. or whoever
it is, go to the spot and they make
an investigation and they say Wwho
has viclated this cease-fire agreement.
The military observers have not given
their decision in this particular case.
Their decision is awaited.

Shri Ranga: May I know whether
Government will be willing to place

on the Table of the House some
time. ...

Mr, Speaker: No report has Yet
been given,

Shri Ranga: ....about the report
that the U.N. observers have made
in regard to the earlier incursions
that Pakistan has made? In regard

to the past, we have got no report at
all.

Shrimatj Lakshmi Menon: If the
hon. Member wants a statement on
all these cease-fire violations, then we
might consider placing it on the Table
of the House,

Mr. Speaker: That is all right. Shri
Hem Barua.

Shri Hem Barua: May I know if it
is a fact that during the last fort-
night Pakistan has moved her troops
to the cease-fire line in Jammu and
Kashmir State and, if so, may I know
what steps the Governm‘gnt have
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taken against this Pakistan mowe-
ment?

Mr, Speaker: In this incident, have
they moved?

Shri Hem Barua: During the last
fortnight, and it has been reported
to the Government of India.

Mr. Speaker: Here, we are concern-
ed with this particular incursion.

Shri Hem Barua: This particular

o incident is connected with that. They

have drawn courage from that,

Shri Lal Bahadur Shastri: I do not
think this incident is connected with
that at all, but from what the hon.
Member has said, if he had some
other area in mind....

Shri Hem Barua: No; my report
is....

Mr, Speaker: Order, order.

Shri Lal Bahadur Shastri: I might
make it clear. All kinds of reports
appear in the press, but we have to
remain wvigilant; and our forces are
there and we keep a guard and watch,

Shri Abdul Ghani Goni; These inci-
dents, whether major or minor, are a
regular series of incidents indulged
in by the Pakistan Government to
disturb the areas, particularly the
border areas, to keep that issue alive.
So, may I know what steps are being
taken by the Government to reinforce
the border forces and border police?

Shrimati Lakshmi Menon:
already answered that.
increased.

Shri S. N. Chatarvedi: May I know
what advantage we derive from the
decision of the UN ocbservers in our
favour and whether it entitles us to
any sort of compensation for the vio-
lation of our territory?

Shrimati Lakshmi Menon; As far as
I am aware, they just say that viola-
tion has occurred and nothing more.

I have
Vigilance is
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Mr. Speaker: Only a record is kept.

Second Wage Board for Textile
Indusiry
+
 Shri Yashpal Singh:
Shri Nath Pai:
Shri Bhagwat Jha Asmad:
Shri P. C. Borooah:
Shri Sarjoo Pandey:
*123, / Shori Indrajit Gupta:
Shrimati Savitri Nigam:
1 Shri Dinen Bhattacharya:
Dr. U. Misra:
Dr. Ranen Senm:
Shri Umanath:
L Shri Himatsingka:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether a Second Wage Board
for Textile Industry is proposed to
be set up; and

(b) if so, the composition and the
terms of reference of the Board?

The Deputy Minister of Labour and
Employment (Shri R. K. Malviya):
(a) Yes,

{b) The composition and terms of
reference of the proposed Wage Board
are being finalized.

=t T fag T I 9
awdt § fF agem 3= 18 9 7 a1 9
Qe &1 fawrfar fee fre foeii & e
¥ £F frar § O 99 fasms w
gFa fomar mar & 7

=Y To fo HreEm : ¢90 (HATHA
399 7 fawrfont &1 (77 a@ & w9 gt
Tete fFar, v faei 7 39 F 3@
feewl w1 ToeE fem o) 39 fawt
¥ groeftizory g1 wr A = f )
ot frt foeaia Fie Foet goaeiisie gt
frar 2 q £ TR F IR F HaRd
FALY 441 § AT qg FAE T T
Tq FOF-H0T T FT IR | S A
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TR g FX T § S o
sfafoger waTiee 1 I T
FAFfgard I A §
[ AR R TER W o) W
& § "o g st

Shri Warior: I cannot follow,

Mr. Speaker: There are still some
15 left. There is a committee that is
making an enquiry into them. Action
will be taken after that report is
received,

ot g fag T AT A A
D L Y M SRR S
a% fogsreem faar ¢ 7

st To fifo W : fog A
¥ < gfrrew 1 fidowe fear strar
% I a0 @ for sngm 1 it &
AT feree wrserET g S § )

Shri Indrajit Gupta: In view of the
fact that this is going to be the second
board and therefore, it will not be
necessary to duplicate much of the
collection of statistics and data which
the first board had done, is the
Governmcnt thinking of framing the
terms of reference and to fix some
sort of time-limit this time so that the
work can be completed expeditiously?

Shri R. K. Malviya: That is for
the wage board itself to decide. They
take their own time. But the attempt
would be to get the recommendations
as carly as possible,

Shri Warior: Iz it necessary that all
the data that had been collected by
the first wage board should be again
collected and the time should be ex-
tended for the report of this wage
boarnd? If not, why cannot this wage
bnard be asked to base their recom-
mendations on those data already
available?

Shri R. K. Malviya: The recom-
mendation cannot be made available
immediately.  After the last recom-
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mendations were made, developments
have taken place in the industry and
thoge have got to be considered. So,
it is left to the wage board itself to
decide. Of course, attempts will be
made to get their recommendations
as early as possible.

Shri Bhagwat Jha Asad: May I
know by what time the terms of ref-
erence will be finalised and this board
will be brought into existence for
functioning?

Shri R. K. Malviya: The terms of
reference are being finalised in con-
sultation with the parties—employers
and workers. As soon as their ac-
ceptance comes, the terms will be
finalised.

Mr. Speaker: Any approximate
idea about the time that is likely to
be taken? e
This should

couple of

Shri R, K. Malviya:
not take more than a
months.

Phizo's Visit to Nagaland .

+
( Shri Nath Pai:
Shri Yashpal Singh:
Shri Bishanchander Seth:
Shri Dhaon:
Shri M. L. Dwivedi:
Shrimati Savitri Nigam:
Shri S. C. Samanta:
hri D, C. Sharma:
Shri Maheswar Naik:
Shri P. C. Borooah:
Shri Hari Vishno Kamath:
Shri Mohan Swarup:
=123, J Shri Prakash Vir Shastri:
i Shri D. D. Puri:
Shri P. R. Chakraverti:
“ =" | Shri J, B, S, Bist:
Shri Tridib Kumar
Chaudhuri:
Shri Onkar Lal Berwa:
Shri Bibhuti Mishra:
Shri Maniyangadan:
Shri Dinen Bhattacharya:
Dr. U. Misra:
Dr. Ranen Sen:
Shri S. M. Banerjee:
Shri A. N. Vidyalankar:
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Shri Narasimhan Reddy.
Shri Himmatsinhji:

Shri P. K Ghosh:

Shri Hem Barua:

Shri Kachhavaiya:

Shri Vishram Prasad:

Dr. L. M. Singhvi:

Shri C. K. Bhattacharyya:
Shri D, D. Mantri:

i Shri 8. N. Chaturvedi:
Shri Hem Raj:

Shri Kajrolkar:

Shri Himatsingka:

Shri Swell;

Shri Kappen:

Shri H. C. Soy:

LShri Gulshan:

Shri Ram Harkh Yadav:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that Shri
Phizo, the rebel Naga leader, has re-
quested Government to permit him to
enter Nagaland; and

(b) if so, whether Government have
considered his request?

The Minister of State in the Minis-
try of External Affairs (Shrimati

Lakshmi Menon): (a) and (b), Shri
Phizo has made no request to the
Government of India but the Chief
Minister of Nagaland received inti-

mation that Phizo was willing to dis-
cuss with him and his enlleagues the
subject of restoration of peace in
Nagaland. The Government of India
have, on the request of the Govern-
ment of Nagaland, agreed to grant
him safe conduct if he comes to India
for talks with the Government of
Nagaland on the condition prescribed
by the Chief Minister,

Shri Nath Pai: Shri Phizo is sub-
sequently reported to have declined
this offer of safe conduct. May we
know the reasons? Since the Gov-
ernment of India had indicated to him
by its offer that in its own opinion a
final settlement of the Naga problem
is not possible without his reaching
an agreement with it, may we know
where the megotiations broke down?
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Shrimati Lakshmi Menon: We do
not know whether Shri Phizo has
declined the offer of safe conduct or
not, because this was a request from
the Nagaland Government, as I have
pointed out in my answer, to the
Government of India. We have seen
reports in the newspapers that he has
not agreed to keep to his original
proposal of coming to Nagaland and
discussing with the Nagaland Govern-
ment. But as far as we are aware
no such proposal or confirmation has
been received from Shri Phizo, as to
whether he has abandoned his idea of
coming to Nagaland.

Shri Nath Pai: Is it a fact that, in
order to demonstrate to India and to
the world how in spite of the fact
that we have introduced a popular
regime there it is Phizo's writ that
runs in the Nagaland, Phizo's allies
in Nagaland have stepped up their
hostile activity and of late this is
causing a great embarrassment to us?

Shrimati Lakshmi Menon: It does
not mean any such thing. The Naga-
land Administration feels that it will
be able to maintain law and order
better if it can come to an agree-
ment with Phizo who has been help-
ing the hostiles against the Govern-
ment. Since Phizo himself has expres-
sed a desire to come to Nagaland and
talk with the Nagaland Administra-
tion with a view to maintaining law
and order this was agreed to by the
Nagaland Administration. But that
does not mean that Phizo runs the
Nagaland Administration

Dr. L. M. Singhvi: May I know
whether the request made by Phizo
is in consequence of the discussions
held with him by one of the Parlia-
mentary Secretaries to the Prime
Minister, and whether that acceptance
has been reversed now sn account of

any intervening circumstances later
on? '

Shrimatji Lakshmi Menon: It may
be quite possible that as a result of
the discussions of the Parliamentary
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Secretary with Shri Phizo he might
have agreed to talk with the Naga-
land Administration.

Dr. L. M. Singhvi: It is not a ques-
tion of “might have agreed”; it is a
question of facts. Does the Govern-
ment claim or does it not know that
a Parliamentary Secretary actually
talked with Phizo? Where is the
question of “might have agreed"? We
would like to know specifically whe-
ther this was agreed to with him,

The Prime Minister and Minister
of External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): Sir,......

Mr. Speaker: If the Prime Minister
so desires he can sit and reply.

Shri Jawaharlal Nehrn: It does not
make any difference.

Mr Speaker: It is the desire of the
House that I should request him to
sit and answer.

Shri Jawaharlal Nehru: I am very
grateful to you, Sir. When I feel
like it I shall do that

=Y Tqig fag : T s
F qrE Jr JAT =l |

Shri Jawaharlal Nehrn: I do not
know what the exact conversation
was, but it is quite possible that the
Parliamentary Secretary might have
suggested to him this question of
discussing it with the Nagaland Gov-
ernment.

Shri Hari Vishou EKamath: May I
remind the Prime Minister of the
statement he made in the last session,
either in answer to a question or
during a half-hour discussion, to the
effect that Shri Phizo is receiving,
either overtly or covertly, arms from
Pakistan, if not from China as well;
and, if that be so, is it the policy of
the Government to give all sorts of
facilities to one who is in league with
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one or both of our present enemies
and so is a near traitor to our country?

The Minister Withoat Portfolio (Shri
Lal Bahadur Shastri): In so far as
some of the Nagas are concerned it
is true that they have been trying to
get help from Pakistan in arms and
perhaps in training also. But in so
far as Shri Phizo is concerned, as the
House knows, he is now outside India
and in spite of his past activities the
Government of India felt that if he
wanted to come over to Nagaland
and have a talk with the representa-
tives of the present Government there
the Government of India might not
come in the way because we want
peace in Nagaland. The main point
is that Mr. Phizo has to come here
and talk in the present context of
things where no constitutional change
is possible. We have made a special
case about Nagaland. It has been
given full autonomy, it is a full State
and the people of that area have got
the fullest opportunity to participate
in the governance of that area. In
this context if Mr. Phizo wants to
come and meet the Chief Minister
and others, the Government of India
will allow him to do so. If Mr. Phizo
desires not to come here, well, he
may gladly do as he likes. It is for
him to decide whether he wants to
come here or not

st e fag o fro frat wm
i §@R & @Na & Tl
YA AT T F | T T qqT
gt § fF arm 9 5T gEer deex
T ¥ fawre o = daw o 2

WER WERA : 9g FATA TH IR
gl FaT &

ot ayarw fag : s, OE gEr
gart g8 F AYFT foqw vy | 9= fivo
st ¥ fammw aea 2 w4 §,
&Y forx Fad avai a4l 7 o @ g ?
AN Fow @A T AR, AT
TATHE FAFT DY AT 2 qwar g 7
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WEW WEWRY : WA 46T 9ER
NP REATTHBRE |

Shri Swell: The Minister of State
for External Affairs has just now
stated that on the request of the Chief
Minister of Nagaland the Government
of India had agreed to give safe con-
duct guarantee to Mr. Phizo if he
decides to come and have a talk with
him. May I know from the Prime
Minister whether the Government
leaves the field free to the Chief
Minister of Nagaland and Mr. Phizo?
Do they not want to impose any
conditions whatsoever in the interests
of peace in that area?

Shri Jawaharlal Nehru: It is not
quite clear as to what the hon. Mem-
ber desires to know. We do not want
to impose any condition which has
not been imposed by the Nagaland
Government themselves. The Naga-
land Government and the Govern-
ment of India are entirely at one in
this matter. Mr, Phizo was told that
he could come here at the request of
the Nagaland Government and on the
conditions laid down by the Nagaland
Government.

Shri J. B. S. Bist: May I know how
long this period of offer to visit Naga-
land will last?

Shrimati Lakshmi Menon:. No period
is prescribed.

T sitfrefa frw ;oo @ @
T ot ot e fear v 8, @ e
g & Armee wEdiE £ s @ ag
AT HTAT AT FET G T IR
g fFar | & ag s wEn g e
ot o7 frgena & 4, 99 aww oA
&I A1 I feEl F gy A s
FrATfEat g€, #1 ITH W AR ¥
f‘m‘?%mwmﬁa#ﬁiﬁlﬁﬁﬁm
Fwarg? 5
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= wavgeeTe Age : few A
¥ grN, AfFT JaF AR F ag 7@
AT AT AT F, Ag F TG A

Shri Nath Pai: An impression is
gathering that it is the Government
of India's own conviction that no
final and ultimate pacification of
Wagaland is possible without a settle-
ment with Mr. Phizo. How far is this
impression correct? If this impres-
sion is correct, may I know why Gov-
ernment is making use of the subter-
fuge of negotiating talks through the
Parliamentary Secretary to the Prime
Minister and alternately taking shel-
ter behind the facade of “the State
Government to help them when it is
they who want the talks?

Shri Jawaharlal Nehru

Shri Tyagi: Please reply sitting.
After all, Sir, we do not want to strain
him.

Shri Jawaharlal Nehru: It is good
for me.

Shri Hari Vishnu Kamath: We have
requested him once. The Speaker has
also reguested him. What more can
we do? We cannot force him.

Mr. Speaker: 1 would again request
him not to strain himself because I
have been asked not only by the
Members of the House but by out-
siders also to request him not to strain
himself by standing.

Shri Tyagi: Has he forgotten res-
pecting the wishes of the House?

Shri Jawaharlal Nehru: The hon
Member's belief, or insinuation if I
may use that word, is quite incorrect
that the Government of India thinks
that nothing can be done finally in
Nagaland without the help of Mr.
Phizo. It is quite incorrect. But the
Government of India still thinks that
many things may be done which may
expedite complete peace and order in
Nagaland. Otherwise, it will take a
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little longer time. Regarding the
Parliamentary Secretary going and
seeing Mr. Phizo, I did not ask him
to see Mr. Phizo. He went there and
saw him, and I think he did so rightly.

Shri Hari Vishnu Kamath: But you
had no objection?

Shri Jawaharlal Nehru: We had
no objection; certainly not. The reply
that was sent by the Chief Minister
of Nagaland was sent without our
original knowledge of it. But we had
it later.

Shri Surendramath Dwivedy: May
I know whether the Government of
India know what are the questions
which Mr. Phizo wants to discuss
with the Nagaland Government? Is
it just relating to the maintenance
of law and order, as the hon. Minis-
ter has said just a few minutes back?

Shri Jawaharlal Nehru: We do not
know what Mr. Phizo has in mind.

Shri S. N. Chaturvedi: May I know
if any conditions were imposed, while
granting the safe conduct, on the
movements of Mr. Phibo when he
came to India to prevent him from
ineiting further mischief here?

Shrimati Lakshmi Menon: He is
coming with the definite purpose of
having talks with the WNagaland
administration and the only condition
imposed is that the talks should be
within the existing constitutional
arrangements,

New Transmitter for ALR.

+
{ Shri Maheswar Naik:
Shri Bibhuti Mishra:
Shri Yashpal Singh:
Shri D. C. Sharma:
Shri P. C. Borooah:
*124. < Shri Sidheshwar Prasad:
Shri S. N. Chaturvedi:
Shri Mohan Swarup:
Shri Hem Barua:
Shri M. L. Dwivedi:
| Shrimati Savitri Nigam:
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Shri Kachhavaiya:

Shri S. C. Samanta:

Shri Tridib Kumar
Chaundhuri;

Shri C. K. Bhattacharyya:

Shri Kappen:

Shri E. Madhusudaa Rao:

Shri Hari Vishau Kamath:

Will the Minister of Information and
Broadcasting be pleased to state:

{a) whether the All India Radio is
going to be equipped with a new

transmitter powerful enough to
counter the Chinese propaganda
offensive;

(b) the estimated cost of the trans-
mitter; and

(c) whether the foreign exchange
involved has been arranged?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath): (a) Necessary
action is being taken to procure a
transmitter of sufficiently high power
to counteract Chinese propaganda.

(b) The total cost of the project is
estimated at Rs. 1 Crore.

(c) Ministry of Finance have agreed
to the purchase of the transmitter
from Rupee payment countries,

Shri Maheswar Naik: May I know
the country from which we are going
to have the equipment and the com-
parative advantages of this deal over
the VOA deal?

Shri Sham Nath: We have received
two offers from the rupee-payment
countries; one is from Czechoslovakia
and the other is from Hungary.

Shri Maheswar Naik: My question
was whether we have got any com-
parative advantages of this deal over
the VOA deal

Shri Sham Nath: Certainly Sir. If
we have our own transmitters, then
there will not be any conditions that
were attached under the VOA deal.
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Shri Bhagwat Jha Asad: May I
know by what time we should expect
that it will be possible for the Gov-
ernment of India to have such equip-
ment from outside?

Shri Sham Nath: We have received
these offers. We have sent them to
the Department of Supply for proces-
sing. As regards Czechoslovakia, they
have two transmitters of 400 kwts.
each which are available against ready
delivery. In four or five months’
time we should be able to get them
in case the Department of Supply
accepts that offer immediately.

it fadea waw - ZiEEET &
HTAIFAT FT HAT HEAL AT ZT
T TTHT W AT &7 Fiwww w00 f
IeT ¥ S T iR WG A1 "
A ¥ SEresraTiear & qe ot qraH
e 7 M 99 @ §, Tt 7faw =
femm wma ?

HO-®T WA (s @ AEm
fog): 3@ O & wifow 1 v @ &
fe foraet et g1 7%, 99 g
F1 qreq frar o | g St # 7
Fifow § 5 afx aova & 7%, ot ==
o= wEEl § Tg TR QX < femn
s 1 Jmn fF fegdt fafeex aem &
Fg & T T § T ey @I
Ffew & I T A feerae & &
99 T a1 Frarga fFar o awr g
A I 24t $t F791 FT soo fratare
I AT E FHAT & | EATT w1
soo fdTaE & ZimHeT 8 & &Far
2 1 3fFT W qooo fierare #174-
#rex faer s, 91 7=eT § ®Wi g9 99F
fow sfrr FT @ &

, v W e qEe A1 F
T ar fF ag faenm & 78
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A qFar § 7

=t & Avorgw fag : geR feadt
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gFar s dre w2 qar &% fF s
TR AFTAL g0, AfFT soo firell-
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8Shri Inder J. Malhotra: Apart from
the controversy which arose over the
VOA deal, which was one of the fac-
tors, may know what the other fac-
tors were which were responsible for
the delay in getting the transmitter?

Shri Satya Narayan Simha: What
happened with regard to the VOA deal
is quite obvious. But foreign exchange
was not available then, We have since
persuaded the Finance Ministry and
ultimately they have agreed that it
must be given a very high priority,
and, therefore, this matter is being
processed now.

Shrimati Savitri Nigam: After ths
supply of these two small transmitters,
what percentage of our reguirements
will be covered?

Shri Satya Narayan Sinha; T have
made it clear that we are trying to
have a 1000 k.w, transmitter, but our
purpose will be served even if we get
these two and blend them together
o 800 kw.
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=t AT qresy (o Mowo ¥
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Shri Indrajit Gupta: May 1 know
the main languages for which this
transmitter will have to be used to
counteract Chinese propaganda. Even
before the transmitter is installed,
may I know whether Government
have taken any steps to see that there
will be no lag in training up ade-
quate staff to broadcast in the necs-
sary languages to those countries?

Shri Satya Narayan Sinha: Cértain-
ly, those steps must be taken before-
we start....

Shri Nath Pai: Are they being
taken?
Mr. Speaker: The hon. Member

wants to know whether we are training
people just now in order to be able
to broadcast in those languages as so0mx
as the transmitter is installed.

Shri Indrajit Gupta: May I also
know the languages in which the
broadcasts will be made?

Shri Satya Narayan Sinha: I cannot
tell you the languages offhand jush
now,

Shrimati Renu Chakravartty: Is
Bengali one of them?

Shri Satya Narayan Sinha: I do no#
know about Bengali, but I think Hindl
must be there, but I shall try to find
out.
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Shri Indrajit Gupta: The people in
the other countries do not speak Ben-
gali or Hindi, The hon. Minister
should tell us the languages for which
the transmitter will be used.

Shri Satya Narayan Sinha: The
transmitter is meant for external
broadcasting, and naturally the broad-
casts will be in the languages of those
countries in South-East Asia and
African countries etc. We must train
people to broadcast in those languages,
Otherwise, there is no meaning in
broadeasting in Bengali and Hindi
which the people in those countries
will not understand.

Shri Nath Pai: It is quite obvious
and it stands to commonsense that the
broadcasts will have to be in the
languages of those countries, We
want to know what the languages are.

Dr. Sarojini Mahishi: May I know
the efforts that are being made to get
a 1000 kw. transmitter?

Shri Satya Narayam Sinha: Certain-
ly, as 1 have said, we are making
efforts; otherwise, the 800 k.w. trans-
mitter is already available,

ot fasm waE ¢ UF A @ T
& 7 ¥ 57t g O o aww "
AT & §rg gwErr guv ar | f
S | § oW St giefieg
T FOF § g9 GO 99 gga
WEF S T 10 A7 IGY I3 @y ?

Mr. Speaker: That is not relevant to
the main question,

Tusker Project

+

Shri Yashpal Singh.

Shri Dhaon:
| Shri B. P. Yadava:

Shri Bishanchander Seth:
Shri Hari Vishnu EKamath
Shri Umanath:

Shri Hem Raj.

Shri D, C. Sharma:
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Will the Minister of Defence be
pleased to refer to the reply given to
Starred Question No, 25 on the 18th
November, 1963 and stabe

(a) whether the investigation in res.
pect of allegations of corruption
against certain officers engaged in
Tusker Prjoect (now Vartak) at Dib-
rugarh Assam, has since been com-
pleted; and

(b) if so, the result thereof?

The Deputy Minister in the Minis--
try of Defence (Shri D, R. Chavan):

(a) The investigation in respect of
allegations of corruption in Tusker
Project (now Vartak) at Dibrugarh is:
still in progress,

(b) Does not arise.

st aoare feg c ot @R faw
Frral o ol of s A a7 AE
R Nt mara, = &
st firedt weeo ¥, SA% faems |
e o m, fead 9a & aee §
s favay #ex & 7
The Minister of Defence (Shri Y. B.
Chavan); The inquiry into the alle-
gations about the Dibrugarh project
relate to certain other matters, and

not to the point that the hon. Member
is referring to.

1 qoTe feg ¢ 5 O & I
St T g g, 99 ¥ ¥ feaw 0%
ToaT FET £ | &7 g9 Y @ e
g !

St TIE T A g A A
CEGEUNE CIE G
gl

S TRATS A”T Oy Sfeaed
9 TF AT ST AW ST wE aF a9
= g5 & 9 AT F FereAsq 9T w9
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w7 §F R o @ § ?
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Shri ¥, B. Chavan: There was an-
other inquiry which was about Tezpur,
Some prosecutions are already going
on, But this is the latest ingquiry
which was started some time in the
middle of last year. Going into the
details, it required further detailed in-
quiry.

Shri Bhagwat Jha Azad: Since two
batches of MPs have seen the wonder-
ful work done there, may I know whe-
ther this inquiry refers to their be-
haviour during the emergency or does
it relate to any embezzlement of funds
or things like that?

Shri ¥. B. Chavan: It has nothing
40 do with their behaviour during the
jnvasion. It was something about their
normal work.

Shri S. N. Chaturvedi: During these
investigations, have any arrests been
made or any action taken against the
persons involved in the transaction?

Shri ¥. B, Chavan: In other cases,
arrests have been made and cases are
going on,

Shrimati Savitri Nigam: Have any
officers been suspended departmental-
ly? How many officers have been pro-
secuted by the police?

Shri ¥. B, Chavan: I think four
officers have been suspended, not in
this case. In this case, investigation is
still going on.

Shri Hari Vishnu Kamath: Is there
any basis for the widespread popular
belief that the name ‘Tusker’ has been
changed now to ‘Vartak’ because for-
merly the word ‘Tusker’ used to be
pronounced, rather mispronounced as

Fex71 which means ‘thief or robber’

in Hindi? What is the reason for the
change of name from ‘Tusker’ to
‘Vartak'?

Shri Tyagi: It is English ‘Tusker’.

Shri Y. B. Chavan: The name was
changed because there were lots of
suggestions made even on the floor of
the House that it should be changed.
That was why it was changed,
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Shri Hari Vishnu Eamath: When

was that?

Shri P, Venkatasubbaiah: In view
of the fact that there has been seme
bad impression created regarding the
waorking of the Tusker project in the
border areas, would Government con-
sider the desirability of reorganising
the whole thing and keeping their
efficient engineers there to carry on
the work expeditiously?

Shri ¥, B. Chavan: I think the
work is being done very expeditiously.
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() "mar@AEw ¥ far-¢
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t W

(=) afc &, @t == F gET AT
gax faar & 7

The Minister of Defence Production
in the Ministry of Defence (Shri
Raghuramaiah): (a) and (b), Having
regard to the size of the Project and
the technical problems involved satis-
factory progress has been made in
setting up manufacturing facilities for
MIG aircraft in India.

(c) No, Sir.
(d) Does not arise,

[ () s (@) s F
"L WX 99 § wrafag werEi S
oA # W@ g, Wi # o fawei &
faq g=vew gfaamt & som w4
At st gf @

() St =di

() we 7€ 9= 1 ]

st ETIE et ;o gIEIES
frmal Y graeEEa F1 oo § @y
gC &9 % wfafow e o= 30 &7
HGATT o F Y 59 FHFC F fawrT awmt
H ArET FTT A qw F famry-
o g ?

Shri Raghuramaiah: There have
been no such talks with any other
country. But 1 may mention that in
HAL we have been developing the HF
24 which is also a supersonic fighter,
and Mark I series of it powered by
the Orpheus engine is undergoing
various tests including armament
tests. We hope that soon it may be
possible to let it go into squadron ser-
vice,
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st werE et o far fawr
T # faw g 7 ot gug fagifa
frar 3 9T ITY WA A% FT A B
s ¥ @Y gU FT L qg T
#Y feafa & & fF & fawmat &1 semmes
frae T & s AT g A ?

Shri Raghuramaiah: This is a com-
plicated project in the sense that not
only the airframe and the engine
manufacture are involved but also the’
missile part of it. One of the project
reports is still due to come. So it
would bs very difficult to anticipate
.any particular date by which it will
be possible to have the whole com-
plex ready.

Shri Heda: At one stage, we were
told that this would be manufactured
at two places, Koraput and Nasik.
Now we understand that more places
are also taken up for manufacture.
What are the various places and what
are the various parts to be manufac-
tured there?

Shri Raghuramaiah: Actually, one
more place has been selected, and that
is Hyderabad for the electronic parts
of the guided missile, Koraput is for
manufacturing the engine and Nasik
for the airframe.

I might mention for the information
of the House that it is not unusual in
aircraft manufacture that engines .are
manufactured at one place and air-
frame at another,

st wWiEr? I T & SyEer
arear ¢ f sa for famrr a2y & frdr
&9 ¥ &, wufa i af § 99 & gy
¥ mr w18 Gar dfadiT av fr 9w aw
¥ T dR @ 39§ AT &9 0
Shri Raghuramaiah. That is

armg and ammunition: this is
MIG supersonic aireraft,

about
about

Shri Nath Pai; Is it a fact that in
spite of all the hopes, expectations and
the publicity that were raised with re-
gard to the production of MIG, the
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truth of the matter was that no pro-
gress whatsoever was made in finali-
sing the blueprints and now it is

realised that the kind of blue-
prints, wherever available, were
far from adequate to meet
the needs of India's defences and if

so, what has been the response of the
Soviet Government to the changed
proposals made by our Government?

Shri Raghuramaiah; I am afraid the
information is entirely wrong....
(Interruptions). The project reports
have been duly made and they are
under examination. We are progress-
ing.

Shri Hari Vishnu Kamath: But they
have been tardy.

- Shri Nath Pal. Am I to understand
that the progress is going according
to the schedule which the Defence
Minister gave to the House about the
actual production? He has given no
reply to that part.

Shri Raghuramaiah: Civil works in
Nasik factory have commienced, For
the engine factory at Koraput, the pro-
ject report is rather a complicated
affair because it includes RD9F engine;
the project report is being re-examined
technically. One of the project re-
ports has come wvery recently I am not
.aware of any avoidable delay in this.

Shri P, K. Deo: As such a long time
is taken in the production of these
planes, may we be assured that these
planes would not be obsolete by the
time they go into production?

Shri Raghuramaiah. Obsolescence
is a theory which could apply to any
plane anywhere but our endeavour
would be as we go on manufacturing,
to incorporate in it, such medifications
as might be necessary and are within
our techmical know-how,

Shri Joachim Alva: The hon. Min-
ister said that no talks were conducted
-with the others. May I know whether
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any offers were received from any
country of the west, especially United
States or France for manufacturing
supersonic aircraft here?

Shri Raghuramaiah;
MIG deal? No, Sir,

Since the

Shri Bhagwat Jha Azad: In view of
the repeated assurances of the United
Stales Government to strengthen our
defence preparations including the
Air Force, may I know whether any
request has been made by our Gov-
ernment to help us in the manufacture
of supersonic aircraft?

Shri Raghuramaiah: We have not
made any request for collaboration in
our manufacture programme.

ot e g g A aaemEr
a1 5 < FreEm qeEfas faae F
fordr dare fdt o AT | FTEET
qg & BN | 39 & AT GaT
M FaE T AT g e A H ¥
feaa Fim w7 % feafq & oo §,
fet & w10 o® & T § A fRaat
¥ g8 g= 1 a&r g 7

Shri Raghuramaiah: The agreement
provides and gives consent to our pro-
duction according to the schedule.

U.S. Seventh Naval Fleet in Indian
Ocean

+

[ Shri Bhagwat Jha Azad:
Shri Harish Chandra Mathur:
Shri P. C. Borooah:
Shri Shree Narayan Das:
Shri Bibhuti Mishra:
Shri M, L, Dwivedi:
Shri D. C. Sharma:

Shri G. Mohanty:

Shri Dinen Bhattacharya:
Dr, U. Misra:

Dr. Ranen Sen:

Shri Umanath:

Shri Warior:

Shri Vasudevan Nair:

| Shri S, N, Chaturvedi:

*127,
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Shri Indrajit Gupta:

Shri Kolla Venkaiah:

Shri Onkar Lal Berwa:

Shri Nambiar:

Shri Mohan Swarup:

Shri Tridib Kumar
Chaudhuri;

Shri H. C. Soy:

Shri Vishwa Nath Pandey:

| Shri E. Madhusudan Rao:

Will the Prime Minister be pleased
to state:

(a) whether U.S, Government has,
since Mr, Taylor’s visit, consulted the
Government of India regarding U.S.
‘Seventh Naval Fleet operating in the
Indian Ocean and taken any final de-
cfsion; and

(b) if so, Government's reaction in
the matter?

The Minister of State in the Ministry
of External Affairs (Shrimati
Lakshmj Menon): (a) The position re-
mains the same as mentioned in the
Prime Minister's Statement in the
Rajya Sabha on 21st December, 1963.

The U.S. Government has not com-
municated any decision to the Gov-
ernment of India about its intention
regarding the operation of US.

Seventh Fleet in the Indian Ocean,

(b) The reaction of the Government
of India has already been made clear
in the Prime Minister's statement in
the Rajya Sabha referred to in para
{a) above,

Shri Bhagwat Jha Azad: May I
know whether Government's attention
has been drawn to a news item in the
Indian Express some time back that
the U.S.S.R. Government i; contem-
plating to send its fleet armed with
nuclear weapons to keep track of the
Seventh Fleet in the Indian Ocean and
if so, what is the reaction of the
Government in this regard and how
far will it extend the cold-war area?

Shrimati Lakshmi Menon: We have
seen it reported.

Shri Bhagwat Jha Agad: We want

to ¥now what is the reaction of the
Government: whether they have asked
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the US.S.R. Government in thig re-
gard,

Shrimati Lakshmi Menon: No, Sir.

The Prime Minister ang Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): I do not quite understand.

Mr, Speaker: The question is whe-
ther we have asked the U.S.SR, Gov-
ernment, (Interruption),

Shri Bhagwat Jha Azad: The point
is this. I want to know whether the
Government’s attention has been
drawn to the news item in which it
has been said that the U.S.S.R. Gov-
ernment is contemplating to send its
fleet in the Indian Ocean to keep track
of the American 7th fleet?

Shri Jawaharlal Nehru: 1 have not
seen that report. It seems to be‘rather
an absurd report.

Shri Bhagwat Jha Azad: This news
was there in the Indian Erpress, at
the time of the Bhubaneswar session,
that the USSR Government is con-
templating to send it. Anyway, I
want to know whether the Govern-
ment has conveved the reactions of
this country, which are very strong in
this regard, to the U.S.A, Government
that such a move on the part of the
U.S. Government will not make for
good friendship and =ood health.

Shrimati Lakshmi Menon: Our re-
actions are very well known, because
they have been discussed in Parlia-
ment and outside. Beyond that, I do
not know of anything done.

Shri Hari Vishnu Kamath: Is it a
fact that the Defence Minister said
some time ago that the Chinese navy
has pot submarineg or other sea-craft
which are capable of operating on the
Bay of Bengal and the Indian Ocean
and, if so, what measures have been
on are being taken by Government to
patrol the Bay of Bengal and the
Indian Ocean against such possible in-
cursions?
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Mr. Speaker: Let us patrol the
Indian Ocean first!

Shri Hari Vishnu Kamath: We
cannot patrol; have we taken any
measures? We are protesting against
the action of the USSR Government
or the US Government. Have we got
anything at all with us, because the
Defence Minister said they are hav-
ing  submarines now. He said so.
Have they got any sea-craft to patrol

the seas against the Chinese sub-
marines?
Mr. Speaker: We are coming to

that. There is another question that
relates to submarines also,

Shri Hari Vishnu EKamath: But
that may not be reached at all. In
Yyour kindness to the House, you may
please permit this to be answered.

Mr. Speaker: There must be suffi-
cient justification for it.

Shri Hari Vishnu Kamath: It js5 in
the public interest; it is very im-=-
portant in the context of the Defence
of Indian Act and Rules, and the
security of the country,

Mr.
Swell.

Shri

Speaker: Order, order.

Shri Swell: Has the attention of
the Government been drawn to the
statement of the Prime Minister of
Ceylon to the effect that Ceylon
would not allow any vessel armed
with nuclear weapons to enter the
Ceylonese territorial waters and that
Ceylon will be taking the initiative
to see that no such vessel will enter
the territorial waters of non-aligned
nations? And may I know whether
the Government of India would be
joining in this move by Ceylon?

Shri Jawaharlal Nehru: I do not
know about joining in the mowve, but
there is no  question of any such
foreign ship entering into our terri-
torial waters. If it does we shall
certainly object,
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Shri Tyagi: May I take it that thie
Tth Fleet which is going to operate in
the Indian Ocean shall not be enter-
ing our territorial waters? Is that
507

Mr. Speaker: That is exactly what
he said. Shri Indrajit Gupta,

Shri Indrajit Gupta: In view of
India’s declared policy of not per-
mitting any foreign military base
anywhere on our soil, has the Gov-
ernment considered whether the pre-
sence of a foreign naval fleet within
easy range of our shores, whether
equipped with nuclear weapons or
not, also amounts, in modern condi-
tions of warfare, to military bases
afloat within the range of our coun-
try, and, if so, what is the Govern-
ment's view on this matter -and have
they expressed it to the US Govern-
ment?

Shri Jawaharlal Nehru: I do not
think that they amount to any mili-
tary bases floating about.

Shri Kapur Singh: May I know
whether the Historical Division of
the External Affairs Ministry have
advised the Government that in the
first decade of the 15th century, Ching

Ho, a Chinese royal eunuch, had
established complete mastery over
the Indian Ocean, exacting tributes

from India, due to a sovereign, and,
if so, whether the Government have
examined the question of the US Tth
Fleet in the context of the recent visi-
tations of Chinese submarines to our
waters?

Shri Jawaharlal Nehru: I do not
think the hon. Member expects a
reply to that.

Shri Kapur Singh: I have not been
able to catch the answer,

Mr. Speaker: No answer can be
given to this question.

Shri Nath Pai: In view of the fact
that if India had a worthwhile fleet
to guard the Indian Ocean, no foreign
fleet would have been tempted or in-
duced to go there, may I know when:
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we may expect to have even the
semblance of such a fleet to pguard
our oceans?

Mr. Speaker: That is a
thing altogether.

ot frfa fas : Far wTE s R
feqq wiaw & ww qF F 2, 99
auf, doW, #Aaafmr, A &
forer &% T 9t T & 6 3w 2
e FT g0 THo Qo F a1 TF fadra o
W f 7w amEt w=he ffeam g
Hama?

st SATETAT AgE ¢ A9 fEar

Shri S. N. Chaturvedi: Is it the
intention of the Government to con-
vey its pleasure or displeasure on
the visit of any foreign fleet that
enters the Indian Ocean even though
it keeps beyond our territorial
waters?

The Minister without Portfolio (Shri
Lal Bahadur Shastri): I may read
out a few sentences of the Prime
Minister's statement which he made
earlier to clear up the position:

“The ocean outside the terri-
torial waters of India is open to the
naval vessels of the United States
as to the naval vessels of any other
country. It would be quite wrong
to suggest that a cruise by a few
naval ships in the Indian Ocean
either threatens our freedom or im-
perils our policy of non-alignment.
To prevent misgivings, however, I
would like to take this occasion to
state emphatically that while we
are glad to take assistance from
friendly countries in our defence
build-up, there is no question of
any foreign ships or foreign air-
craft participating in the actual de-
fence of the country. This defence
will be effected only by the Indian
armed forces and the people of this
country.”

Conference of Non-Aligned Countries
+
[Shri Bhagwat Jha Azad:

different

Shri Shree Narayan
Das:

2080 (ai) LSD—2.
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Shri Bibhuti Mishra:

Shri Harl Vishou Kamath:

Shri Harish Chandra
Mathur:

Shrimati Savitri Nigam;

Shri D. D. Puri:

J Shri P. R. Chakraverti:
*128. < Shri S, C. Samanta:
Shri M. L. Dwivedi;
Shri Sarjoo Pandey:
Shri Indrajit Gupta:
Shri Hem Barua:

Shri Yashpal Singh;
Shri J. B. S, Bist:

Shri Umanath:

Shri P. C. Borooah:
Shrj Nath Pai.

Shri Kajrolkar:

Shri Shashi Ranjan:
Shri Hem Raj:

Shri Anjanappa.

Shri Rameshwar Tantia:
[ Shri Vishwa Nath Pandey:
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Will the Prime Minister be pleas-
ed to state:

(a) the progress made in conven-
ing the Conference of non-aligned
nations;

(b) the countries which are going
to be invited; and

(c) whether any precise
has been circulated?

The Deputy Minister in the Min-
istry of External Affairs (Shri Dinesh
Singh): (a) to (c). Government of
India have welcomed the joint com-
munique by President Nasser and
Prime Minister Mrs. Bandaranaike
made on October 13, 1963 in which
they had agreed that another Con-
ference of Non-aligned -countries
should be held. Correspondence has
taken place between the Prime Min-
ister and the Heads of some concern-
ed countries regarding various as-
pects of the proposed Conference.
The suggestions and proposals made
in the correspondence are not vet
final and are being considered by all
concerned. It is understood that no
decision has so far been taken
regarding the countries to be invited
to the Conference or its vprecise
agenda,

agenda
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Shri Bhagwat Jha Azad: May 1
know whether in these private con-
sultations any tentative time has been
fixed for calling such a conference?

Shri Dinesh Singh: No, Sir.

Shri Bhagwat Jha Azad: May I
know whether in the absence of any
other details, it has been decided as
to in which place the conference will
be held?

Shri Dimesh Singh: No, Sir. The
place and time have not been fixed.

Shri P. R, Chakraverti: May 1
know how this proposed conference
will be different from the other con-
ference which is likely to be sponsor-
ed on the Bandung model?

Shri Dinesh Singh: The Bandung
conference is an Afro-Asian confer-
ence of the countries in th continents
of Africa and Asia, This is a con-
ference of non-aligned countries,
countries which subscribe to the
principle of non-alignment.

Shrimati Savitri Nigam: May I
know the number and names of
countries which are likely to partici-
pate in this conference?

Shri Dinesh Simgh: No names have
been fixed. There is a general pro-
posal that the countries which took
part in the Belgrade conference will
decide which are the countries to be
invited,
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Shri Indrajit Gupta: Has Govern-
ment's attention been drawn to a
despatch from the correspondent of
the Statesman in Colombo to the
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effect that there is much resentment
in Ceylon over the fact that India
sent an emissary, in fact the hon.
Minister himself, to meet only Presi-
dent Nasser in connection with the
preparations for this conference and
not also to meet. Mrs. Bandaranaike
who is a co-sponsor of the conference;
if so, may I know what is the Gov-
ernment’s reaction?

Shri Dinesh Singh: The Govern-
ment of Ceylon do not associate them-
selves with this press repor: that has
come. They have made it clear that
it is not their point of view. 1 may,
with your permission, Sir, make it
clear that I did not go either to
Cairo or Belgrade with the purpose
specifically to discuss about this con-
ference. I had gone there on their
invitation and when I was there this
was one of the subjects I discussed
with them.

Shri Hari Vishnu Eamath: Is it a
fact that the Chinese Government is
trying to move heaven and earth,
rather Asia and Africa, so as to be
able to sneak into this conference; il
s0, has the Government made it clear
to all concerned that they will re-
fuse to attend any conference and be
at the same table where China is also
represented?

Shri Dinesh Singh: So far as this
conference is concerned, Prime Min-
ister Chou En-lai had made it quite
clear in Cairo that China is an align-
ed country and therefore there is no
question of their coming to this con-
ference.
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Shri Hem Barua: In view of the
fact that there are different varieties
of non-alignment—positive noLn-
alignment and neutral non-alignment,
aligned non-alignment and non-align-
ed non-alignment and some pseudo-
non-alignment also, may 1 know what
are the varieties that are proposed
to be represented in this confer-
ence’?

Oral Answers

Shri Dimesh Simgh: As I mentioned
earlier, there is a general feeling that
the countries which took part in the
Belgrade Conference should attend
this conference and then they can
decide who others should be invited.
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Shri Swell: Has the Government’s
attention been drawn to the report
that the Prime Minister of China,
Mr. Chou En-lai will be in Ceylon on
the 26th of this month and, in view
of this and in view of the fact that
there is a certain amount of resent-
ment on the part of Ceylon, although
the Deputy Minister says that Ceylon
Government does not associate itself
with that resentment, may I know
what steps Government would be
taking to repair any damage in our
relationship with Ceylon?

Shri Dinesh Singh: There has teen
no damage in this respect.

Politioa]l Referms in NEFA
+

Shri P. R Chakraverti:
Shri P. C. Borooah:
Shri D, D. Puri:
Shri Indrajit Gupta:
Shri Umanath:
Shri Swell:

[ Dr. M. S. Amey:
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Will the Prime Minister be pleased
to state:

(a) whether Government have had
under consideration a proposal to in-
troduce certain political reforms in
NEFA; and

(b) if so, the decision since 1aken
in the matter?

The Parliamentary Secretary to the
Minister of Externa] Affairs (Shri
D. Ering): (a) and (b). The streng-
thening and the development of de-
mocratic  institutions in NEFA is
continually under the consideration
of Government. Recently, certain
proposals have been made in this
connection which are still under ex-
amination.

Shri P. R. Chakraverti: In view of
the closest affinity with the people of
Nagaland, may I know whether the
Government wants to introduce the
same measures as have been intro-
duced in Nagaland?

Shri D. Ering: There is no propo-
sal like that.

Shri P. R. Chakraverti; May I know
whether any step has been taken to
assess the public opinion there
through some elected representatives
of the people?

Shri D. Ering: That iz right,

Shri Hem Barwa: In view of the
fact that NEFA so long has been pro-
gressively bureaucracy-ridden, may 1
know whether there is any plan be-
fore the Government to constitute
autonomous village councils in order
to decentralise power?

Shri D. Ering: Yes, Sir.

Shri Swell: May I know if the
Government's attention has been
drawn to the news item which ema-
nated from Delhi on 8th of January
that the Prime Minister had agreed
to appoint a high-powered committee
to study the question of the admin-
istrative-reforms proposal made by
the Member of Parliament from
NEFA? Mey I know why that com-
mittee has not been appointed as yet?
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Shri Lal Bahadur Shastri: The
Governor has been advised to set up
a committee of that type and I hope
he will do it soon.

Dr. M. S. Amey: May I know whe-
ther there had been any communica-
tion from the Parliamentary Secre-
tary to the Minister of External
Affairs about certain reforms 1o be
introduced in NEFA and, if so, what
those reforms are?

Shri Lal Bahadur Shastri: The
Parliamentary Secretary has not made
any specific suggestions. The general
matter was discussed and it was de-
cided that to study the matter fur-
ther it was necessary to set up a
committee. As I suggested just now,
the Governor will be appointing a
committee soon,

WRITTEN ANSWERS TO
QUESTIONS

Family pension scheme for workers

 Shri R. G. Dubey:

Shri Maheswar Naik:
Shri Yashpal Singh:
Shri Warior:

Shri P. Kunhan:

Shri Bhagwat Jha Azad:
Shri Vishram Prasad:
Shri Shree Narayan Das:
Shri Subodh Hansda:
Shri S. C, Samanta;

Shri M. L. Dwivedi:
Shri S. N. Chatarvedi:
Shrimati Savitri Nigam:
Shri J. B. 8. Bist:

Shri Surendra Pal Singh:
Shri P, C. Borooah:
Shri Ram Harkh Yadav:
U Shri Sarjoo Pandey:
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Will the Minister of Labour
Employment be pleased to state:

and

(a) whether Government are con-
sidering a proposal to introduce the
scheme of family pension for workers

FEBRUARY 17, 1964
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who are members of the Employees
Provident Fund and Cval Mines Pro-
vident Fund; angd

(b) if so, its main features?

The Deputy Minister im ithe Minis-
try of Labour and Employment and

far Planning (Shri C. R. Pattabhi
Raman): (a) Yes.

(b) On the analogy of the Family
Pension Scheme for Central Govern-

ment employees it is proposed to pro-
vide for a minimum famuly pension of
Rs. 25 per month to be paid to the
widow|minor children of the members
of the two Funds who die prematu-
rely.

Military training for students

= Shri B. P. Yadava:
Shri Dhaon:
Shri Bishanchander Seth:
Shri Bhagwat Jha Azad:
Shri Mohan Swarup:
Shri Sorendra Pal Simgh:
Shri Kappen:
Shri Shashi Ranjan:
Shri Vishwa Nath Pandey:
Shri Birendra Bahadur
Singh;
| Shri Hem Raj:
Will the Minister of Defence be
pleased to state:

*131. J

(a) the progress made under the
Defence Ministry's echeme for com-
pulsory military training for all male
college students;

(b) the number of students so far
enrolled and the number of students
proposed to be given military train-
ing during 1964-65; and

(c) the total outlay for the scheme
for the current financial year and how

much is shareg by the Centre and
States?
The Minister of Defence (Shri

Y. B. Chavan): (a) to (c), A State-
ment is laid on the Table of the House
[Placed in Library. See No. LT-2298/
64].
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Raid by Pakistanis on J. & K. Border

(Kotmehry Village)

Shri D. C. Sharma:

Shri D. D. Puri:

Shri P. R. Chakraverti:
*132. { Shri Narasimha Reddy:

Shri Himmatsinhji:

Shri P, K. Ghosh:

Shri Sham Lal Saraf:

Will the Prime Minister be pleased
to state:

(a) whether it ig a fact thal tweonty
armed Pakistanis raided Kotmehra
village in the Chhamb area in Jammu
and Kashmir State on the 22nd Decem-
ber, 1963;

(b) if so, the reaction of Govern-
. ment thereto and the action taken in
the matter; and

(¢) whether people of the border
areas in Jammu and Kashmir have
demanded rifles for the security of
their life and property?

The Ministar oy State in the Mimis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) and (b). Yes,
Sir. On the night of December 21]22,
1963, about fourteen Pakistanis from
across the international border bet-
ween Jammu and West Pakistan, in-
truded into village Kotmchra, near
Police Station Khaur in Chhamb area,
with the intention of looting a shop.
The intruders had an encounter with
the border police but escaped after
leaving behind the stolen articles. A
case has been registered at the Police
Station Khaur.

(¢) No such representation by the
people on the border, has been re-
ceived recently. (Earlier Government
of Jammu and Kashmir had suprlied
arms to people living on the bhorder
for their security).

Submarines for Imdiag Navy

( Shri N. B. Laskar:
Shri Ramachandra Ulaka:
Shri Subodh Hansda:
*133, { Shri P. Kunhan:
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Shri J. B, S. Bist:
Shri P. C. Borooah:

[ Shri D. C. Sharma:

Will the Minister
pleased to state:

of Defence be

(a) whether Government propose to
acguire submarines for the Navy; and

(b) if so, whether any decisions have
been arrived at and if so, the nature
thereof?

The Minister of Defence (Shri
Y. B. Chavan): (a) and (b). A final
decision regarding this has not yet
been taker.,

Armaments from abroad

( Shri Hari Vishnu Kamath:
Shri Yashpal Singh:

Shri Sarjoo Pamdey:
Shri Omkar La] Berwa:
Shri S. M. Banerjee:
Shri D. C. Sharma:

Shri P. C. Borooah:

Shri Mohan Swarup:
Shri P. R, Chakraverti:

L Shrimati Savitri Nigam:

Will the Minister of Defence be
pleased to state:

*134.5

(a) whether any firm agreements or
contracty have been, made with
friendly countrieg for the supply of
armaments and equipment and for
necessary training in connection with
the strengthening and modernisation
or our Army, Navy and Air Force;
and

(b) if so, the broad outlines thereof?

The Minister of Defence (Shri
Y. B. Chavan): (a) and (b). A State-
ment is laid on the Table of the House
[Placed in Library. See No. LT-2299/
64].

Settlement of border disputes
[' Shri Bishanchander
: Seth:
| Shri B, P. Yadava:
| Shri Dhaon:

| Shri Hari Vishnu Kamath:
*135.4 Shri Bibhuti Mishra:
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Shri P. C. Sharma:
Shri Harish Chandra

Mathar:
| Shri S. N. Chatarvedi:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that India
has received Soviet Government's note
containing proposals for an inter-
national agreement renouncing the
use of force in settling border dis-
putes;

(b) if so, the reaction of the Gov-
ernment of India thereto; and

(¢) whether Government's reactions
have been communicated to Soviet
Union?

The Minister of State in the Mimis-
try of Externa)y Affairg (Shrimati
Lakshmi Menen): (a) Yes, Sir.

(b) The Government of India
broadly agree with the approach made
in the Soviet proposals. The Govern-
ment of India maintains that no prob-
lem can be solved by use of force and
that all Governments should agree to
renounce the use of force for settling
territorial disputes and also undertake
to withdraw to the territorial bounda-
ries where thege have been altered by
force, Such an agreement could lead
to reduction of tensions and assist in
building international confidence,
which is essential, if a treaty on gene-
ral and complete disarmament is to
be achieved.

(c) Yes, Sir,

Iandians In Zanzibar

I’ Shri Hem Barua:

1 Shri P. R. Chakraverti:
Shri Maheswar Naik:
Stri P. C. Borcoah:
Shri 5. C. Samanta:
Shri Anjanappa:
Shri Rameshwar Tantia:
Shri Prakash Vir Shastri:

£236.Shri Nath Pai:
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Shri Hem Raj:

Shri Indrajit Gupa:
Shri U. M. Trivedi:
Shri Tan Singh:

Shri Kappen:

Shri Mohan Swarup:
Shri EKoya:

Shri ESwara Reddy:
Shri Gulshan:

Shri Krishnapal Singh:
Shri D. D. Mantri:

| Shrimati Savitri Nigam:

Will the Prime Minister be please
to state:

) (a) whether it is a fact that Indians
in Zanzibar were attacked and their
property looted recently; and

(b) if so, the detailg of the incident,
and the extent of losses suffered by
Indians concerned?

The Deputy Mimister in the Minis-
try of External Affairs (Shri Dimesh
Singh): (a) and (b). A coup d’etat
took place in Zanzibar on the 12th
January, 1964. There was a general
break-down of law and order and
cases of looting and arson
occurred. Persons of Indian origin
were amongst those who  suffered
casualties and loss of property. The
extent of such losses are not yet fully
known,

Chinakuri Colliery

*137. Shri C. K, Bhattacharyya:
Will the Minister of Labour aad
Employment be pleased to state:

(a) whether it is o fact that on the
12th January, 1964 a part of the mine
II in Chinakuri Colliery caved in;

(b) whether it is also a fact that
two persons were kiiled thereby; and

(c) whether any enguiry has been
made to find out the causes of the
accident ang if so, the persons res-
ponsible for this?

The Deputy Minister in the Min-
istry of Labour amd Empleyment
(Shri K. K, Malviya): (a) and (b).
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There was an accident on the 1llth
January, 1964 due to fall of roof in
which two persons were killed and
one seriously injured.

(c) An enquiry was made. It was
found that a shorfirer, who was also
the mining sirdar and sustained seri-
ous injury himself, was responsible
for the accident,

Rocket Launching at Thumba

r Shri Nath Pai:
Shri P. C. Borooah:
Shri Yashpal Singh:
Shri Shree Narayan Das:
Shri D. C. Sharma:
Shri M, L, Dwivedi:
Shrimati Savitri Nigam:
Shri N. R. Laskar: -
Shri Ramachandra Ulaka:
' Shri Subodh Hansda:
Shri Mohan Swarup:
Shri Omkar Lal Berwa:
Shri Rameshwar Tantia:
Shri Hari Vishau Kamath:
Shri Kappen:
Shri P. R. Chakraverti:
_ Shri E. Madhusodan Rao:

Will the Prime Minister be pleased
1o state:

*138.J

(a) the number of rockets sp far
fired from the Thumba rocket launch-
ing station near Trivandrum;

(b) the result of the study made
so far; and

(¢) broad outlines of the future
programme in this regard?

The Minister Without Portfolio
(Shri Lal Bahadur Shastri): (a) So
far 7 rockets have been fired from
the Thumba Equatorial Rocket
Launching Station,

(b) and (c). A statement is laid
on the Table of the House. [Placed in
Library. See No. LT-2300/64].

Indian Air Space Violations

Shri Krishnapal Singh:

Shri Yashpal Simgh:
Shri Vishram Prasad:
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Shri Prakash Vir Shastri:
Shri P, C. Borooah:

Shri Shree Narayan Das:
Shri Bishanchamder Seth:
Shri B. P. Yadava:

Shri Dhaon:

Shrimati Savitri Nigam:
Shri D. D Puri:

Shri P. R. Chakraverti:
Shri M, L. Dwivedi:

Shri J, B. §_ Bist:

Shri D. D. Mantri:

Shri Nath Pai:

Shri Shashi Ranjan:

| Shri Vishwa Nath Panmdey:
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Will the Minister of
pleased to state:

(a) the number of times the air-
space of India has been violated by
foreign planes since the termination
of the last session of Lok Sabha;

Defence be

(b) the countries to which those

planes belonged: and

(c) the action taken in the matter?

The Minister of Defence (Shri
Y. B, Chavan): (a) and (b). Accord-
ing to the information available to
Government to-date; there have been
four violationg of Indian, air-space,
three by Pakistani and one by
Chinese planes, since the termination
of the last session of the Lok Sabha
on 21st December 1963,

(¢) Protects have been lodged in
respect of all the violations,

General Taylor's Visit

~ Shri Maheswar Naik:
Shri Prakash Vir Shasiri:
Shri Yashpal Singh:
Shri Bhagwat Jha Azad:
Shri Vishram Prasad:
Shri D, C. Sharma:
*140.J Shri D. D, Puri:

| Shri Warior:

Shri J. B. S. Bist:

Shri P. C, Borooah:
Shri Nambiar:

Shri Sham Lal Saraf:
Shri H. C, Soy:
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Shri Mohan Swarup:

Shri Gulshan:

Shrimati Renu
Chakravartty:

Will the Minister of Defence be
pleased to state:

(a) the nature of talks that Gov-
ernment had with Gen. Maxwell
Taylor during his recent visit 1o
India; and

(b) whether it is a fact that one
of the results of his last visit here
has been an agreement for equipping
the LLAF. with U.S. supersonic air-
craft?

The Minister of Defemce (Shri Y.
B, Chavan): (a) Gen. Tayior did not
visit India for any specific purpose.
It is a normal practice for top offi-
cers of the Armed Forces to exchange
visits 'with their counterparts in
friendly countries. The Chief of the
Army Staff, who had visited the
United States in July 1963, extended
an invitation to him to visit India.
There was an exchange of views bet-
ween the Government of India and
Gen, Taylor, as is usual when a Chief
of Staff of a friendly country visits
India.

(b) No, Sir, The question of any
agreement in this context does mnot
arise,

Chinese Imtrusiong

( Shri Hari Vishnu Kamuth:
Shri Shree Narayam Das:
Shri Yashpal Simgh:
Shri P, C. Borooah:

Shri Prakash Vir Shastri:
Shri Hem Barua:
Bhri J. B, S. Bist:

" Shri Kolla Venkaiah:
Shri S. M. Banerjee:

Shri Narasimha Reddy:

Shri Eapur Simgh:

Shri P, R, Chakraverti:
Shri Nath Pai:

| Shri D. C. Sharma:
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Will the Prime Minister be pleased
to state:

(a) whether China has made fur-
ther inroads into Indian territory and
has finally rejected the Colombo pro-
posals; and

(b) if so, the latest position?

The Minister of State im the Min-
istry of External Affairs (Shrimati
Lakshmi Menom): (2) and (b). There
have been no fresh Chinese inroads
into Indian territory. As for the
Chinese Government's posilion on
the Colombo Propusals, there has
been no change from the initial
stand taken by the Chinese Govern-

ment. China claims to have accepted
the Colombo Proposals, “in  princi-
ple”, while maintaining reservations

of substance in regard to the
posals.

pro-

Expansion of UN. Security Council

[ Shri Shree Narayan Das:
'142.{ Shrimati Savitri Nigam:
| Shri Hari Vishou Kamath:

Will the Prime Minister be pleased
to state:

(a) whether the Government of
India have formulited their views
regarding the enlargement of Secu-
rity Council and the Economic and
Social Council of the U.N.; and

(b) if so, the presise  nature of

proposals?

The Minister of State in the Mim-
istry of External Affuirs (Shrimati
Lakshmi Menom): (a) and (b). The
Government of India believe that in
view of the increase in the member-
ship of the Asian ard African coun-
tries in the United Nations, it is
necessary to enlarge the membership
of the Security Council and the Eco-
nomic and Social Council India
accordingly co-sponsored a resolu-
tion in the last sessicn of the U. N.
General Assembly, which was adopted
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by an over-whelming majority, Ac-
cording to this resn'ution, the mem-
bership of the .Security Council will
be increased from 11 to 15 and that
of the Economic an4 Social Council
from 18 to 27. When the two Coun-
cils are enlarged, the Afro-Asian
members will have f{ive non-perma-
nent seats on the Security Council
and twelve seats on the Fconomic
and Social Council. The implemen-
tation on the resolution will require
amendments of tha Charter, which
will come into operaticn when two-
thirds of the Members of the United
Nations, including all permanent
members of the Security Council,
have ratified them.

Pak. Imfil*ration

[ Shri D, C. Sharma:

+143 ! Shri P, C. Borooah:
*{ Shrimat; Savitri Nigam:

( Shri J. B. S. Bist:

Will the Prime Minmister be pleased
to refer to the reply given to Starred
Question No, 585 on the 16th Decem-
ber, 1963 and state:

(a) whether preliminary negotia-
tions have since taken place at the
diplomatic level to discuss the ques-
tion of illegal Pakistani infiltrants
from FEast Pakistan into Assam and
Tripura; and

(b) if so, the result thereof?

The Minister of State im the Min-
istry of External Affairs (Shrimati
Lakshmi Menon): (a) No, Fir.

(b) Does not arise

Stateless Persong of Indian Origin in
Ceylon

Shri Dhaom:

Shri Bishanchamder Seth:
Shri B. P, Yadava:

Shri Yashpal Singh:

Shri P. C, Borooah:
' Shri Bhagwat Jha Azad:
Dr. L, M. Singhvi:
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| Shri Onkar Lal Berwa:
Shrimati Savitri Nigam:

L Shrj Ramachandra Ulaka:

Will the Prime Mimistcr be pleased
to refer to the reul; given to Star-
red Question No. 44¢ on the 6th
December, 1963 and state the up-to-
date progress made in the statement
of the issue of ths Statcless persons
of Indian origin n Ceyvien”

The Deputy Minister in the Min-
istry of Extermal Affairs (Shri
Dinesh Simgh): Thera has been no
progress in this matter csince 9th
December, 1963,

MIG Aircraft Crash

{ Shri P. C. Borooah:

Shri D. C. Sharma:

Shri Bishwanath Roy:

Shri Mohan Swarup:

Shri Yashpal Singh:

Shrimati Savitri Nigam:

Shri Bibhuti Mishra:

Shri Kajrolkar:

Shri A. N. Vidyalankar:

Shri Kapur Singh:

Shri P. H. Bheel;

Shri Dhaon:

Shri Bishamchander Seth:

Shri P. R. Chakraverti:

Shri Onkar Lal Berwa:

Shri Nath Pai:

Shri Swell:

Shri S. M. Bamerjee:

. Shri Bagri:

Shri M. L. Dwivedi:

Shri Maheswar Naik:

Shri Indrajit Gupta:

Shri Hem Barua:

Shri Prakash Vir Shastri:

Shri Tridib Kumar
Chaudhuri:

Shri Kolla Venkaiah:

Shri Solanki:

Shri Himmatsinhji:

Shri Kachhavaiya:

Shri B. P. Yadava:

Shri D. D. Puri:

Shri Krishnapal Simgh:

Shri Vishram Prasad:

Shrimati Renu
Chakravartty:

Shri Ram Sewak Yadav:

[. Shri Chumi Lal:
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Will the Minister of Defence be
pieased to state:

(a) whether it is a fact that two
of the six MIG-21 aircraft of the
ILAF. recently procured from the
Soviet Union crashed while flying in
formation from Chandigarh;

(b) if so, the extent of damage

.caused; and

(¢) the cause of the accident?

of Defence
(a) Yes, Sir.

The Minister
‘Y. B. Chavan):

(b) The two aircraft are a total
loss.

(Shri

(¢) A Court of Inquiry has been
ordered to investigate the accident.
“The cause of the accident will be
known when the proceedings of the
Court of Inquiry are received.

mfwge & e
JE i
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(%) @av mfsqrars & wrEaTE
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F1 gwEST 2§ ark § & wiew
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¥ ey F QA A e @ A

(w) afz &, &1 & HEEd, AR
A FRATITAN X W 0]
qorEe I fae aae ?

#3fire wrl s F 9 A (o

feam fag) @ (%) o7 (=) S«
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Riots in East Pakistan

[ Shri Harish Chamdra
Mathur:

| Shri Nath Pai:

| Shri Yashpal Simgh:

| Shri Bishamchander Seth:
Shri Dhaon:

‘- Shri B. P. Yadava:

| Shri D. C. Sharma:

| Shri D. D. Purl:
Shri P. R. Chakraverti:
Shri N. R. Laskar:

s14y o Shri Ramachandra Ulaka:

1 Shri Subodh Hansda:

| Shri Mohan Swarup:

| Shri Rameshwar Tantia:

| Shii Tridib Kumar

| Chaudhtri:

| Shri Maheswar Naik:

| Shri P. C. Borbeah:

| Shri Prakash Vir Shastri:
Shri Indrajit Gupta:
Shri 8. M. Banerjee:
Shri M. L. Dwiv~di:
Shrimati Savitri Nigame
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Shri A. N. Vidyalankar:
Shri Hem Barua:

Shri Kachhavaiya:

Shri Krishnapal Simgh:
Shri R. 8. Tiwary:

Dr, L. M. Singhvi:

Shri 8. N. Chaturvedi:
Shri 8. C. Samanta:

Shri P. Venkatasubbaiah:
| Shri Onkar Lal Berwa:
Shri Dinen Bhattacharya:
Pr. U. Misra:

Dr, Ranen Sen:

Shri Kajrolkar:

Shri Hem Raj:

Shrimati Renu Chakravartty:
Shri C. K. Bhattacharyya:
Shri Vishwa Nath Pandey:
Shri Swell:

Shri Bade:

Shri Kappen:

Shri H. C. Soy:

Shri P. R. Patel:

Shri Gulshan:

| Shri Bibhati Mishra:

[ Shrimati Renuka Ray:

Will the Prime Minister be pleased
1o state:

(a) the extent of loss of life and
property and distress caused to mino-
rity community in East Pakistan in
the trouble engineered in December,
1963 and January, 1964; and

(b) the Government of India's
reaction in the matter and the steps
taken in consequence thereof?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) and (b). Atten-
tion is invited to the Statement placed
on the Table of the House by the
Minister of Home Affairs on this sub-
ject on the 1llth February, 1964 and

MAGHA 28, 1885 (SAKA)
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the ensuing Debate on the 12th and
13th February, 1964, in the House.

VOA Transmitter Agreement

[ Shri P. C. Borooah:
| Shri Dhaon:
| Shri B. P. Yadava:
| Shri Bishanchander Seth:
| Shri Yashpal Singh:
| Shri N. R. Laskar:
| Shri Ramachandra Ulaka:
| Shri Subodh Hamsda:
*148. Shri Warior:
? Shri Vasudevan Nair:
| Shri Jedhe:
| Shri Sidheshwar Prasad:
| Shri Hari Vishng Kamath:
Shri Kolla Venkaiah: -
| Shri J. B. S. Bist:
| Shri Indrajit Gupta:
| Shri Jashvant Mehta:
[ Shri D. C. Sharma:

Will the Prime Minister be pleased
to refer to the reply given to Unstar-
red Question No. 1702 on the 16th
December, 1963 and state:

(a) the further steps taken to arrive
at an agreeable settlement in respect
of the VOA proposal to instal a power-
ful (1000 Kwt) transmitter at Cal-
cutta; and

(b) the stage at which the negotia-
tions stand at present?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menom): (a) The position is
the same as before and there have
been no developments.

(b) Does not arise.

Anti-Indian Propaganda by Pakistan

( Shri Shree Narayan Das:

| Shri P. C. Borooah:

| Shri Bibhuti Mishra:
Shri D. C. Sharma:
Shrim Savitri Nigam:
Shri Hem Barua:
Shri Yashpal Singh:
Shri J. B. S. Bist:

[ Shri E. Madhusudam Rao:

*“149.
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Will the Prime Minister be pleased
to state:

(a) whether Government are aware
that Pakistan has of late stepped up
its anti-Indian propaganda abroad
notably in Afro-Asian countries; and

(b) the steps taken by Government
to counter this propaganda?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dimesh
Singh): (a) Yes.

(b) Our missions are keeping a
vigilant eye on Pakistani propaganda.
In some cases attention of the Gov-
ernments concerned has been drawn
to the undesirability of hostile pro-
paganda being carried on against
India on friendly soil. Whenever
necessary the missions issue rejoinders
to specific points of Pakistani pro-
paganda and in many cases have been
able to get the replies publicised
through pubilicity organs in the coun-
tries concerned. Every effort is made
to provide missions with correct ver-
sions of news and wviews to enable
them to neutralise any harmful efforts
created by Pakistani propaganda.

Several new publicity posts have
been opened and the frequency and
coverage of bulletins and releases put
out by missions has been stepped up.
The quantum of material produced in
foreign languages specially French and
Arabic has been increased. The open-
ing of new publicity set-ups in West
Asia and Africa is constantly under
consideration in the light of ‘the
recommendations of the Conference of
Heads of Indian Missions in Africa
and West Asia. Special efforts are
made to publicize correct facts for the
benefit of participants at Conferences
in which Pakistan has been trying to
malign India. The visits of leading
Indian personalities to some of the
African countries in recent months
have also gone a long way towards
presenting India's view point correctly
and thus counteracting Pakistani
propaganda,
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Educated Unemployed im Andhra
Pradesh

Shri Eswara Reddy:
235. 7\ Shri E. Madhusudan Rao:
Will the Minister of Labour and
Employment be pleased to state:

(a) the number of educated un-
en ployed in Andhra Pradesh as on
the 31st December, 1963; and

(b) the number of Scheduled Caste
and Scheduled Tribe persons amongst
them?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) 38,875 educated persons
(Matriculates and above) remained on
the Live Register of the Employment
Exchanges.

(b) Scheduled Castes
Scheduled Tribes

2,598
196

Palana Coalfield, Rajasthan

236. Shri Karni Simghji: Will the
Minister of Labour and Employment
be pleased to refer to the reply given
to Unstarred Question No, 1323 on the
1st April, 1963 and state:

(a) whether a suitable site has since
been procured for the construction of
a building for the Welfare Centre at
Palana Coalfield, Rajasthan; and

(b) if not, the action Government
propose to take in the matter?

The Deputy Minister im the Minis-
try of Labonor and Employment (Shri
R. K. Malviya): (a) and (b). A 2
acre piece of land has been selected
for the purpose and further action ia
being taken to procure it.

Employment of Technical Persons in
Punjab

237. Shri Daljit Simgh: Will the
Minister of Labour and Employment
be pleased to state:
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(a) the number of technical per-
sons registered in wvarious Employ-
ment Exchanges in Punjab as on the
1st January, 1964; and

(b) the number of technical persons
provided with employment during
April-December, 1963?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) 7841 (at the end of
December, 1963).

(b) 4,795.

Educated Unemployed

238. Shri Daljit Singh: Will the
Minister of Labour and Employment
be pleased to state:

1885 (SAKA) Written Answers 1014

(a) the number of educated un-
employed in the country, State-wise
as on the 1st January, 1964; and

(b) the number of Scheduled
Castes and Scheduled Tribes among
them?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) and (b). The nur.ler of
educated applicants (Matriculates and
above) on the Live Register of the
Employment Exchanges in the coun-
try, by States, at the end of 31st
December, 1963 is given below:—

State/Union Territory

No. of educated applicants on
Live Register at the end of
315t December, 1963.

Scheduled Scheduled
Total castes Tribes
(included (i ncluded
in col. 2) in col. 2)
1 2 3 4

Andhra Pradesh 38,375 2,598 196
Assam . : 10,876 496 518
Bihar 45,670 1,986 1,912
Delhi 43,521 2,382 21

Gujarat . . 25,608 1,612 381
Himachal Pradesh . . . 1,606 133 12

Jarmnmu & Kashmir . . . 1,042 11 ..

Kerala . . . . . 68,107 1,901 91
Madhya Pradesh . 35,420 1,376 433
Madras . 42,836 2,154 6
Maharashtra . . 65,838 6,314 384
Manipur . 1,461 10 132
Muysore 46,594 2,770 1z
Orissa 12,828 150 204
Pondicherry . o 5 " 277 .. -
Punjab . . " . 31,536 2,687 7
Rajasthan ) 25,482 967 330
Tripura ) - . 1,806 54 67
Uttar Pradesh . . 1,17,586 12,352 1
West Bengal . . . . . . . 1,22,097 5,574 311
ALL INDIA TOTAL : 7,39,066 45,527 5,018
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Gandhi School at Kathmanda

239. Shri Ram Harkh Yadav: Will
the Prime Minister be pleased to state
whether Government of India have
donated a sum of Rs. 1.25 lacs to the
Founder of the Gandhi Adarsh Vid-
yalaya at Kathmandu?

The Prime Minister, Minister of

Externmal Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): Yes, Sir.

Technical Persons in Mysore

240. Shri S. B, Patil: Will the
Minister of Labour and Employment
be pleased to state:

(a) the number of educated techni-
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in various Employment Exchanges
during 1963;

(b) the number of persons both
skilled and unskilled registered with
various Employment Exchanges in
Mysore as on the 31st December, 1963;
and

(c) the number of persons out of
themn provided with employment as-
sistance during 1962 and 19637

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C, R. Pattabhi
Raman): (a) The number of technical
persons on the registers of the Em-
ployment Exchanges was 9454 at the
end of December, 1963.

cal persons in Mysore State registered (b) and (c).
No. on No. of persons placed
Live Re- in emplovment during
Category of applicants G TR ——
on 3Ist
Dec., 1963 1962 1963
T - 3 4
1. Craftsmen and production process wurktr
(skilled and semi-skilled]. . . 5,678 1.577 1,305
2. Unskilled - 15,306 3,832 4,721
3. Others . 88,420 19,168 16,036
TOTAL 1= 1,09,704 24:577 22,062
Indian Delegation to U.N. General Atomic Emergy (Shri Jawaharlal

Assembly

24]1. Shri Hari Vishnu Kamath: Will
the Prime Minister be pleased to state:

(a) the total expenditure incurred
by Government on the Indian Dele-
gation to the last Session of the United
Nations General Assembly; and

(b) a break-up thereof, member-
wise and item-wisge?

The Prime Minister, Minister of
External Affairs and Minister of

Nehru): (a) Rs. 2,99,500.00 (approxi-
mate).

(b) A statement is placed on the
Table of the House. [Placed in
Library. See No. LT-2301/64].

WAl § g W asrd € sraea
R¥x. st faqfe faw 0
WY Vo WA 9 S | OFw
=% fw
(%) v 7g @ & fs ¥ T
TroaT § Aot #t geen w% qwrd
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Arms Factory at Tiruchirapalli

Shri Yashpal Singh:
243 Shri A, V. Raghavan:
" 7 Shri Pottekkatt:
Shri Kappen;

MAGHA 28 1885 (SAKA)
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Will the Minister of Defemce be
pleased to state:

(a) whether it is intended g set
up a small armg factory at Tiruchira-
palli;

(b) it so, when the factory ig ex-
pected to start production; and

(c) the rated capacity of the fac-
tory?

The Minister of Defence Production
in the Ministry of Defemce (Shri
Raghuramaiah): (aj A proposal to
set up a second Small Arms Factory
is under the consideration of Gov-
ernment of India. A final decision is
expected soon.

(b) and (c). Do not arise.

U.K. Naval Units in Imdian Ocean

[ Shri Nath Pai:
i Shri Bishanchander Seth:
Shri B. P, Yadava:
Zﬂ.< Shri Dhaon:
| Shri. Vishram Prasad:
| Shri D. C. Sharma:
| Shri Kolla Venkaiah:

Will the Prime Minister be pleased
to state:

(a) whethey Government are
aware of the statement made by Gen.
Abdul Harrs Nasution, Chief of Staff
and Minister of National Defence and
Security of Indonesia on the 30th
December, 1963 at Jakarta disclosing
that UK. had already sent her naval
units to the Indian Ocean;

(b) if so, since when the U.K. naval
unitg are in the Indian Ocean; and

(c) whether previous permission of
the Government of India was obtain-
ed by the UK. naval authorities to
enter the Indian Ocean?

The Prime Minister, Minister of Ex-
termal Affairs ang Minister of Ato-
nic Energy (Shri Jawaharlal Nehru):
(a) Government have seen press Te-
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ports about the statement in question
by Gen. Abdul Harris Nasution but
have no official information.

(b) and (c). This is not a new situ-
ation and therefore the question does
not arise,

Indian Experts for Nigeria

Shri Hem Barua:
245 Shri D, C. Sharma:
<y | Shrimati Savitri Nigam:
Shri Vishwa Nath Pandey:

Wil]l the Prime Minister be pleased
to state:

fa) whether the Nigerian Prime
Minister, during his recent visit, held
talks with the Government of India
about the loaning of Indian Techni-
cians and planning experts to Nigeria;
and

(b) the reaction of Government to
the Nigerian proposals?

The Prime Minister, Minister of Ex-
terma] Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
{a) The Premier of the Northern Re-
gion of Nigeria, the Hon. Alhaji Sir
Ahmadu Bello, paid a visit to India
during December, 1963. During the
course of the visit, he discussed the
possibility ot the deputation of Indian
technical personnel of wvarious cate-
gories to the Northern Region of
Nigeria.

(b) In pursuance of their policy of
promoting  technical and economic
collaboration with the other deve-
loping countries, the Government of
India will be glad to meet the re-
quirements of the Northern Region of
Nigeria for Indian personne] to the
extent possible.

Parliamentary Proceedings on ALR.

246. Shri Hari Vishnu Eamath: Will
the Minister of Information and
Broadcasting be pleased to refer to
the reply given to Starred Question
No. 301 on the 2nd December, 1962
and state;

FEBRUARY 17, 1964  Written Answers
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(a) whether Government propose
to lay on the Table a copy of the script
of each broadcast on AIR relating to
Parliamentary proceedings, soon after
the broadcast is over; and

(b) if not, the reasons therefor?

The Minister of Parliamentary Af-
fairs (Shri Satya Narayan Sinha): (a)
and (b). A copy of the script of each
broadcast on the ALR relating to
the review of Parliamentary proceed-
ings will be supplied to the Library
of Parliament after broadcast.
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Middle Class

248. Shri Harish Chandra Mathur:
Will the Prime Minister be pleased to

"refer to the reply given to Starred

Question No. 580 and the supple-
mentaries raised thereon on the 16th
December, 1963 and state whether all
the tabulatior.s regarding survey of
the living conditions of the urban
middle class employees families have
been received and reports prepared’

2080 ai LSD—T.
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The Prime Minister, Minister of Ex-
ternal Affairs and Miinister of Ato-
mic Energy (Shri Jawaharlal Nehru):
No, Sir. A good deal of the tabulaticn
work has been done, but some =still
remains to be completed.

Arms from U.S.A.

[ Shri Bishanchander Seth:
Shri B. P. Yadava:

Shri Dhaon:

Shri Prakash Vir Shastri:
Shri Shree Narayap Das:
Shri P. C. Borooah:

Shri Yashpal Singh:

| Shri D. C. Sharma:

|
|
249, {

Will the Minister of Defence be

pleased to state:

(a) whether any decision has been
taken regarding supply of arms from
the U.S.A. Government to two more
army divisions;

(b) if so, when the supply of arms
will take place;

(c) whether it is also a fact that
the Government of U.S.A. has assured
to give help in strengthening the
Indian Air Force; and

(d) if so, the kind of assistance as-
sured?

The Minister of Defence (Shri ¥. B.
Chavan): (a) The mater is still under
discussion.

(b) The dates of delivery can be
determined only after the supply of
the equipment is decided in principle.

(c) ang (d). Yes, Sir, The assist-
ance will be in the form of supply
of spare parts for aircraft of U.S.
origin, airfield ground equipment,
communication and radar equipment.

Staff Artists of A.LR.

Shri Shree Narayan Das:
fShri D, D. Puri:
250. { Shri P, R. Chakraverti:
| Shri P. C. Borooah:
| Shrimati Renu Chakravartty:
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Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether the report of the de-
partmental Commitee regarding ser-
vice conditions of the staff artists of
ALR. has been considered and deci-
sions taken thereon; and

(b) if so, the
taken?

nature of decisions

The Minister of Parliamentiary Af-
fairs (Shri Satya Narayan Sinha): (a)
The report of the departmental Com-
mittee is yet under consideration.

(b) Does not arise,
Integration of NEFA with Assam

251. Shri P. C. Borooah: Will the
Prime Minister be pleased to slate
the steps taken towards integration
of NEFA with the surrounding plains
of Assam, both in the administrative
and social fields?

The Prime Minister, Minister of Ex-
ternal Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
Apart from local meetings of district
officers, an annual joint meeting of
NEFA Political Officers and Assam
Deputy Commissioners has been in-
stituted. A Joint Director of Soil
Conservation has been appoinied for
both NEFA and Assam. A Member of
the Assam Public Service Commis-
sion continues to sit on local NEFA
Selection Boards. Owverall charge of
three out of five districts of NEFA,
is, at present, held by senior scale
IFAS officers recruited from Assam.
Training programmes and recruitment
rules for junior administrative staff
are conducted on the Assam analogy
to facilitate any later exchange of
officers, which might be in the public
interest.

(2) A number of cultural missions,
social workers and parties of medical
students wvisited NEFA in 1963, More
ang more NEFA students are studying
for Degree Courses in Assam. Tradi-
tionat visits by certain Assam Set-
radhikars to Tirap Frontier Division
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of NEFA have been reneweg with
success. The Assam Government are
building staging huts to help NEFA
visitors to the plains and measures
are afoot to promote local customary
trade. The Assam Marketing Cor-
poration is takiag up the exhibition
and sale of the products of NEFA
cottage industries and the supply of
certain raw materials to the intorier
School text books in Assam and
NEFA give information aboul each
others’ areas.

Assistance to Old and Handicapped
FPersons

( Shri Bibhuti Mishra:

252.\ shri Yashpal Singh:

Will the WMinister of Labour and
Employment be pleased to state:

(a) whether it is a fact that the
Central Government have asked the
State Governments to make a begin-
ning with the programme for assist-
ance to ol4 and handicapped people
and to dependent women and children
on a pilot basis; and

(b) if so, the reaction of different
States tp this proposal?

The Deputy Minister in the Ministry
of Labour and Employment and for
Planning (Shri C, R. Patiabhi Raman):
(a) Yes.

{b) The Government of Madhya
Pradesh, Orissa, Gujarat, Kerala,
Maharashira & Punjab and the Ad-
ministrations of Tripura and Goa,
Daman and Diu have intirnated that
the matter is under consideration. Re-
plies from other States and Union
Territories are awaited.
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Atomic Power Statien in South India

Shri Warior:
254 ¢ Shri Vasudevan Nair:
Shri Balakrishnan:

Will the Prime MSinister be pleased
to state:

(a) whether Government have taken
any steps to establish an atomic
power station in South India; and

(b) if so, the details thereof?

The Prime Minister, Minister of Ex-
fernal Affairs ang Minister of Ate-
mic Energy (Shri Jawaharlal Nehru):
(a) and (b). It has been decided that
the third atomic power station will
be located at Kalpakkam, on the coast
in Madras State, but the decision to
proceed with this station has not yet
been taken

P.F. and D.A. for Industrial Workers

255 Shri Bhagwat Jha Azad: Will
the Minister of Labour and Employ-
ment be pleased to state:

(a) whether Government are con-
sidering the guestion of extending the
enhanced rate of contribution of
provident fund and dearness allow-
ances to more industries; and

(b) if 50, the industries being con-
sidered in this regard?
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The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C, R, Pattabhi
Raman): (a) and (b). The question
of extending the enhanced rate of
contributions to provident fund under
the Employees’ Provident Funds Act,
1952, is under consideration in respect
o; the following industriesiclass of
establishments:

1. Tea plantations (other than
the tea plantations in the State of
Assam).

2. Coffee Plantations,

3. Rubber Plantations.

. Cardamom plantations,
. Pepper Plantations.

. Iron-ore mines.
Manganese mines.

. Limestone mines.
. Gold mines.

10. Industrial and power alcohol
industy.

11. Asbestos Cement Sheets In-
dusty.

12. Coffee
ments,

wm a9 m ot s

curing  establish-

But an increase in dearness allow-
ance in various industries in general
is not under the consideration cf
Government,

Central Information Service

256, Shri Surendranath Dwivedy:
Will the Minister of Information and
Broadcasting be pleased to state:

(a) the sanctioned strength of the
Central Information Service and its
present strength grade-wise;

(b) whether there are any vacancies
still to be filled; and

(c) whether the normal practice
has been followed in the matter of
promotion from lower grades to
higher grades in the scrvice?

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
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(a). The present sanctioned strengthof the Central

grade-wise, is an under:—
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Information Service,

No. of
Grade and scale posts
Senior Administrative Grade
Rs. 1,800—100—2,000 1
Rs. 1,600—I100—TI,800 2
Junior Administrative Grade
Rs. 1,300~=60—1,600 7
RS, I,100==§0==1,400 14
Grade I (Rs. 700—40—1,100=—=50/2==1,250) a4
Grade II (Rs. 400—400—450—30—600—35—670—EB—35—950) 89
Grade III (Rs. 350—25—500—30~—590—EB—30—=800) 148
Grade IV (Rs. 270—10—290—15—410—EB—15—485 349
TOTAL : 704

(b). Yes, Sir.

(¢y Yes, Sir. Promotions from lower
grades to higher grades have been
made in accordance with rule 6 of the
C.IS. Rules, 1959 as amended from
time to time. In some cases, pending
filling up of posts in accordance with
the Rules ad hoc appointments have
been made as a purely temporary
arrangement.

Publications Division of the L&B.
Ministry

257. Shri Surendranath Dwivedy:
Will the Minister of Information and
Broadcasting be pleased to state:

(a) whether it is a fact that the

auditors have brought to the notice
of the Ministry the loss of about
Rs, 5 lakhs as a result of the large
number of priced publications of the
Publications Division which are un-
accounted for;

(b) whether the Special Police Ex-
tablishment has been entrusted with
the task of investigating into the mat-
ter; and

(¢) whether a statement showing
the details of such losses in each
financial year beginning from 1959-60
will be laid on the Table?

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
(a) and (c). Yes Sir. The Audit have
brought to the notice of the Ministry
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some shortagesjexcesses in the stocks
of the Publications Division, The loss
is likely to be much less than Rs, 5
lakhs. A physical verification of the
stocks is, however, in progress and the
actual position will be known after
the verification is completed. It 1is
not possible, at this stage, to indicate
the details of the loss year-wise.

(by No, Sir.

Joint Management Councils in
Industry

258 Shri R. G. Dubey: Will the
Minister of Labour amd Employment
be pleased to state:

(a) the number of Joint Manage-
ment Councils functioning in the
country in the field of industry; and

(b) the powers and scope of these
Councils?

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
B. K, Malviya): (a) 80,

(b) Joint Management Councils are
consulted on such matters as standing
orders and their amendments, admi-
nistration of welfare and safety mea-
sures. They receive information on
matters relating to the economic and
financial situation, of the undertak-
ing, marketing and other allied items.
The exact powers and scope of each
Joint Management Council is defined
in the agreement between the man-
agement and the union concerned,
which generally conform to the Drait
Model Agreement a copy of which is
laid on the Table of the House.
[Placed in Library. See No. LT-2302/
64].

Training of Army Personnel

259 [Shri R G. Dubey:
N 1Shri S. N. Chatarvedi:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact thar the
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Indian Army is giving a thorough
psychological and physical test to the
prospective officers and recruits to
ensure that they fulfill the highest
standards of physical and mental effi-
ciency needed for mechanised war-
fare; and

(b) if so, the result obtained from
such tests?

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, Sir except that
psychological tests are given only to
candidates for commissioned ranks.

(b) The results are on the whole
considered satisfactory. Out of the
recruits put up for medical examina-
tion after preliminary selection,
roughly half passed the medical test.
Of the candidates for emergency com-
missions appearing before Services
Selection Boards (which include
psychological tests), about 216 per
cent, were successful and out of the
successful  candidates 89 per cent.
passed the medical test.

Military Training for Government
Servants

Shri B. P. Yadava:
260. 4 Shri Dhaon:
Shri Bishanchander Seth:
Will the Minister of
pleased to state:

Defence be

(a) whether Government are con-
sidering to give military training to
the able-bodied Government servants;

(b) if so, when this is likely to start;
and

(c) if not, the reasons therefor?

The Minister of Defence (Shri Y. B.
Chavan): (a) There is no scheme to
give military training exclusively to
civilian Government servants.

(b) Does not arise.

(¢) The Territorial Army provides
an opportunity to civilian Government
servants and others to receive military
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training on certain terms without dis-
turbing their civil career. Similiarly,
civilian Government servants in bor-
der States can take advantage of the
Lok Sahayak Sena scheme, under
which elementary military training is
imparted to the civil populace in 15
day camps. There is also a scheme
called ‘Civilian Rifle Training Cen-
tres’ run under the direction of the
Ministry of Home Affairs, which can
be availed of, by among others, Gov-
ernment servants,

In view of the existence of these
schemes it has not beeri considered
necessary to start a new scheme for
giving military training to civilian
Government servants separately.

British Ship's Visit

{ Shri Dhaon:
| Shri B. P, Yadava:
261.) Shri Bishamchander Seth:
Shri Yashpal Singh:
Shri M. L. Dwivedi:

Will the Minister of Defence
pleased to state:

(a) whether it is a fact that one
of the Britain’s most modern fighting
ships visited India on the 21st Decem-
ber, 1963:

be

(b) if so the purpose of visit and
how its visit helped India;

(c) whether India is likely to pur-
chase such kind of ships from Britain:
and

(d) it so, when?

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, Sir. HMS
Nubian. one of the latest general
purpose frigates in the Royal Navy
paid a visit to Bombay from 21st to
27th December, 1963 and to Cochin
from 29th December, 1963 to 2nd
January, 1064,

(b) The purpose of these visits
was primarilv for logistic require-
ments and goodwill. Indian Navy
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Personnel have the opportunity of
seeing the latest developments in
Naval equipment.

{¢) No such proposals are under
consideration.

(d) Does not arise.
Sainik Schools

Shri N. R, Laskar:
Shri Ramachandra Ulaka:

262.9 Shri Subodh Hansda:
Shri Hem Raj:
Will the Minister of Defence be
pleased to state:
(a) the total number of Sainik

Schools functioning in the country at
present;

{(b) the States which are yet to
start Sainik Schools; and

(c) the reasons advanced by such
States for not starting Sainik Schools?

The Minister of Defemoe (Shri Y. B.
Chavan): (a) 13.

(b) and (c), U.P,, Assam, Jammu &
Kashmir and Nagaland.

The States of UP. and Assam have
agreed in principle to set up such
Schools. The locations of Sainik
Schools in these two States are being
finalized. Nagaland and Jammu &
Kashmir have instituted scholarships
for their children in Sainik Schools
located outside these States.

E.S.L Scheme in Andhra Pradesh

263. Shri Eswara Reddy: Will the
Minister of Labour and Employment
be pleased to state:

(a) the progress so far made 1n
Andhra Pradesh in constructing hosp:-
tals and dispensaries under the
Employees' State Insurance Scheme;
and

(b) the total expenditure so
incurred in this connection?

far

1042
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The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R, Pattabhi
Raman): (a) (1) The following wards
|dispensaries have already been cons-
tructed and commissioned:—

(i) 24-bed ES.I. Ward in T.B.
Hospital, Irrammuna,

(ii) 32-bed E.S.I. Ward in KEM.
Hospital, Secunderabad,

1033 Written Answers

(iii) 4-doctored State Insurance
dispensary, Kavadiguda, Hydera-
bad. )

(2) The following hospital|dispen-
sary buildings are under construction:

(i) 150-bed E.S.I
Hyderabad.

(ii) 50-bed E.S.I. Hospital, Sir-
pur—Kagaznagar,

Hospital,

(iii) 4-doctored State Insurance
dispensary, Nellimarla.

(iv) 4-doctored State Insurance
dispensary, Chithivalsa.

(v) Two sets of 4-doctored
State Insurance dispensaries, Sir-
pur—Kagaznagar.

(3) The plans and estimates of the
following hospitals|dispensaries have
been sanctioned but construction work
has not yet started:—

(i) 110-bed ESI,
Visakhapatnam,

Hospital,

(ii) 4-doctored State Insurance
dispensary, Warangal.

(b) A sum of Rs, 488856925 nP.
has so far been paid by the Emplo-
yees' State Insurance Corporation to
the State Government for construc-
tion of hospitals|dispensaries.

Frigates for Indian Navy

264. Shri P. Kunhan: Will the
Minister of Def be pl d to
refer to the reply given to Starred
Question No. 168 on the 18th Novem-
ber, 1963 and state:

(a) whether any decision has since

1885 (SAKA)

been taken
construction
and
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regarding the indigenous
of frigates for the Navy;

(b) if so the nature of the deci-

sion taken?

The Minister of Defence Production
in the Ministry of Defence (Shri
Raghuramaiah): (a) and (b). No final
decision has yet been taken.

Mass Commanication

( Shri P. Kunhan:
265. { Shri Sidheshwar Prasad:
|_ Shri P, C. Borooah:

Will the Minister of Information
and Broadcasting be pleased to refer
to the reply given to Unstirred Ques-
tion No. 16 on the 18th November,
1963 and state:

(a) whether any fmal decision has
since been taken regarding the pro-
posal made by the Ford Foundation
Team of experts for selling up a
Centre for advanced study of mass
communication; and

(b) if so, the nature of decision
taken?
The Minister of Parliamentary

Affairs (Shri Satya Narayan Sinha):
(a) and (b). The proposal is still
under consideration,
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Amentities for Travelling Troops

267. Shri Indrajit Gupta: Will the
Minister of Defence be pleased to
state:

(a) whether Government are aware
that troops in transit through Howrah
Station have no adequate facilities for
rest washing and canteen services;
and

(b) if so, the steps being taken to
provide at an early date the necessary
accommodation angd facilities with the
cooperation of the Railway autho-
rities?

The Minister of Defence (Shri ¥. B.
Chavan): (a) and (k). Some facili-
ties for rest, washing and canteen
services for troops In transit exist at
Howrah Railway Station, These are
being reviewed and Railways have
agreed to provide additional facilities
to the extent feasible.

Field Publicity Ofticers Camp at
Chandigarh

268, Shri Hem Raj: Will the Minis-
ter of Information and Eroadcasting
be pleased to state:

(a) whether it is a fact that a camp
of the field publicity officerz of the
Northern region was organised at
Chandigrah in December last;

(b) if so, the duration, the main
objects and the nature of training im-
“parted to the officery in that camp;
and
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(c) the names of the States which
participated in it?

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
(a) Yes, Sir,

(b) The Camp was held for 7 days.
Its main objects were to provide “in-
service training” to the publicity ofii-
cers in the field and to refresh their
knowledge and outlook on important
questions with which tney have to
deal in the performance of their nor-
mal duties.

(c) Punjab, Rajasthan, Uttar Pra-
desh and the Union Territories of
Himachal Pradesh and Delhi.

A.ILR. Broadcasts Regarding Loss of
‘Holy Hair

269 Dr, L. M, Singhvi:
® \_Shri A N. Vidyalankar:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the fact
that even after the official announce-
ment regarding the recovery of the
‘Holy Hair’' from Radio Srinagar, the
News Bulletin in Kashmiri from the
AIR, New Delhi continued to talk of
the continued search and sorrow; and

(b) if so, whether any attempt has
been made to analyse the causes of
such lapse and punish those responsi-
ble?

The Minister of Parliamentary
Affairs (Shri Satyanarayan Sinha):
(a) The news of the recovery of the
sacred relic was received in the
News Services Division of All India
Radio while the evening Kashmiri
bulletin from Delhi was on the air,
and the newg was immediately in-
cluded in that bulletin. Since the
news was received after the bulletin
had started, the first part of the bul-
letin naturally gave whatever infor-
mation was available till that time.

(b) Does not arise,
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Special Officer for Public Sector
Projects

[ Shri § M, Banerjee;
" 7\ Shri Yashpal Singh:

Will the Minister of Labhour and
Employment be pleased to state:

272
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(a) whether any special officer has

been appointed to advise the public

sector projects on labour matters;

(b} if so, the name of the officer;
and

(c) the duties assigned to him?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planmning (Shri C. R. FPattabhi
Raman): (a) Yes.

(b) Shri R, L. Mehta.

(¢) To look after the implementa-
tion of labour laws in the public sec-
tor undertakings and advise manage-
ments and workers on labour matters.

Manali Upshi Road

shri P, K. Ghosh:
Shri Kapur Singh:
273. { Shri Yashpal Singh:
Shri D. C, Sharma;
Dr. L. M. Singhvi:

Will the Minister of Defemce be
pleased to state:

(a) whether it is proposed to cons-
truct the Manali Upshi Road, which
is to connect Kulu with [Eastern
Ladakh;

(b) if so, when the construction is
likely to be started; and

(c) the estimated cost on the Pro-
ject?

The Minister of Defence (Shri
Y. B, Chavan): (a) Yes, Sir.

(b) The construction will start in
the summer of 1964.

(c) On the basis of a rough assess-
ment, the estimated cost of the pro-
ject will be Rs. 20 crores.

Ordnance Factory in Maharashtra

Shri P. K, Deo:

Shri Yashpal Singh:

Shri P. K. Ghosh:
| Shri Kapur Singh:

FEBRUARY
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| Shri P, H. Eheel:
276 .{ Shri Solanki:
| Shri Himmatsinhji;
| Shri Onkar Lal Berwa:
Shri D, C. Sharma:
[Sh:i Koya:

Will the Minister
pleased to state:

of Defence be

(a}) whether it is a fact that an
ordnance factory is being started in
Maharashtra with American aid,

(b) if so0, when the
likely to arrive from
States; and

machinery is
the United

(c) when the factory is expected to
go into production?

The Minister of Defence Produc-
tion in the Ministry ef Defence (Shri
Raghuramaiah): (a) An Ordnance
Factory is being established in Maha-
rashtra. A substantial portion of the
plant and machinery is being financed
by the US.A, as part of the aid pro-
gramme.

(b) The machinery referred to in
{a) above is expected to arrive before
the end of June 1964.

(¢) It is expected that trial pro-
duction will be established before the
end of 1964 and bulk production early
in 1965.

Death of Border Roads Organisation
Official

Shri Hem Barua:

Shri A. N, Vidyalankar:
Shri Swell:

Shri D. D. Mantri:

275,

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that re-
cently a Camp Commander, Major
Dyball, of the Border Roads Organi-
sation, was killed by a crowd of
people at Zambuk in Mizo Hills; and

(bY if so, the circumstances lead-
ing to this unfortunate incident?
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The Minister of Defence (Shri
Y. B. Chavan): (a) Yes. Sir.

(b) A judicial enquiry into the

circumstances in which two persons
including Major Dyball died and a
few others were injured. is in pro-
gress,

Hostile Activities in Nagaland

.Shri P. C. Borooah:
[Shri Maheswar Naik:
Shri D, C. Sharma:
Shri P. R, Chakraverti:
Shri Ram Harkh Yadav:
Shri C, K. Bhattacharyya:
tsmi Swell:

276.

Shri S. N. Chaturvedi:
Shri J, N, Hazarika:

Will the Prime Minister be pleased
to state:

(a) the number of sabotage and
other incidents involving breach of
peace perpetrated by Naga hostiles in
Nagaland during the recent general
elections there;

(b) particulars of each
and

incident;

(c) the number of persons killed|
injured and the extent of damage to
property caused by the hostiles in
these incidents?

The Prime Minister, Minister of
External Affairg and Minister ot Ato-
mic Energy (Shri Jawaharlal Nehru):
(a) There were 33 incidents.

(b) A statement is laid on the
Table of the House. [Placed in Lib-
rary. See No, LT-2301/64].

(c) (i) Killed—7 Security Forces

personnel;
Injured—1 Security Forces

personnel, 1 Civilian,

(ii) Property damaged|lost.—1
rifle 303 and 50 rounds of
ammunition lost. Some
village huts in meluri
village burnt. Abandon-
ed camp at Natchami
burnt,
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Unemployment among Engineering
Graduates

278, Shri S, N. Chaturvedi: Will
the Minister of Labour and Employ-
ment be pleased to state:

(a) the extent of unepmloyment
among engineering graduates; and

(b) whether this is due to lack of
opportunities or non-availability of
candidates?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C, R. Pattabhi
Raman): (a) and (b). Precise in-
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formation is not available. However
the number of engineering graduates
seeking work with the Employment
Exchanges was 1,758 at the end of
December, 1963. Their unemploy-
ment is frictional and not due to lack
of employment opportunities.

Post War Reconstruction Fand

279, Shri Hem Raj: Will the
Minister of Defence be pleased to
state;

(a) whether all the State Govern-
ments have agreed to the expansion
of the Post War Services Reconstruc-
tion Fund; and

(b) if so, when a final decision will
be taken on it?

The Minister of Defence (Shri ¥. B.
Chavan): (a) and (b). No, Sir; re-
plies are stil] awaited from three
State Governments.

Soldiers’, Sailors’ & Airmen’s Boards

280, Shri Hem Raj: Will the Minis-
terter of Defence be pleased to state
the steps Government propose to take
te strengthen and expand the organi-
sation of the soldiers’, sailors’ and
airmen's boards in the country due to
the expansion of the Army and conse-
quently heavy pressure of work on
these boards?

The Minister of Defence (Shri X. B.
Chavan): The following steps have
been taken to strengthen and expand
the Soldiers, Sailors and Airmen's
organisation:—

(i) 5 new Dirstrict Soldiers’,
Sailors’ and Airmen's Boards have
been started where considered
necessary.

(ii) 3 Class II District Soldiers’,
Sailors' and Airmen’s Boardg have
been upgraded to Class L

(iii) 61 posts of welfare workers
have been sanctioned in 5 Stztes
on an experimental basis to attend
to the welfare of ex-servicemen.

FEBRUARY 17, 1964
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(iv) The State Governments
have been requested to appoint
wholetime officers as Secretaries
of the State Boards in place of
part-time or ex-officio Secretaries.

(v) The Soldiers, Sailors and
Airmen's Board Organisation in
eight States and three Union Terri-
tories hag been made permanent
and the remaining States|Union
Territories are expected to do so in
due course.

(vi) Additional Staff has been
sanctioneq in a number of District
Soldiers, Sailorg and Airmen’s
Boards where increase in work
justified this,

“Indian Express” of Madras

281. Shrimati Renu Chakravartly:
Wil] the Minister of Information and
Broadcasting be pleased to state:

(a) whether the Madras edition of
“Indian Express” has been revived;

(b) whether it is a fact that the
Indian Federation of Working Journa-
lists at its last conference has asked
for a thorough enquiry into the entire
matter of its closure and restarting;
and

(e) how it got the newsprint?

The Minister of Parllamentary
Affairs (Shri Satya Narayan Sinha):
(a) Yes, Sir.

(b) No, Sir.

(c) The Indian Express has not been
allotted a separate quota of newsprint
for the edition at Madras. The news-
paper, has, however, been permitted to
divert a portion of its quota of news-
print of the Chittoor edition to thz
Madras edition.
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AR o gfawe fasaer sqrfa s
F7 uF wEara fa=rodt & 1 53 fAfes
&1 waor F T i @ g 9, 0oy
3R gt A ffer W osmmE F
s §; fom ® & 38 wifvw a)
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(=) o g | we7 937 FFR F
gaTE waAfat afgg s AfMEEl 9%
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(w) weafraa safeal w5 afe-
qfa, wf sfewew fagas & &t &
HTET F1 AT |

Flying Accident near Cochin

283. Shri Vishwa Nath Pandey: Will
the Minister of Defenee be pleased to
state:

(a) whether it is a fact that a person
of a naval air squadron was killed in a
flying accident off Cochin on the 6th
December, 1963;

(b) if so, the cause of the accident;

(c) whether Government have con-
stituteq any Committee for enquiry;
and

(d) if so, the result thereof?
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The Minister of Defence (Shri ¥. B.
Chavan): (a) Yes, Sir.

(b) The Board of Enquiry has
reporte]  that the accident —was
caused by an error of judgement on
the part of the pilot. The aircraft
went put of control in a matter of a
few geconds and the pilot was unable
to eject after impact with the weter.

(c) Yes, Sir.

(d) The findings of the Board of
Enquiry are under examination by
Government.

Assam-East Pakistan Border

-

[ Shri Swell:
| Shri B, P. Yadava:
Shri Dhaon:
J Shri Bishanchander Seth:
Shri P. C, Borooah:
-] Shri Hem Barua:
lShri Yashpal Singh:

284,

Shri Surendra Pal Singh:

Wil] the Prime Minister be pleased
to state:

(a) whether the Joint Inspection in
the Lubhachera area of the Assam-
East Pakistan border has been com-
pleted; and

(b) whether any agreement has
been arrived at with Pakistan?

The Prime Minister, Minister of Ex-
terna] Affairg and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):

(a) Yes, Sir,

(b) It has been agreed that until
the international boundary, as de-
marcated on the ground, has been
adopted, the East Pakistan Rifles
(Pakistan) will not have any troops
or defence works within 150 yards

-of the Joint Survey Demarcation line,

anq the Border Security Force (India)
will remain 150 yards away from the
line of pruned bushes of the tea
garden in the area.
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Transmitter at Parbhanj

286. Shri Lonikar: Wil] the Minister
of Information ang Broadcasting be
pleased {o refer tp the reply given to
Unstarred Question No. 1342 on the
Ist April, 1963 and state:

(a) the up-to-date progress made 1n
respect of the installation of the
transmitter at Parbhani; and

(b) whether the plans and designs
have been approved by Central Gov-
ernment?

The Minister of Parliamentary
Affairs (Shri Salya Narayan Sinha):

(a) and (b). The plans for the
construction of the transmitter build-
ing at Parbhani prepared by the State
Government architect have becn ap-
proved. The final estimates for the
construction of the building are await-
ed from that Government. The trans-
mitting equipment is available and
the mast radiator has been indented.
The project would be ‘completed
within four monthg after the construc-
tion of the transmitter biulding by
the State Government.
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Haj Pilgrims from Kerala

287, Shri Eoya: Will the Prime
Minister be pleased to state:

(a) whether the attention of the
Saudi Arabian.Government was drawn
to the difficulties of the Hajees of
Kerala due to the monopoly of only
two Muallims in Mecca during Haj
time; and

fb) if so, reaction of the Saudi
Arabian Government in the matter?

The Prime Minister, Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehrm):
(a) and (b). The Govern-
ment of Saudi Arabia have becn re-
quested through our Embassy in
Jeddah to appoint more Muallims to
look after the Hajees from Kerala.
Their reply is awaited.

Visit of Japanese Aircraft Group

7 Shri D. D. Puri:
| Shri R. Barua:
288. { Shri S. N, Chaturvedi:
| Shri Hem Barua;
| Shri P. C. Borooah:

Will the Minister of Defence be
pleased to state:

(a) whether the recent visit of the
nine-member Japanese Aircraft group
was at the invitation of Government;

(b) whether Government propose

purchasing aircraft from Japan for
defence neerds; and

(¢) whether there is any proposal
to collaborate with Japan for man"-
facture of aircraft in India?

The Minister of Defence (Shrl ¥, B.
Chavan): (a) No, Sir;
(b) There is no proposal at present,

(e) Not at present.
. Recognition of Trade Unions

289. Shri Shashi Ranjan: Will the
Minister of Labour and Employment
be pleased to state:

(a) the number of Trade Unions in
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India recognised by Government on
the basis of verification of their mem-
bership; and

(b) whether Confederution of Froo
Trade Unions also applieg for wveri-
fication of their membership for
recognition?

The Depuly Minister in the Minisiry
of Labour & FEmployment (Shri R.
K. Malviya): (a) For purposes of
nerotiations and consultations Trade
Uniong are recognised by emplo;ers
concerned and not by Government.
However the following four All-India
Trade Union Organisations are recog-
nised by Government for giving re-
presentation, on the basis cf their
verified membership, on the warinus
tripartite Councils, Boards Committee,
ang National ang International Cua-
ferences:—

1. Indian National Trade Union
Congress.

2. All-India Trade Union Con-
gress.

3. Hind Mazdoor Sabha.

4. United Trades Union
gress.

(b) Yes, in October, 1962,

Con-

Trade relations with South Africa

290, Shrimati Savitri Nigam: Will
the Prime Minister be pleased to refer
to the reply given to Starred Question
No. 565 on the 9th September, 1963
and state the names of the countries
which have broken off trade relatiuns
with South Africa?

Tie Prime Minister, Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
According to advice received
from U. N. Headguarters, the follow-
ing countries have sp far broken off
trade relations with the Republic of
South Africa, in pursuance of the U.
N. resolution No. 1761 (XVII) adopted
on the 6th November, 1962:

(1} Afghanistan (2) Algeria {3)
Bolivia (4) Burundi (5) Burma (6)
Cambodia (7) Cameroun (8) Chad
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(9 Costa Rica (10) Czechoslovakia
(11) Dahomey (12) Ethiopia (13)
Ghana (14) Guinea (15) Hungaiy
(16) Haiti (17) India (18) Indonesia
(19) Ivory Coast (20) Jamaica (21)
Kenya (22) Kuwait (23) Libya (24)
Malagasy Republic (25) Malaysia
(26) Mali (27) Nepal (28) Niger
(29) Nigeria (30) Pakistan (31) Phi-
lippines (32) Rumania (33) Sierra
Leone (34) Somalia (35) Sudan (36)
Syria (37) Tanganyika (38) Uganda
(39) U.AR. (40) Upper Volta (41)
Yugoslavia (42) Zanzibar,
12.00 hrs.
ARREST OF A MEMBER

Mr. Speaker: I have to inform the
House that I have received the follow-
ing wireless message, dated the 16th
February, 1964, from the District
Magistrate, Faizabad:—

“Shri Muzaffar Husain, Memsber,
Lok Sabha was arrested on the
15th February, 1963, at 16.30 hour.
at Kichhauchha, Police Station
Baskhari, District Faizabad, U.P.
in a casg under rule 41 of thc
Defence of India Rules, and re-
manded to jail custody in Faiza-
bad.”

=t T aE (STOEeE )
WEqY HERy, 5 g ¥ § uE 9m-
T ITEAT 9T | A ST AT q4qTE TS
fedha o 3 fear &ow %1 oY 9= & faems
F7 ®AY § #WIX gEY 48 f5 SR
T FT a0 T WX Fg T FEY ?

HUw WERA : ag &1 O &1 qaT
#r & fa ot i 30 qedt & ag faw
firegardr #Y g & ) Ay S8 gfoen
w3y qre A4 W & 1 & Jw A 9
arT 93 #< g faam £ 1 3w & s
¥ 7 g A FT aFar

=Y TRATE AR A AgRY
¥ 7g W ARAT § @i 9
T AT & TEET FY FrCgare F1 qrAen
¢ | T@ gy g St A 7 s
T FT WTHAT II AT |
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Sacred Relic from
Hazratbal

WeXH WEWD i WA WC Al qwT
1 fael e & a9 qroew A ar 39
Hoagd F4 Y AFAT 7
Mr. Speaker: The Home Minister.
The Minister of Home Affairs (Shri

Nanda): I shall obtain the necessary
information and give it to Lhe House.

Mr. Speaker: In fact, I haq called
him in connection with another sub-
ject, where he wanted to make a
statement.

12.02 hrs.

STATEMENT re THEFT OF SACRED
RELIC FROM HAZRATBAL

Shri Nanda: I am now in 2 position
to give the information to the House
in connection with the theft of the
Sacred relic from the Hazratbal
shrine. A preliminary charge-sheet
in the relic theft case has becen filed
against certain persons. The investi-
gation of the case is still prccecding
angd it is possible that other suspected
persons might come to light, who may
alsg have to be prosecuted. The ac-
cused persons who have so far been
arrested are:

1. Abdul Rahim Bandey, Mujawar
of Hazratbal;

2. Abdul Rashid, son_  of Syed
Mohd. Yusu of Village Traal

3. Ghulam Mohd. Buit,

ot THAA® @A (AAEHT)
WA HilkE, 3 qA4T F HETT 9T

Mr. Speaker: All arguments
discussions had been completleg
day.
should
persons.

Shri Nath Pai (Rajapur): One of the
demands of the people of Kashmir
hag been that in order to ensure thers
is no kind of repetition of th. same
old mistake, the trial should be held

and
that
The only thing was that The

disclose the names of those

by a judge who is sent from Delhi.
May I know whether Government is
considering that proposal?

Mr, Speaker: He has already staled
that.

Shri Namda: I have already stated
that we shall provide a judge from
outside the State.

=t TwPEE qrex : F S e
f& fm 7 safFal & 9w omi
At wEEw & qgeny, 3 S A
flt neifas doar ¥ T € ¥
5 @ W F w1 Foew e w1
AT oreHT 7

YT WEREA @ TR ATH ader
fgd, 7 g foo ot 1 fa=in v
Em¥gaFm o g ?

UF AT qEE 2 A AT
Eiaul- o

12.04 hrs.

PAPERS LAID ON THE TAELE

Navy (Prescrisep OFFICERS) REGULA-
TIONS, 1963

The Minister of Defence (Shri Y. B.
Chavan): Sir, I beg to lay on the
Table a copy of the Navy (Prescribed
Officers) Regulations, 1963 published
in Notification No. SR.O. 355 dated
the 28th December, 1963, under sec-
tion 185 of the Navy Act, 1957
[Placed in Library. See No. LT-2256/
64].

RULEs UNDER THE CINEMATOGRAPH *
AcT, 1952

The Minister of Parllamentary
Affairs (Shri Satya Narayan Sinha):
Sir, 1 beg tp re-lay on the Table a
copy each of the following Rules under
sub-section (3) of section 8 of the
Cinematograph Act, 1952: —

(i) The Cinematograph (Censor-
ship) Second Amendment
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Rules, 1963 published in Noti-
fication No. G.S.R. 1514 dated
the 21st September, 1963.

(ii) The Cinematograph (censor-

ship) Third Amendment
Rules, 1963 published in
Notification No. G.SR., 1728

dated the 30th October, 1963’
[Placed in Library. See No. LT-1908/
63].

Wurre Parea No. X

The Minister of State in the Minis-
iry of External Affairs (Shrimati
Lakshmi Menon): Sir, I beg to lay
on the Table a copy of White Paper
No. X containing Notes, Memoranda
and Letters exchanged between the
Governments of India and China bet-
ween July, 1963 and January, 1964.
[Placed in Library, See No. LT-2296/
64].

CORRICENDA TO ANNUAL REPORT OF THE

CeNTRAL MINES RESCUE STATIONS

CoMMITTEE

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): Sir, I beg to lay on
the Table g Corrigenda to the Annual
Report of the Central Coal Mines
Rescue Stations Committee, Dhanbad
for the year 1962-63 laid on the Table
on the 26th August, 1963. [Placed in
Library. See No. LT-2297/64],

12.06 hrs.

MOTION ON ADDRESS BY THE

VICE-PRESIDENT DISCHARGING

THE FUNCTIONS OF THE PRESI-
DENT—Contd.

Shrimati Renn Chakravartty (Bar-
rackpore): Mr, Speaker, Sir, at a
time when momentous happenings
have stirred the people of India to
their depths, happenings that would
have called for a courageous break
from the sloth and weaknesses of the
past, at such a time the Address need-
ed the vibrating spirit of saying that
the nation must overcome all these
weaknesses to solve there problems
and chalk out before the nation a
path whiclr it will have to tread. But
as one reads the Address unfortuna-
tely one is filled with disappointment.
It is a bald recounting of facts but it

20¢0 (Ai) LS—4

MAGHA 28, 1885 (SAKA) Address by the Vice- 1054

President discharging
the functions of the
President
has nothing of the quality of the
broad visionary who while he flinches
not to say what our shortcomings
have been, frankly states what are
the dark sides of the things and also
has the courage to outline the path
to be tread, not with temerity but
with boldness of action and with wis-
dom and not with confusion of thought.
The address, unfortunately, fails
miserably on this account when so
much wag expected. One would have
expected that the Address to have
outlined the defining line for the
nation after the Bhubaneswar session
of the Congress. It also failed to
grasp the gravity of all the machina-
tions of Pakistan and its imperialist
friends, the Britain and the United
Stateg which had already been hatch-
ed to humiliate us and to harass us
not onlv within our nation but also
at the highest forums of the world.
There is a serious lack of under-
standing as to the depths of sufferings
of the minorities in Pakistan. In India
too, the minorities have suffered ter-
ribly——1I would be the last to deny
it. T am sorry sometimes in this
House we have tried to underplay
{t——I do not want to underplay it
at all. There have been serious things
happening in Calcutta and also in
villages, Unfortunately, many of my
colleagues have not seen them. But
the basic fact is that there hag been
no communal riot in West Bengal
after 1950. Yet in the United Nations,
Pakistan is able to state, in the highest
international forum, that there have
beén communal riots 550 times, some-
thing like that, in India. Why is it
that we have not been able to raise
this point earlier and even now to
raise the whole history of the back-
ground of what has been happening in
Pakistan? Since 1950, we did not
take any notice, the House did not
take any notice, of what has been
happening in East Pakistan. What
happened in Gopalganj and Rajshahi?
What happened in Malda? Have we
told the world about all these things
T would say—I will be forgiven
by many Members in this House—
that we have felt that the attitude
even ofte, of this House was to a

Pl i
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[Shrimatj Renu Chakravartty]
certain extent heartless. When the
question of the tribals coming over
from Malda was placed in this House,
I remember I myself asked a ques-
tion as to what will happen to the re-
fugees, the adivasis, that were coming
over from Malda and I was told that
the rehabilitation rules will not be
relaxed in their cases. When the
Rajshahi’s ‘rajbansis’, also tribals.
came across without migration cer-
tificates, even at that time the same
heartless attitude was taken. About
the Berubari transferred villages,
when we asked what will happen to
those villages, even then we got the
same reply. And we did not see this
House react to the sufferings of those
people.

Again, what about the position of
those who have suffered so tremen-
dously just now? Actually, the other
day, we heard the Home Minister
telling us that migration rules would
be relaxed for some categories? But
why only for some categories? Onmly
two days ago, I received a letter from
the daughter of a very dear friend of
mine; it is not the father who has
written but it is the daughter who
has written. Tt ig not from Dacea or
from Narayanganj that she hag writ-
ten, but it is from Barisal that she
has written ‘It is impossible for me
to go to school. Can I come over to
you?’. 8ir, this is the position. Why
should they not be given the chance
to come over? Why  should these
young girls not be permitted to come
over? Their parents cannot feel safe
in keeping them there. The mothers
can stay, the brothers can stay, but
the young girl has to come across.
But are they covered by the cate-
gories about which the Home Minister
spoke the other day? Sir, I submit
that migration should be permitted
in the case of all those who want to
come across. because the situatjon is
very grave there.

Then, there is the question of their
reception here, We have been told
that when they come across to our
country, even if they come without
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migration certificates, they will be
accepted. But in Gedde, which is our
border station, even today, we find
that for the last seven days there
have been people who have come
across and who are lying there in
thé' mango-grove, and who have not
yet been given the benefits. Just
one press statement came in the name
of Shri Atulya Ghosh. It took flve
days for him to say anything on the
riots when the riots were taking place
in Calcutta. But, anyway, he said
something T would like to repeat:
‘They ask not for pity, but they ask
for treatment as human beings’, I
would ask: What has been the fate
of the refugees who have come across
up till now? [ am glad that my hon.
friend .Shri Mehr Chand Khanna is
here. Even when I have spoken in
this House on their behalf, I find that
many people have not understood the
situation threre. We have not received
any compensation for all the proper-
ties which we have left across the
border. We have always been told
by Shri Mehr Chand Khanna that in
the West, they were given compensa-
tion because Muslim property was
left here. And we had kept quiet be-
cause we knew that if we pursued
that line of thinking, it = would go
against our secularism and we would
be throwing out the Muslims, and we
would be encouraging people to raise
this point. But it was our Minister
who had always been pointing out this
particular thing. Why did he not
have the courage to say ‘All right, if
the west hag been given compensa-
tion, the east will not have the burden
of the loans which has been heaped
on them.". We have been burdened
with loans upon loans, and even to-
day, there is no categorical statement
from the hon. Minister saying that
‘If we have not given them compen-
sation, we shall at least erase the
loans.’,

I would just like to recall the Dar-
jeeling conference in 1956, and I must
ask my hon. friends from the Congress
to realise what they did at that time.
The Congress MLA's decided that the
problem was finished and, therefore,
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the Rehabilitation Department would
be closed, They closed the festering
wound, but the fester went on, and
today, you see that it is poisoning the
entire bodypolitic. There was a last
date of refugees coming to India be-
yond which you had refused to offer
rehabilitation. T say that this has got
to be changed by this House.

If this House is honest and it really
and sincerely wants, and I believe that
it sincerely wants, to heip the refu-
gees, whom, I would say, we should
help not as refugees but as those who
have been forced to come away from
Pakistan, then I would say, let us
finish with this business of the last
date, and let us finish with that wrong
decision taken at the Darjeeling Con-
ference, and let us again take up this
whole question of the rehabilitation of
those who have come across. Other-
wise, the situation can never improve.

If you go to the colonieg and see
the condition of the people living
there, you find that they are not re-
gularised, and they live in hell as it
were, We talk of secularism and we
talk of progress, but there are still
Muslim houses in which refugees are
there, and there are Hindu houses in
which refugees are there, and we
have not given them alternative ac-
commodation. So far as the question
of loans iz concerned, you will find
that they are still trying to recover
the loans. If you go to the women’s
camps, vou will hang down your head
in shame. These are lone women who
have lost their everything, who have
lost their husbands and who have lost
their children and who are living in
something worse than cattle-sheds;
they are still living in those small
tents in wind and rain and heat.

It is a heartless decision which was
taken at that time, and T want this
House to consider this whole question
again and end their sufferings and
come tp their help. Even in this
House, sometimes people have been
made to feel that we do not under-
stand the depth of feeling on their
part. Today, we say that non-violent
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freedom has been won, but it has been
on the violence suffered by the mino-
rities in East Pakistan. Politically
and diplomatically, what has India
done?

One of the reasons, I have felt, wh¥
thig tragedy of the communal violence
has come about in India is the help-
lessness whrich people have felt about
our Government, the feeling that Gov-
ernment has not acted quickly. We
are against the transfer of population.
Let me make it very clear. We are
against this theory of ‘living space’
which even some of the Congress
friends have spoken about. All we
say is we have got to give the best
chance that they can have in India as
our brethren. But while Pakistan
used every international forum to sow
hatred against India, we have pinned
our hopes on appeasing Britain and
America thinking that they will help
us out. We have always been told,
‘Do not say anything against them’.
Our Ambassador in America, Shri
B. K. Nehru, and some of our Minis-
ters like Shri T. T. Krishnamachari,
say Do not say anything against
them. We shall not get our aid’.
Then we have heard our friends in
the Swatantra Party say, ‘Oh, it is
because Krishna Menon is sent to the
Security Council. He always irritates
people. That is why they are not
helping us. You send somebody else.
Then everything will be fine’,

Sir, this aid, aid, aid, foreign invest-
ment- let ug be wvery careful about
it now,

Shri Ranga (Chittoor): Ha, ha!

Shrimati Renu Chakravartty: M;'
hron, friend, Prof, Ranga, says ‘ha, ha'
I am afraid he hag not understood
anything yet.

Shri Ranga: What is it that we have
to understand?

Shrimati Renu Chakravartty: It is
better that he understands before it
is too late,
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What happened at Bhubaneswar?
I was in Calcutta during that time.
Everyday we were expecting that the
Indian Naticnal Congress would adopt
a resolution gn  this matter. We do
not ask wou to go to war. We know
thrat with respect to what happeng in
another country, we cannot do very
much. But at least a strongly-word-
ed resolution from Bhubaneswar was
what was needed, Everyday train-
loads of people were coming. We
were hearing stories about what was
happening in Pakistan. Yet we kept
quiet. Our people kept quiet. But
from the 3rd till the 10th or 11th.
January, when the foreign affairs re-
solution came at the Congress Session
even there you did not allow an
amendment saying that the state of
the minorities in Pakistan is very bad
and we protest against it. Ewven that
amendment was not permitted. I tell
you it is on this frustration that com-
munal elements can breed,

Our job now is to see how we can
treat our minorities. In the last few
days, 1 have seen what has happened
to our minoritieg in India. We were
ashamed of it. We shall stand by
them to the best of our ability, At
the same time, the Government's
weaknesses have to be known and
this House has to change it. But we
see nothing of it in the President’s
Address,

We found ourselves entirely unpre-
pared for the events that have deve-
loped in the Security Council Our
mentality regarding Britain and our
concern with the reaction of the
United States, because it is the main
source of our foreign aid, has never
allowed us to assess the real role of
these former mosters of ours. Ag a
matter of fact, if we recall what hap-
pended earlier, in 1947—my hon.
friend, Acharya Kripalani is here——
what do we se=? Who pressurised us
to accept partition? To what extent
did Mountbatten use his influence in
preventing troops to be sent to Kash-
mir? Was it not that the Cabinet at
the last moment forced him to accept
the decision to send troops? who
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insisted on making accession tempo-
rary and attendant on plebiseite?
When the Cabinet insisted on acces-
sion, Mountbatien insisted gn append-
ing the ‘Mountbatten letter’ about a
plebiscite.  Who persuaded us to cease
fire when our armies were marching
alvead freeing our soil from aggres-
sion? Who took us to the UN? And
the story is continued,

Shri J. B, Kripalani (Amroha):
Why blame poor Mountbatten? It
was our owpn people who consented
to it,

Shrimati Renu Chakravarttv:
Finally, it was our weakness. But
we know what role they played.

Now, let us look at the statement
which has been given in the official
text of Sir Patrick Dean’s speech,
circulated by the British Information
Services. He says:

“We consider it unrealistic to
consider the status of Kashmir
purely in terms of the legal effect
of the Maharajah's Instrument of
Accession”,

It is unrealistic! Why? Hag it no
legal validity? This question has been
put to one of the highest of the Bri-
tish interpreters of their policy here.
He told us, “The British Government
has never accepted either the legality
or the illegality of the position’, We
asked him ‘Why? Was not the Ins-
trument of Accession passed by West-
minster? When the Maharajah
acceded, and signed the Instrument,
was it not a fully legal document?’.
He said, “Well, we have neither ac-
cepted nor rejected’. The cat is out
of the bag. This is a quibbling which
has come out now. All these years
even I had believed that at least the
legality of the accession was clear.
But now it is quite clear it is not, As
a matter of fact, I came across a very
interesting letter in Mr. Kaliquzza-
man's book. Today we are told the
same thing, that Mountbatten signed
not ag a representative of the British
Government, that he represented him-
self as the last Governor-General of
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India. and he did not represent the
British. If that is so, Sir Francis
Mudie's letter to Kaliquzzaman is
very interesting. He said in 1948 as
Governor. of the Punjab:

“As long as the relations bet-
ween Pakistan and Britain are
good, and Pakistan remains in the
Commonwealth, an attack by
Russia——and also T am inclined
to believe an attack by India—
on Pakistan brings UK. and
USA on Pakistan's side. If
these conditions do not hold, then
Pakistan stands alone, and sooner
or later will be swallowed up by
Russia or India, or more prgbably
partitioned. . . . T can assure you
that the feeling in Britain is
strongly pro-Pakistan . . ., and
that it is growingly so.” ’

If this is the ™position that even
Mountbatten does not represent the
British Government, I presume this is
what represents the British Govern-
ment. The question has arisen and
we must refuse to be used as a pawn
to upset our peace, economy and
secularism. We have to take a firm
. stand on Kashmir, and we are glad
that this is the first time that our re-
presentative has refused to go to the
reception of Gt. Britain. Let us save
ourselves from some of our civil ser-
vice bureaucrats like our Ambassador
in America, and some of our Ministers
who alwavs try to pull us back, say-
inz “Do not do anvthing, do not sav
anvthing which will be misinterpret-
ed, then our aid will come to an end.”

Do we forget the role of Duncan
Sanys only a little while ago? On
the plea that we were to get a few
small arms, must we barter away our
national dignity? We were told this
very thing that after all they gave
us arms in the first instance when
China attacked wus. True, certainly
we are grateful, but are we to barter
away our sovereignty?

On the eve of the Seccurity Council
meecting, an inspired report came from
the External Affairs Ministry to the
effect that we were not depending on
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the veto of the Soviet Union, that we
were getting the help of Gt. Britain
and America. Our Government have
tried to delude themselves as well as
the people. Let us realise the new
colonial strategy and tactics of Bri-
tain, Let them know that the entire
people, irrespective of parties, are de-
termined to end this week-kneed
policy in Kashmir. We will not allow
the constant reopening of this dead
issue by the imperialist friends of
Pakistan. If they do, can we not say
that we shall not attend that session,
that we shall quit the Commonwealth?
With regard to the mediation propo-
sed by the United States, what media-
tion, to do what? The situation has
changed as our representative has ex-
plained. We have been constantly
reassured by Gt. Britain that they
were trying to get Pakistan to agree.
What has been the result? We can-
not believe they are any more sincere
on this question of mediation?

Let me now come to the question
of the internal situation in Kashmir.
There is no doubt that Kashmir is
part of India and integrated with it.
I do not like this question which
comes up again and again in which
House: is it integrated or is it not?
To my mind, it is integrated. The
special powers and the autonomy
which has been given to a particular
State, whether it is Nagaland or
Assam under the Six Schedule of the
Constitution or whether it is Kashmir
under articles 370 and 371, these
things are our internal concern, and
they have to be amended or changed
in consultation with the people of that
area, and it will be done with the sole
idea as to whether or not it helps the
growth of democracy and socialism
and the security and integrity of
India.

We know quite well about the cor-
ruption of the Bakshi regime, Who-
ever hag gone to Kashmir has seen
the unpopularity of the Bakshi regime
with the people. When we see the
connection between the dastardly
erime of removing the relic from the
Hazratbal shrine and the East
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Pakistan communal trouble, we have
some doubts in our minds, and it is
surprising that statements have also
come in the press saying that Bakshi
Gulam Mohammed has asked for a
plebiscite and the people of Kashmir
want plebiscite, though this has been
denied. Anyway, these things have
raised certain doubts in our minds.
A Government which has the people's
confidence, that is minus the Bakshi
family, has to be set up.

Naturally, whren we speak of such
things, our mind goes back to Sheikh
Abdulla. It will be wrong if it were
not so. It was said he wanted to carve
out an independent Kashmir. Others
say he was fed up with the wavering
of our Government, especially after
B. N. Rau's speech in the United
Nations. Whatever it be, a political
approach to Sheikh Abdulla is neces-
sary. How can we keep a man in
detention eternally? Surely it is time
this is ended and he is released. It
is not only a question of his release.
My point is that a political solution
hag to be sought. Fortunately, we
of all thaa we have stood for, our
midst, whose comrade-in-arms was
Sheikh Abdulla. A bold approach. a
break-through for a settlement must
be made. Kashmir is the touchstone
of all that we have stood for, our
secularism and our refusal tp be in-
volved in military pacts. An end of
the Bakshi-Shamsuddin regime of cor-
ruption, a bold political settlement
and the setting up of a Government
which will reflect the will of the peo-
ple, is the real answer to the imperia-
list-Pakistan game in Kashmir. If
we can achieve this, all the lives lost,
the sufferings and travails of the
minorities in both countries will not
have been in wvain, It will be a fit-
ting and effective end to their insecu-
rity. When one thinks of what is hap-
pening today, one has to realise that
we have to carefully watch the stra-
tegy and tactics which imperialism is
developing,

The second point which I want to
make is this question of foreign col-
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laboration which is coming up. As
long as it was a question of Govern-
ment-to-Government aid we had mno
objection, though I must say  that
when we were told that under P.L.
480, actually by the end of of the Third
Plan the United States rupee-funded
loans would be of the value of Rs. 900
crores, almost one-fifth of our total
money supply, that worried us.
Many people, irrespective of parties,
questioned this point. We have been
given some answers, but it has not
totally satisfied us. We are worried
on this account, because after all, it is
not so easy to obliterate the past. The
entire history of the East India Co.
may not be repeated in the same form,
but with big business and these col-
laborations coming up, I am afraid we
will have to watch this even more
carefully. We are a little perturbed
tirat now-a-days no licenses are given
by the Commerce and Industry and
Finance Ministries unless there is
foreign collaboration. Thig is done on
the excuse that we have not got any
foreign exchange, But, as a matter of
fact, we find that even a person lika
Shri G. L. Mehta, the President of the
India Investment Centre, has this to

say—about technical eollaboration:

“Technical collaboration agree-
ments could not be a long-term
solution. We lrave come across
agreements where attempts have
been made by collaboratorsg to sell
an obsolete process or outdated
machinery, include items of un-
necessary equipment in the essen-
tlal machinery list and make ex-
aggerated claims regarding the
potentialities of the plant....
Agreements that dc not provide
for association of Indian
technologists for the designing of
plants...This is a distinct loss to
the national economy. Our indus-
trialists and even the Government
in respect of Government-sector
projects have been content with
receiving ready-made designs and
plan; from foreign collaborators.”

As a matter of fact, the House wi;?
have to take wup the question
Bokaro and what iz happening there



1065 Motion on

behind the scenes. Although we
have a full Indian consultant who can
do the entire job of both, consultancy
and technical services, all'sorts of be-
hind the scenes things are going on.
We are told Indian firms will be given
the contract, but what Indian firms
——those which have foreign colla-
borators? Do they or do they not
depend for their technical know-how,
design etc., on foreign engineers? All
these things have to be gone into, and
I am afraid that we have to be very
careful on this dependance on foreign
capital which is increasing. As a mat-
ter of fact, even the question of
profits, and attracting foreign capital
and the need to give incentives have
often been heard from Shri Masani, I
am afraid he is not here. There was
also a statement just a little while ago
by Mr. J. R. D Tata who went to
America to attend the opening of a
new terminal of Air India, a public
sector corporation. He said:

“these controls also curtailed
the flow of much-needed foreign
investment and capital into India.”

He says that it has actually led to a
decrease in the expansion of private
industry and that the growth of pri-
vate enterprise was stifled. We are
always told: When you go abroad
you are damning wvour Government.
Now, what is Mr Tata doing, as
Chairman of Air India, a public sec-
tor project? The returns on private
U.S. investments in India have gone
up from 88 per cent in 1960 to 13.2
per cent in 1962 while it has actually
decreased in Western Europe. The
U.S. departinent of Commerce has
pointed out that the returns after
foreign taxes on American invest-
ments in the manufacturing enterprises
in India was among the highest of any
country in the world. The return in
1962 was computed ag 20.6 per cent
compared with 19.2 per cent in 1961.
The rate of returns mentioned by US.
Government is substantially higher
than official Indian statistical version.
That is why we say we have {o be
very careful about the foreign capital.
New colonialism will not come in the
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old form; it will take on new forms
we have to be warned about it well’
in time,

Shri P. K. Deo (Kzlahandi): Tt
will come from China,

Shrimati Renu Chakravartty: China
is backward industrially. Why should
we always think in those lines? You
can see the profits of Hindustan Lever,
Dunlop Rubber, Metal Box, etc. We
can take foreign aid on Government
to Government basis. Should wg ask
private foreign investors and allow
them take away profits? The World
Bank has made its effect felt. Shri TTK
has done some good things but I am
constrained to say that there are cer-
tain directions in which our Finance
Minister is taking the country about
which we have to sound a warning.
After becoming Finance Minister he
announced that past hesitations about
foreign investment in ‘vital areas’
were no longer justified because the
public sector had established its ‘vigi-
lant presence' in most of them. The
first vital sector is in oil. The London
Economist says; that if Mr. TTK can
do this, “the major oil companies will
on their part be only too willing to
expand operations in India.” This
assumption is warranted from their
eventual readinesg to accommodate the
Government over the pricing of crude
drawn from their own resources, We
find in many areas, not only in Kerala,
but also Shell, Esso and Caltex—
foreign companies have been allowed
to expand their refining capacities.
They are going to permit 3 new
foreign private company. They are in-
viting world oil companies to tender
for setting up new oil refinery at
Haldia. After all the publie sector oil
refineries have been completed, it will
be 875 million tons the public sector
will refine while private sector will
refine 75 million tons, Is this not a
reversa] of policy?

In respect of steel also, the same
thing has happened; TISCO and IISCO
have been permitted to expand their
capacity. The public sector is thus
corroded and the industrial policy re-
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solution is thus revised’ Iron ore is
one of our foreign exchange earners.
Inr Goa a whole new proiect has gone
to Americans; they will have forty per
cent shares. Their representative is
Mr. C. C. Desai! He was till recently
in the ICS, then with Birlas and now
he has shifted to the Americans.
Irrespective of parties, I want this
House to take cognisance of this
dangerous trend and stop before it is
too Mate.

About prices, in Bhubaneswar, they
gaid that rice mills should be nationa-
lised and that until the co-operative
sector can take over, Government
must take it over, thus assuring pro-
per price to consumers and peasants.
It is harvest time now and rice is sel-
ling at Rs. 37 or 38 in West Bengal;
I had to pay Rs. 40 for rice during the
riots. The price level was sought to
be maintained at Rs. 26 and Rs 25,
but it is not available at that price.
In West Bengal-Orissa discussions,
the Orissa Government said that they
would not give on State account but
on private account and after that the
West Bengal Chief Minister announ-
ced the prices would be Rs. 22, Rs. 23
and then Hs. 26. But today people
are to pay Rs. 38. They sald at Bhu-
baneswar that middlemen are making
enormous profits should be eliminated.
But there is not one line in this Ad-
dregs about some machinery to con-
trol prices. When people ask for
dearness allowance, they say: you are
unpatriotic. People will ask for
dearness allowance. Not a single fac-
tory in our State. which hag 300
labourers, has a fair price shop. Even
in the face of this situation, state
trading in food grains or nationalisa-
tion of the rice mills has not been
given effect to,

The less said about corruption, the
better. I cannot but mention just
one interesting point made by Mr.
Bharat Ram, FICCI President. He
says:

“Corruption has grown because
of the plethora of laws, rules,
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regulations and directives which
—fesult in concentrating power in
the hands of the administration
at all levels,”

But Mr. Bharat Ram is the owner ot
a big engineering concern, Jay
Engineering Works, which manufae-
tures Usha Fan and Usha gewing

machine. Last month, the offices of
the Jay Engineering Works were
raided by the Customs. More than

15 files were seized from different de-
partments. The Customs have now
discovered that the Company has been
running a branch office in London
without caring to seek the permission
of the Reserve Bank. The Customs
in fact had started suspecting when
the remittances from London on the
Jay Engineering account were declin-
ing. It was found that the firm was
meeting the expenses of its London
office, out of the sale proceeds abroad,
without repatriating the full amount
to India. This amounts to a serious
violation of the Foreign Exchanpge
Regulations. . That is what this report
here says. When we say that people
in position, Ministers, etc. should dis-
close their assets, TTK decrieg it and
says that public opinion must assert
itself against corruption. At Bhu-
baneswar, a section of the Congress
asserted itself and wanted definite,
programmatic changes in the basic
policies of the Congress., Unless that
iz done, though vou may tell people
much about socialism, it will not be
socialism but the worse form of cor-

ruption and capitalism leading to
monopolies and impoverishment of
the people.
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“I am not here to distribute
food but to see that food produc-
tion increases.”
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fr ©2 oy F1 gameE w9 oFQ
9 ot wfagrfes 2 & 55w
¥ 7w friT a9 A6 e T
fore 2% 9 sfeamat W dwA 0
EE A & arfgn 1 afz gw oA
fogd &9 {oo FT T T @A
fazait & womn a1 = A vy FOE
F1 21 WIE WX A6 W I aT A
TEY AT FH WA | A e g
AT =1fgy | R @6 Y & foo
THY FrafEd TS AR WA AR
T oo dm ¥ T A W 9 Ay
FTTara & e s srawfadat &
TR | IH a3 ¥ i ¥ 89 57
g FaW oMY AfEw | & 39 9 @Rl
& TG HIAT AW TS FIAT § W
NIYHT WTIEA § &1 /O q5 09T
= s%e &7 F1 waww fzar

Shri Brahm Prakash (Outer Delhi):
Mr. Speaker, Sir, we are grateful to
the Vice-President for delivering us
this Address, The Address is very
short, sweet and conc‘rse‘." We must
congratulate him, but it lacks soma
content. Some facts have been
given—facts about development and
improvement—and they are very good
We are very proud of those develop-
ments. But we are not in the fifties.
We are in the sixties. This decade of
sixties is very important not only in
the history of India, but of the world.
We have to take some concrete steps
about some of the important problems.

The most important problem is what
the Vice-President himself has men-
tioned in the Address about a demo-
cratic and socialist society, Mention
of it has been made here. We have
decided about our objective long time
back. That objective is very well put
out in many ways in our Plans. But
unfortunately we are not marching
towards that objective as quickly &s
we should, There are achievements
to our credit, but they are not suffi-
cient to take our country to the socia-
listic goal. Particularly after the
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Bhuvaneswar Congress, we would have
cxpected Government to take some
concrete steps. But those concrete
steps are not mentioned here.

We have no doubt said about the
growth of the economy and we have
accepted that the growth in the agri-
cultural sector is very poor, The
growth is poor because we have neg-
lected that sector. We have tried, no
doubt, in our words, speeches and
many formulations that the agricul-
tural sector is our prime sector and
we must give it all the necessary
finance and other means to develop.
But we have not taken sufficient steps.
So, the agricultural economy is very
low. We have not been able to en-
thuse the agriculturists, For that,
some concrete steps are very neces-
sary. The Government has to provide
the necessary finance, the necessary
organisation and the necessary atmos-
phere, That atmcesphere is  very
necessary and that particularly per-
tains to the price given to the agricul-
turists. We have been toying with
the idea of fixing the price, with the
result that we have not been able to
settle that question. So. the agricul-
turists as well as the consumers have
suffered in this developing economy.

In a very halting way, we have said
that we are going to do something
about prices. But the time has come
when we should fix the prices of es-
sential agricultural produce as early as
possible. That is not enough., Concrete
step about State-trading will have to
be taken. My submission is that while
we may continue building up our eco-
nomy on the basis of a mixed economy
in the agricutura] field as well as in
the industrial field, it is important to
control the produce. The State as a
whole should cater and take over
completely the distribution of the com-
modities essential to the community
produ~ed in the agricultural and in-
dustrial fields, The State should also
take over the essential commodities
which are needed for the development,
Then, they should take over the distri-
bution of those commodities,
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There should be 3 limit to profits, In
the case of many commodities, the pro-
fits today are 20, 50, 100, 500 or even
1000 per cent. Such fabulous profits
are being charged at the cost of the
community in many ways. If we want
to build up a socialist society, such a
limit on profits is very necessary. The
profits realised as a result of invest-
ment made at great sacrifice are going
into the pockets of a few people, who
are becoming richer and richer, with
the result that the poor are becoming
poorer. So, these steps are very nece-
ssary.

We talk of cooperative sector and we
think it is an important factor in the
building of a socialist society. But
what is the position? The money
provided for the cooperative sector is
being diverted to other sectors, We
are trying to divert attention from the
cooperatives to other types of organi-
sations. Sometime the State is being
brought in to compete with the coope-
rative organisation, So the poor co-
operatives have to compete with the
private sector as well as the State
sector. I can understand their com-
peting with the State Sector. I want
that the State sector should grow. But
there must be a bifurcation, there
must be clear-cut limits of these sec-
tors in any particular field. Now the
State Sector, the private sector and
the co-operative sector are competing
with one another with the result that
there is a lot of confusion and diffi-
culties for the people, Therefore, we
have to take a strong policy decision in
this respect and work for a strong
socialist economy to which we are
committed.

13.00 hra.

We have been told about corruption
and about the Vigilance Commission.
It is very good. Corruption shouid be
ended and there should be more and
more vigilance about it, We some-
times accuse the people at the lower
level, but we forget that there is cor-
ruption at the higher level also. No
doubt, it is of a different character,
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[Shri Brahma Prakash]
but that is also corruption. I would
urge upon the Home Minister, I would
urge upon the Government, to take at
least two steps besides what they have
themselver suggested, TFirstly, the
important public men including all
ministers and important people be-
longing to all parties, should refuse
tne hospitality of the private business.
They should take a vow that they
would not take the hospitality of this
class, Secondly, they should pass an
order that no official of the Govern-
ment of India will be allowed to join
a private firm. A substantial amount
of corruption is flowing from  this
source. Important people who are
in charge of taking policy ., decisions
and discharging heavy responsibilities
at the highest placé of the Govern-
ment enjoy without any compunction
the Thospitality of the big business.
These very officers after retirement go
and join big firms on fat salaries.
This is 3 major source of corruption
and that is corrupting the whole strue-
ture of our society. Go and see what

is happening in big cities, See what
is happening in the hotels and big
restaurants of Delhi,

Shri Bade (Khargone): They say:
“Physician,! Heal thyself’. Ewven in

co-operatives there is profiteering.

Shri Brahm Prakash: You must
know that a co-operative is not a place
for profiteering but a place to give
service.

Another important guestion is the
question of Kashmir. Kashmir j5 a
verv important factor in our life, We
have 1 think, delayed very much the
question of its complete accession.
Kashmir should be on a par with the
othar States in India. That position
should be brought about as early as
possible. After that, the necessary
administrative and other steps should
be taken so that confidence is restored
in the minds of the people. Now there
is a doubt in all quarters, in all cir-
cles—we may not speak about it—
that there is something wrong in the
adminstration. The  question of
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Sheikh Abdullah was raised. He is
charged with certain crimes, 1 would
submit that he shouid be tried not in
Kashmir but in any other State in
India. That will give a sort of con-
fidence to all concerned,

Now I come to another important
aspect—in a way that is somewhat
personal—and that is about*Delhi, I
am sorry to note that in the Presi-
dent’s Address nothing has been said
about Delhi. What the Government
of India is going to do about this un-
fortunate part of India which happens
to be the capital of India. About 2.6
million people live here and they are
going to be 5 million 1n the next 20
years, The problems of Delhi are
growing and the Government is giving
no attention to them. It is a matter of
congratulation, no doubt, that the
Government of India courageously
came forward and corrected some of
the mistakes committed either in the
States Reorganisation Commission Re-
port or were a result of the States Re-
organisation Commission., One of the
mistakes corrected was that they res-
tored the status of Part C States to the
Union Territories, But Delhi has been
neglected, The Prime Minister and
the Home Minister, when the Bill
about the Union Territories was under
discussion, promised here that the ad-
ministration of Delhi is under the con-
sideration of the Government of India
and it will receive g special treatment.
What special treatment is it receiving?
There is no conscience in the Delhi
Administration. There i1s no soul in
the publ:c life of the Delhi  There 13
no one who can answer about the
Delhi Affairs. whether 1t be the cor-
poration or whether it be the Delhi
Administration. We tallk of shortages
of power, break-down of water supply
and all that. All these departments,
throughout themselves, have been with
the Government of india. I may tell
you another fact, Between 1952 and
1955 when Delhi was having g res-
ponsible government. we brought to
the notice of the Govarnment of India
about these essential supplies. The
State Government se¢nt proposals for
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.increased supply of water and electri-
city. They did not listen, The State
Government warned th.e Government
of India at that time that if they did
not listen they will have to face a
crisis. The Governme:ut of India only
woke up when the crisis actually came

and they did not hesr the advice
given by the popular representatives
of Delhi

What is the offer today? It is
neither here nor there., The corpo-

ration has failed in its objective, in its
work. There is no one responsible.
The Mayor is a decorative figura.
The Chairmen of the Standing Com-
mittees are there only to tender ad-
vice and they have no authority to
question, ‘There is no co-ordination
between the corporation and the Delht
Administration, There is no co-ordi-
nation between the corporation, the
Delhi Administration and the Govern-
ment of India. The state of affairs 1s
very bad. The Government of India
should as early as possible decide about
the political future of this unfortunate
Delhi, Whatever proposals have
been given by the Government of
India to the representatives of Delhi.
they are such as would clearly show
that they are not prepared to part
with power. They are not prepared to
part with higher seondary education;
they are not prepared to part with
health, The milk scheme on a bigger
scale than what is dong in Delhi is
rontrolled by a co-operative society in
Ahmedabad. The people of Delhi are
considered incompetent to  shoulder
the responsibility of the Delhi Milk
Scheme. The New Delhj Municipal
Committee ijs a nominated body. All
these things have led to a great state
of confusion. I thought that the
President would mention this fact of
Delhi in his Address, I hope the
Governmenti of India will do something
about it, because it is pending for a
very long time. There is 3 limit to our
patience. We.have been waiting for
the last eight years and we have not
been honoured with even a small
mercy from the Government of India.
‘We are being treated or neglected like
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Pariyag or down-trodden people.
With these words, I thank you, Sir,
for giving me an opportunity to parti-
cipate in this disussion,

¥o TR AAEL Mg (FEE™R) @
fergmama #Y M Fmera Ty o W
2 faet T2 %1 axw av frdt =azem &
FFATIL A | 3H MY T = ¥ AT
< foeirr? & 375 o S9T g
ST AT TGN E K AT I A F qa
g 1 mg W Fmgw =gT 9l
T T &, T At § # o o A we
2 a ¢ fi forears: s g Q¥
a1 &9 ¥ FH AT T5ET TH G419
AT faa A, A WA AT gEIT A9H
f & oo <TgaT § W1 Fgn T
g fF @ ot & a9, o9 e,
g T A T G E

oWt g9 S AT FERETF & WA §
AR ot & ards AT e g i
€ AGT AHAT #F T qA, IR Fy
# 59 GOHTT F AT TAAT AEA §
et wmmer # 1 89 Y Gar woTe Y
Tar | & T g F1 gEr A §
Faifs & sraar § fF Az woE aar
frdt mrrer § Ao g1 &7 A et
2 | I a8 WY Fay fF & Fren fret
& 2 AT ATEAT § | TS AL F qerg
g s Sifgr 1 AR fimmm 6k
qiffeTd #1 HTHEAT TAET §Y Sedr @
ST AT & A1 FIE 2 e
oF 39 9HH ot & fr o wEf e
TR, 7 e E1 71T A & S0 7 o
afer o fegemm o) o
T HEET a Fear § a1 feT wrew
71 ey ot wrer qr & aE F1
& fag §< & JEAw | T S
7z & fr § wifeema W i § 9
FT T A A | AT FAT qEad
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[zre ©® wiT2T Aifzan]
AT § f5 fergeam 2 awe &1
set weEAr §# is £ wfea & aifs-
A F Wi H AT AT F AT A
F7Ar § | Tifera F Fr A fegea
F AT AWT g9 97F7 999 g OF OF
am # 7 AR Ay g fF wed A
FfFT R OF 30 § AE A1 FH ¥ FACF
AT T g1 A | ghfew At & ar #
¥ S 9137 agd [T T § TS HIFT |

o & 57 Aal F1 AT W ATE |
g gdET AT E F gF ST F AL A
w1 % @ F§ 1 AfeT g7 www §
arfad fav & v ag mdY sware g
& forq =t gt ==y 90 WI A "
A & agd Al B A FLH | F4TFESE
Trezaf off 57 Jgd gu el F A ® |
IR oF A ot a8 w4 fF 97 ar
A @™ ¥ AT A Gt a7 IF
Tgd IWT FT I AG [AEFA  wFAT |
€ AR # S0 A FE G 5@ F
T AAAT GV § | WO qA ¥ @R
w2 & 7 fergen &1 daETC Wy
9Rg T dF §F 99T TGl gl 'war
fs gardr @ #1 vay gfe & =7
9 9g TASE TCH FEd g al GHA Aq7
« fgq s #7 ¥ 70 o= &1 @ FHifw
for STt & a2 o7 OF WA 9 § TaH
FZT ST, TAF ZH F=IGT M qEA
£ 1| AfFT T| W9 A qUA 7Y A /T
g 5w v @ aF feggeam #
97 AT A1 FIE FOA G A
T FIE TOH F T g F qqErc
AT T F I9AH N A 9 AW
I F AAAT R AT g
FHAT |

St Al g oA, ag Ay ?
uF at qarn § g wee & wew
3T S | AT a9 O o fea
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BI2T T, 98 3T F Ag A S AT F
Tfza fF avdt o 39 =71 = g AT
I9% 9T # ¢ & AR W uF el Ar
TEILA FT AT AT AEA 2.

st gard f@g  (IramE) -

ETRATGAT AT |

Tlo TR FARR Afgm : IR
ferg sft & 3% vy 7t £ 1 7 07 AAIE
& 1 it ¢ 73 & A 08 gwiddr
& o1 9T FE fgwwd ¥4 9w q@
I TR AT AF FQ@ E iw w
ft ot wafa ® @ Az F7 da
&t & "% sfan 99 39 3w A avEE
FWAT MR |

o9 A TH qOF K1 GUA 5 A9F
T AW | I a7 §1 Fad fwar g
feger & W OvRE T aF agd
et F K1 A AGT W g FEdr
gETA GIAT | A g, & T AT
w1 Y ? A F AR H A el
& W & ot QW &, IF F Iy T
g | fom a5 www <t 4 A #1 9
o 7ad il # O faast o= e
A ¥ I & Y &, ITF qEva A
T AT G GF8T a¢ T & | Tg H15
&Y, @ a1 AT HFET @t A TEl §
T AHIT FT AT & | T TF TE FAA
AT T TF ITW Y AFIT I8 A4,
7g off & Wy ¥ W TET E )
F fwr 213 & 7 o a<6 W e
F1 v & A1 gFd aTF ;T Jeata
TP & M FrAE I 15w &
fom st & ? *E @ w1 wafte T
ane & fF # % ¢ f swrmfegi & fag
qz st § 1 A fag o smaer aef
& foe o sqrardr & fae StAt & fa,
FH9AT W qLH 9T qT T @ §
o) g W & faerw @e wifex ghar
® | THET AT AT, TEET W EaN
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F FHAT FT | A TS TS F-AR
AT FT I(W F1 AT FHA WA qF
UF AT §T H SO 9 q@H A T |
& frara & A< ¥ §9 T@ Fgar 1 § I9-
WIF & a1 § T8 T80 Fgar | & grey
s fagw qarr =g § fomd faamar
AT g9, ITHIFAT F F W) are
&1 a7 4T A qT BRI sEed F
9§ 7 & Qi F oF AT AW
AR FAX TFE AG AT e
FET AEFT § TEGT AT 3G, TAH
e AR WEIT AW

T § @ &1 Ao & GrHl
L F OF 19 FE 4 | AA T F1
foeft =0 9w 1 G # AW
gy wd fad 7o 8t @ £ g
£ 398 A I« 497 §7 A 941 g,
e dar w77, 99 GAr Fer
F AA 1§ AR T G fRaET §
g oF@ W F oFa @ g, fraem
a qw O AfET T gl dde G
AN 8, TREE qE aE FL G TR
G F(euft 1 gAHE § WX Twg
qar. . ..

o oad : w=IE

Mo TR RAT dfgm ;. oF AE
qE AT A AE | " #
=T £ 1 = AT BT ST G FTHAY
2 ox z® G feoet & 0w
F1 Tow A9 g3 f¥ fowoaw ¥
Framl § at wed S\t F w10 F
AT AW qAE F FAL AR A,
frmn e #3FTd 32 F 4
3 s =T famT ar grdt #t oerde
& TF & FTH T a7 AEY & | HATS FY
qeft gE @ & 3 ¥ s AR
T | WG 59 T T g, AT H
Fagrar s waw F g fr ogw
2080 (ai) LS—6.
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g ' It e @ {7 ¥ ey
Mm@ imraoreyF
Far & afes Tafrd @ 7o 3 frge
R AW Y R ad $T g | AR
FEA AT FTO A @ efaw
@RS o § ot g & qafamie

 Tfae @, SR w AR A F

Fgam § | qg afwar far gur @w 0
HIRER § | AERETE & Wi A
41, ag T Fgar  fr witr s,
JURTEOr F1, FfET @ geie
F @H FLF AT FT gegfa T AT
T forT SenitFeer ¥4, a8 99 # wf=r
F1 oy 4t | ag 7 que foar 94 f &
HIFATE F1 T6< FIAT 3 | AfFT 39 &
Hfer & AT 47 | AT GO T
T ATHEETE 7 af9dT w7 &, I9 #
HET FT AAT FT T @TAT TEAT HTAAT
f sTCETY T AT, FARHT FT T,
fogem & ®ww W= & s
FY ot WS § 9 F G4 g 6 F4Y
TR ¥ wy & form g & o 19 W
% frfr i F a7 Aard A, e
F THA qT AEY, AT F qEA T AGY |

# mrmg Fan § 6 o & wveew
A & @1 & e § fam ag & e
s & gvaey 0 €1 4 | A1 #7 q
o R §, QX S W A A s
AT IH § | AR W AR FT A TN
ST q% @ o &7 | ar 9K At ar
qf |t AEHT ST FTH F AT F g
g &5T 1w ¥ fag w1 A w2 g,
wiE & fag A8 81 T3 T F e
aff &, i & fag ), Frodie & fog
A & | FE FrS FaTE A & F@ifE A
7g o7 fF FJANHCT FT AT | FAA TF
et 3 3arE T, A F §, ST
T A, FARHT A FT F A AR
1 7g 91 i OF A AW I oI-
frcor g g A ot 7 K @@ @
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[zTe 7@ weTET Wifen]
TN | JARTIHCOT G 9747 ot 3 T et
Ty, St S g e F e A
TST FT AT A G ISTCAT, A AT
T FT FETA AT A 2T AT HiE
Fa fearat § foar gmi 2 fF o9 sl
#1 @ 919 &1 g1 7ar g, a1 % 5
YT = Arq W e S | I AR
g I g I9 ¥ A e
fegea & fae =7 §, &7 @ 1 @
g1, |rel ITFER 7 A, @ 9K
FEAWHLT & AT a1 AT T A
WY & &Y AT | gg Ty et
TET & | AT |7 A gAY A
W= A% W fegem,H e af,
&l T, i aaEd e F
FITA TAT AAT ZA F F RN
T 7§ ag aw fgrgeora # faa ot
T® QX AW IARIE A
awy g1 Aoy fag Farfrd &
waTe & | & qgAr g § gAY fg
W ¥, o ag ¥WR § wiww W@ g
fis 37 Fr ot Aifa fadm &, Ja= T
g e fag 41 Fafvgd 3 fconk
wom f& & 3 ag 7 Fa1 5 fagmma
MAARFA AL, A M A[AITN
=t TEW e N F g A fegwrr A

a3 @Y T @I v AfEE AR T,

Ty s &% Af7 g m A
FCEAT F AIS & GTq FIA WY @y T4y
WMEE WA |

QF WA qRE w0 ¥ fmer #
g1

Mo TW AAET sifgm @ AL &
e % & 1 =yow fawmT ¥ SreET g
at agt MET 7 doAT, WAL HF (6T
o< &1 grar | =W faa 3 fewrr ®§ A
| ™ oy o T o g
W AW u foew ey oSt # mEw
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¥ @R I W 3 E, T fee
F T faw @y & qF W AR
T UF FETH Fad aqer 3 faast
T TR ¥ (199 Tvag a6t # ger fn
FrAFafmesfaeamg
2 F1§ Gar Farw ot araw go far
g

% HIAAT AW : AOFT qEG
FFE IO

Mo W AHRT  atfgar @ #T
AT FHT G FGIF ATH T AT
T & | Ag TR gEw oA &r
FATHIL &, AT AT TJHHT AGT ST |
T FCHIT [@A ISAT ATAA §, IAHC
g TEU TG AT | TH AER &
qre fors WY wEe o a4 § 959 ], 69
¥ 57 &% I T@ ¥ AR & | 0w
wEeT W g AET g1 A g

! IMWQAR  (FEA) W@

g

Mo T wtgT dfgar : 7@ &
faegw SrF g WE AT 1 1 T ;W@
§ 9 ot gg A wgw ¥ & 5qi F el
whE & 1 g A @A) 7w q
agr & amex fasfedem a1 o aiwETa
aifeem | 7% &= A § | afuar e g
AR |17 @59 WHaE F1 & o J87
SATE THAT HOTHT FAAT 307§ | q A0
Fad ) ) fogee & aeafa
|TET FEd & f% o WX H aga | ¥ww
ot T fowe fF fogem & s
FI &7 AT FATE TEIA FT AAT Ferdy
FH A FIH IBAE | AT AF FL A
ga & fe Ffai s o9 & 9 gurr
T &, f6C o 97 5 75 £ 5 domt
FY o5 gard 1§ § | W # fergema
AT W fawmdr v wwET grar qr
o9 fggena 1 s@r 11 frmar f
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77 @@y & fn femgeam, o< fvelt ot 3o,
& AT Y2 qT 9wt 3, Afwa fad
¥ qT 7Y Il | I 5 9 7T AT
q ¥ FAT FET | IH qT90 H qgena
g fr =t g T g & § -
far dar gux wf 1 feaar afimr wk
wredt fgr g wrataTT a7 ) W
a1 ¥ ag " Y & 9 & 5 oo
fasger frois, Frreame, A &1 8@
= fr o Iewd gare & |t /A gET
aray | & o wE AT ATE
g fr =a afez 7 fegmma &1 a1 1
go famrer & fow & femar ==f € 1
ST T T AT AT FW )

frgst IFdEEm wr oFT F ST
A gAT 4T g @A § s
g % § Fowdr anfam & fr fes-
e o A gure & fay e e
Faw 3@ wRYT § | A9 wE oar
™ g # | oF a@few §F Aww osar
& 1 93 FHRGE FT gUW AT A W
faar g1 fw sfaat 1 agT @ 2T |
9z, 98 "HRET F fEgEma &1 ¥

® T ¥ " A% Hiw, Sgeg -

gs, s i@t 71 a0 & I qv%
q€t | fFT ¢ AEGEAS FT IH a9 F
At TAT AT T, ot T AW, I
gEaTT ardl ¥ wgr f& ST A e
aw 43, T &1 F15 qw oAE
Tx @@ WX $8 T ST v g
o ¢ 5 378 mfeT aw =@, wifs
& guw wFar § fw w18 oY welt 7=
ST, T 20 F1 wTME FX i g a9
wqd & WA agar 9@m o1 @r g,
HPFT WIAT THET HT qqwTd 6 ag TR
faqrr ®H @2, W owfE aF I9E
3 | TAr §@ W@ gar | IEd faw
wE @A g fe A wEoaE T
o WA, TW R FIE AT MEE |
T o qfoaa ST AT ST FY

MAGHA 28, 1885 (SAKA) Addrer by the Vice- 1090

President discharging
the functions of the
President

0% §, JqaT+W & §C YATGfa T
s FF o7 5 9 firedr ars gt
o1 I ST FL AL | IF ofaw A G
Igl &t AT fos frar 1 o ac e
at ST e, g AT TE §47 T
fr w& oar €Y & dar ofcww w1 @
ST AT 4T | AE ETEA § W g
=Y | T AT F1 qar q@° F S ar
oftd T | wEW q@T 1 g
w1 A1 Iq g F1 St fred are g
THHT AATT FTEHT | 4 & 95 HHEAT
aF Iedt wieg w1 ot 1 fegee
F %7 7 @ o€ o FE ywAr q2°rd
&l &1 | fas a=w ¥ 8 e w=rd
&1 | 78 ¥ qrfad 92T FW F@q=w o

W1 AeF ISEEW ¥ ogwr IEe
A 9T § | 94 7 ATE, 39 T
F o Wt g A W g7 Fmety
I AT | F gy I TRAEr &
A9 Agt FEAT e g 7 s e
# ¥ arfaq frar & fe o7 aWf & &
Al Armwi § & A ow, v ars
ZMET a1 w9 A1 IEET &, W oA A
77 ¢ fammr # 1 A% G ® v
g1 wWE, RS EE wifEd
wl S TR T G A AT
g& o, ot qff qfY Tow oft A Ar
€, IAY A AT UL AL A& 7
Tl S FU 1 AT (A¥e F AHFT AT
7% fergeams &1 & ¥ A fam a7z
 faware faar qar & @ Wi
w1

¥ § 8o *T W UF AT AT
BT AMEAT E | W ONW RAT AOIF
T & fggmm & @v dmafaar &,
it AR F #E T e g R o
S o v A s Arg fag
TR, G § AA {EATFG FAT AR
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fagET AW gurR W BT Feamr A
aFAT 2 1 :

Shri Rishang Keishing (Outer Mani-
pur): The Address of the Vice-Presi-
dent is specially significant for the
minority communities. This is pro-
bably the first time that a person be-
longing to the minority community has
to officiate as, and discharge the func-
tions of, the President of this country,
and thereby attain the highest position
and hag the honour and privilege to
address this august Parliament, This
is indeed something for which the
country and the people of India,
specially the minority communities,
should be proud. The majority com-
munity deserves the heartiest gratitude
of the minority communities on con-
ferring this highest position on a
member of the minority community
and the Vice-President deserves the
congratulations of the country and the
minority communities on  having
attained this highest position.

Whatever things are being done in
this country for the minorities are a
big contrast to what are being done to
the minority communities jn  other
countries, specially Pakistan. By this,
I do not mean that we have not to do
anything more for the minorities in
this country There are so many
things to be done for the protec-
tion and welfare of the minority com-
munities. Nonetheless, whatever has
been done for them is quite spectacular
and laudable, They are certainly the
manifestation of the belief of the
people of India in the creed of secula-
rism. The establishment of Nagaland,
the grant of legislatures to Himachal
Pradesh, Manipur, Tripura and Goa
are big administrative measures gene-
rally refused to minorities in other
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parts of the world. This, I consider,
as a big protective measure for the
development of the minorities, for the
protection of their culture, languages
and customs.

I understand the Government of
India i actively considering meeting
the demand of the Assam hill tribes
and the people of NEFA. I am ccn-
fident that the Government will soon
take a decision which will satisfy the
political aspiration of the Hill tribes
of Assam and NEFA in full measure.
The country, I believe, will show to
the world that we do not only talk of
big principles like secularism, equality
and democracy, but we honestly mean
them and act upon them,

Regarding the influx of refugees into
the country, much has been discussed.
Government are fully aware of the
problems of these unfortunate people.
In this connection, 1 would like to
make only one point. Many of the
tribals belonging to the hill areas of
East Pakistan have walked over to
Asgam. [ would plead with Govern-
ment that they should be rehabilitated
in areas where the environmental and
climatic conditions are not hostiie to
them.

° The situation in the border areas—
NEFA, Nagaland, Manipur, Assam, Tri-
pura and Kashmir—is quite complex.
It is national as well as international.
We have border problems with China
which was made more acute by the
invasion. We have also similar pro-
blems with Pakistan. A large portion
of our territory is yet to be freed
form the occupation of these foreign
countries,

As mentioned in the Address, the

serious threat from China has con-
tinued throughout the year, though
actual fighting has not taken plare.

The House is well aware that there
has been a heavy infiltration into
Assam of Pakistanis, Apart from
that, occasionaly there are clashes
between the Pakistani army and our
border police. As both Pakistan and
China are determined to destroy this
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country, the situation is very grave
The country must be prepared for any
eventuaiity so as to protect and reoc-
cupy the occuiped territories. I am glad
that the political problems in Naga-
land, Manipur Tripura had been at last
settled. I would like to suggest that
the the problems of the hill tribes of
Assam and NEFA should also be ami-
cably settled. Delay in settlement of
the political probems in the borders 18
often exploited by the anti-national
and anti-social elements and foreign
agents. Quite often we read in the
papers, and those living in that area
know, that the anti-social and anti-
national elements in that area are
sometimes acting as agents of foreign
Powers, and they are also frequentiy
visiting foreign countries and smug-
gling arms in order to carry on their
anti-national activities. The House is
perhaps aware that on the Natiornal
Highway, the Imphal-Dimapur Road.
many bridges have been dynamited re-
cently, in January and February, and
the lives of prominent local citizens
and their properties are often the
targets of these anti-national elements.
Therefore, I would like to suggest the
following that the political problems
of Assam, NEFA and the border area
should be immediately settled.

The strength of the security forces
and the security outposts in this area,
especially adjoining the disturbed
border areas should be increased and
strengthened, and :he security forces
should be made very effective. T do
not say that they never act or naover
try to curtail the movements of hasti-
les or anti-nationals, but the people in
that area know that they have not
been functioning effectively or up 1o
their expectations. The armed police
in the border areas like the Manipur

Rifles, the Nagaland Village Guards
and other like forces should be
stregthened, ‘because these forces

are especially composed of the local
people and they know the terrain, the
area and the people. So, they can act
and function more effectively than the
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security forces or the army, So, this
should be encouraged,

The formation nf Home Gurads in
important areas adjoining the distur-
bed areas should be immediately taken
up. I do not mean to say that every
village should have Home Guaruls,
because there are loyal and disloyal
villages. Only in loyal villages such
Home Guards should be established,
and they can very effectively help the
army and the armed police in that
area, If the security forces, armed
police and Home Guards are effeclive
enough and sufficiently strong, the
anti-national elements and Jforeign
agents can never move about inside

- and outside the border areas, and the
smuggling of arms from foreign
countries attacking loyal people and
destroying national properties etc, can
be put to a stop. Loyal citizens in
these areas should be given full protec-
tion, and they should be provided with
all facilities of development. At pre-
sent in the frontier areas it is well
known that loyal citizens are not re-
ceiving the proper attention of the
Government, or at least as mucn at-
tention as the Government is giving
to the disloyal or anti-national ele-
ments, This should be stopped imme-
diately, and full protection of the
loyal citizens should be backed by
development activities.

Education is a very important sub-
ject,  Everybody, especially the tri-
bals in the area are interested in and
enthusiastic about education and want
schools in the villages. There is often
an argument that the introduction of
compulsory primary education in that
area is not welcomed by the tribal
people, but this is only wishful ima-
gination. I can assure the House that
cent per cent of the people and parti-
cularly the hill people want schools
I believe that this is an opportune time
to introduce compulsory primary cdu-
cation in that area,

Higher education should also receive
the attention of Government. I would
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suggest that every block should have
a fuil-fledged Government higher se-
condary school. Further, I would like
to suggest that every district in that
area must have a full-fledged or first
grade Government college. There is
already a move for starting a univer-
sity of Nagaland, Manipur, NEFA and
Assam hill tribes, I believe that this
is a right move and quite timely also.
I hope Government wil] take a favour-
able decision very soon on this propo-
sal and it will go a long way in the
educational advancement of the people
of the area.

I would also request Government to
consider that the medium of instruc-
tion ir this area ana in the university
should be Hindi and English. Provin-
cial languages which are followed in
the different parts of the country
should not be introduced in schools
and colleges or university in this area.

There is, unfortunately, a persistent
demand from some sections of the peo-
ple and some political parties that the
emergency should be ended immedi-
ately. Under the situation prevailing
in the border areas, I do not see any
justification in this demand, If the
emergency cannot continue in the en-
tire country, I would plead that it
should continue in the border area. In
the bor-er areas, the anti-nationa] ele-
ments are very active. As I have poin-
ted out earlier, they are bringing arms
from outside, automatic guns, mortars
and even dynamiting materials, all
kinds of things, and even our armed
police like the Manipur and Assam
Rifles cannot cope with these anti-na=
tional elements, because they are us-
ing many automatic weapons, whereas
our forces cannot use automatic wea-
pons. Perhaps in g section they will
have one bren gun which is a semi-
automatic gun. So, it is sometimes
quite demoralising. Therefore, I would
suggest that in the border areas the
emergeney should continue. Otherwise,
the ending of the emergency in the
country, and especially in this area,
would be very harmful to the security
of the country,
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Lastly, I would like to say a few
words about corruption. It is no use
arguing that there is not much cor-
ruption in the country, I think every-
body in the country knows that there
is widespread and deep-rooted corrup-
tion in the country especially in the
administrative departments. 1 would
venture to say that at least in our part
of the country, 25 per cent or more
of the development funds are going
into the pockets of the corrupt offi-
cers and agents. Today, if the Plan
fails and development schemes cannot
be implemented, the main reason is
corruption. Therefore, every step
must be taken to end corruption.

In this connection, I welcome the
constitution of the Central Vigilance
Commission, but I am very doubtful
if this will be effective enough. Gov-
ernment should evelve a machinery
which will fight corruption at all
leveis, country, State, district and wil-

lage. Otherwise, this monstrous dis-
ease can never be rooted out. The
Home Minister said sometimes ago

that he was interested in starting im-
medijately anti-corruption committees
in the Union Territories. That should
be immediately done. This will reliewe
the people from the evil effect of cor-
ruption and it will ultimately be root-
ed out. With these few words, 1
whole-heartedly support the motion
before the House,

14.00 hrs.

Shri T. Subramanyam (Bellary):
Sir, the Vice-President’s Address to
the joint session of Parliament is a
brief and factual statement of our
main achievements in the past year
and it invites us to the tasks that face
us, while assuring us that Government
would uphold the dignity and inde-
pendence of our country and promote
unity and wel]l being and build social-
ist democratic structure peacefully
with people’s consent, Now, demuv-
cracy to work successfully requires
some basic postulates: the san-
ctity of the ballot, the sovercignty
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of Parliament and the inviclability of
iaw. The political parties must arrive
at a convention with regard to these
if parliamentary democracy has t0
be successful. Sometime back we
heard that law would be made in the
streets. They would ,organise satya-
graha and direct action of their opin-
ions find no favour in Parliament. Un-
less we arrive at a convention to up-
hold the rule of law, democracy will
be in jeopardy. Laws must be made
by discussion, teason and logic and
persuasion and not in the streets by
violence and terrorism and goondaism.
Otherwise there will be the rule of
goondaism and not the rule of law in
the country.

There has been some comment
about socialism. Gandhiji was the
greatest practising socialist of our
land; he wanted socialism by peaceful
and non-viclent means. Some oppo-
sition members want the basic instl-
tutions that have come from the
Moghuls and the British to be perpe-
tuateq and stabilised. In a dynamic
society like ours, socio-economic
structure is bound to change from
time to time while spiritual wvalues
are permanent. We have passed laws
on inheritance, the Hindu Code, and
on abolition of zamindaris, princes
ete. These are perfectly consistent
with Gandhiji’s teachings. We are
trying to introduce socialism within
the framework of democracy.

Recently we had an appraisal of the
Third Plan. The Plan wanted to
achieve self-sufficiency in food pro-
duction by the end of the plan period
—100 million tons. I am afraid we
cannot achieve this. I do not see any
possibility of this achievement as in
1961-82 our production was 79 mil-
lion tons and in 1962-63 77 million
tons. The single major factor to in-
creagse the yield per acre is irrigation.
Wherever possible, we must have it.
We must also utilise the poten-
tial thus created. The provision
in Mysore in the Plan was 407 crores
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for major irrigation, while the utilisa-
tion so far ha: keen 20 crores. Next
year provision will be about Rs. 5
crores; the total expenditure thus
comes to Rs, 25 vrores out of Rs. 40
crores. Twp projects are nearing
completion—the Badra and Tunga-
bhadra projects—in Mysore. If full
utilisation of the benefits has to be
there, a larger provision has to be
made. It is just like building ihe
nine spans of a ten-span bridge and
failing to complete the one last span:
it is a waste because the bridge couid
not be utilised. So, field channels
and distributaries are of crucial im-
portance, but they are not construct-
ed in time. usually. The State Gov-
ernment should be helped to attend
to this. Then there is also the Ala-
matti project in Bijapur district. It
is an insurance in those famine affect-
ed areas. There is also the Narayan-
pura project. They must be taken up
now. It is not possible to have major
irrigation project in every area. In
other areas, minor irrigation schemes
could be taken up. The expenditure
in Mysore on minor irrigation schemes
comes to about Rs. 8 crores per
annum. Mysore has done very well
in minor irrigation schemes. The next
vear provision is Rs 4 crores and 1
am afraid this amount is not adequate
and should be increased to Rs. 8
crores.

If we create irrigation potential,
and do not distribute fertilisers in
time, the yield will not increase. Cen-
tra] Government had planneq for one
fertiliser plant for each State but it
has not been fulfilled. We are far
from the Third Plan target of one mil-
lion tons of nitrogenous fertilsers;
we may be able to produce only
500,000 tons of nitrogenous fertilisers
by the end of the Third Plan, 1 urge
Government to take all possible steps
to see that these plants are started
according to schedule. If private sec-
tor does mot utilise the licence, the
public sector must take it up. In this
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connection, I may also say that in re-
gard to sugar production, the period
of surplus was followed by a period of
severe gcarcity. We have also to ex-
port and then meet the requirements
of our country. Some more sugar fac-
tory licences should be provided and
wherever the co-operative sector
takes it up, facilities must be given
to them. For instance, the Kamalapur
area of Bellary district of Mysore
State has quite good acreage with
regard to sugarcane production and
they have been attempting for a long
time to meet the shortage. They
shculd be enabled to start this fac-
tory as early as possible,

With regard to industries, in our
third Plan, we wanted to build up or
lay the foundations for our reachinga
self-sustaining and  self-generating
economy and for this purpose, 3 heavy
egineering plant and a heavy elec-
‘rica] plant and the steel plants—all
these big planis—were to play g role.
Recently, we heard that there was an
accident in the Heavy Engineering
Plant. I hope it is not a serious thing,
and the Minister of Steel, Mines and
Heavy Engineering was saying that
our production there would go accord-
ing to schedule. The Vice-President's
Address also states that we have main-
tained the production in the steel
plants and that they are reaching their
near-capacity. In this context [ may
point out that in South India there
are some places where a steel plant
could be started. I am not stating it
in a |ight-hearted manner. I am mak-
ing this remark with all the earnest-
ness and in all seriousness. The Hos-
pet-Bellary area has got, as is well
known, an abundant quantity of the
richest variety of iron ore, and it is
nearly 2,000 million tons. There is a
broad gauge line which is now being
laid from Guntakka] to Hospet, so
that the export of iron ore from this
area may he had to the tune of near-
ly five million tons per annum. The
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wagong that come to the port, taking
iron ore from this area. may bring
back coal, either indigenous or im-
ported. Japan s importing raw
materials and producing steel and sell-
ing steel cheaper in other countries,
while we have the most precious iron
ore in abundant quantities and we are
using ‘the transport facilities also. I
submit, and I urge the Government to
consider in all seriousness this aspect
of the matter. Just now they are
considering a plant that should be in-
cluded in the fourth Plan. They should
start a steel plant in the Bellary-
Hospet area, and they should also
start an aluminium factory in Mysore
State. There will be plenty of power
there; in the course of a few months.
three or four months, perhaps by the
end of April or May, the two units
of the Sharavati project are likely to
go into production, and power will be
available. Therefore, an aluminium
plant could pe started. It is 3 must. I
urge the Government to enable this
Plant to be started in the public sec-
tor.

1 shall refer to two factors in the
internationa) situation. Recently, the
British representative at the Security
Council almost rated snd equated
Indiza with Pakistan in the matter of
our behaviour and treatment of our
minorities, what has taken place
actually during the last 15 years? It
is a sad state. The only solution that
Pakistan seems to have is to eliminate
the minorities and drive them out, and
to add insult to injury, they are say-
ing that it is the Indian people and
the Indian Government who are invit-
ing the minorities to come out from
East Pakistan and that they are res-
ponsible for the exodus and for these
people to leave East Pakistan. It is
adding insult to injury. And then
the British representative at the Unit-
ed Nations supports the position that
has heen taken up by Pakistan. He
wants to reopen all the questions that
have been settled, the question of ac-
cescion of Kashmir, which is complete.
‘Wi should make jt absolutely plain to
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the British people that we will not
tolerate this state of things; they are
working on the old balance of power
principle, trying to put one power
against the other, to support the,wea-
ker against the strong, so that in the
ultimate analysis their position as
povier-hakers may be secure.

There is only one more malter to
which I should like to refer, and that
is the test ban treaty, the banning of
the test of atomic explosions. There
was agreement between HRussia and
the USA, and it was approved by the
United Nations. In the outer space,
the use of nuclear weapons has been
banned, and that is a great contribu-
tion. It hag also been approved by
the United Nations. It is a signifi-
cant contribution to the cause of peace
and disarmament ang for achieving
this, I must say that the one single
personality who has been greatly res-
ponsible for achieving this easing of
tension is our Prime Minister. What-
ever other people may say with re-
gard to him personally in derogatory
terms, history will record that he has
Played the greatest and noblest part
in easing the tension of the world at
present.

Dr. L. M. Singhvi (Jedhpur): Mr.
Deputy-Speaker, Sir, at the outset, I
wish to express my anxiety regarding
the health of our President and that
of the Prime Minister. Qur President's
profound wisdom and seasoned coun-
sel is as invaluable to the Republic as
the Prime Minister’s leadership is to
the miscellaneous entourage which
comprises the Congress party which
ruleg us, because his leadership gives
unity and cohesion to the Government
and the party in power. His health is
of profound national concern as my
hon. friend Shri Chatterjee had
occasion to observe. We wish both
the President and the Prime Minister
speedy recovery and continued health.

1 agree with my friends who have
pleaded that the Prime Minister’s
burden and strain of departmental res-
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po.zibilities and duties should cease
forthwith to undermine his health,
although 1 think those who insisted
on the appointment of a Deputy Prime
Minister, in the context of succession
—I repeat and underline that expres-
sion “in the context of succession”—
are unwitting victims of an undemo-
cratic approach. A Cabinet Govern-

ment ‘s a Government by equals
among whom the Prime Minister is
only primus inter pares. To counten-

ance a secundug inter pdres or a
third among equals in order to solve
the problem of succession, as it is cur-
rently described, is actually to dis-
countenance the true nature of Cabinet
Government. In my opinion, it would
undermine our parliamentary jnstitu-
tions. The very word succession, as il
is being currently used, and bandied
about, in my submission, is a retro-
grade anathema to democratic prin-
ciples. The desire to designate a suc-
cessor to the Prime Minister evinced
in certain sections of the Congress
party, as indeed even among the Op-
position quarters, is born of an undue
attachment to the concept of politi-
ecal certainty, a phenomenon which
is very rare in democratic politics. I
think that it is almost zn infantile
wish. Do we not remember that Sir
Anthony Eden who was groomed for
occupying the distinguished position
of Prime Ministership in Great Bri-
tain proved unequal to the task when
the crisis came in that country? There
fore, to try to designate a successor to
the Prime Minister and to seek to
solve this problem in advance is really
to try an impractical proposition in
democratic politice. What is really
needed is the emergency of a strong
and capable, resilient and responsive
collective leadership at once practical
and dedicated, an to facilitate this and
work for the emergence of such =a
leadership should be the supreme task
of the Prime Minister at this stage in
the country's history.

The Prime Minister has a stature
which would enable him to be a deci-

FEBRUARY 17, 1964 Address by the Vice- 1112

President discharging
the functions of the
President

sive human factor in this situation in
premoting this possibility I feel that
even under the collective Troika which
has come to rule us, the concept of
collective responsibility and collective
working has suffered substantial set-
back. It continues to be relegated to
the background. Inter-ministerial co-
ordination today is at a very low ebb.
I would like the Government to tell
us why, for example, jute and textile
departments were taken away vir-
tually wrested from the Minis-
try of International Trade, if
what we read in the papers is cor-
rect, and how it would foster a more
efficient and more co-ordinated imple-
mentation of policies particularly for
tae promotion of international traude.
Jute is an export commodily, and nor-
mally we would have thcugn! thas 1:8
continuance with the Ministry of In-
ternational Trade would have been
more conducive to efficient function-
ing. The rumour is at large that this
change was 3 consequence of some
wire-pulling and if this is so we would
certainly like to know whether
this is only one of the many
instances of deliberate attempt to un-
dermine co-ordination in the Govern-
ment. I would also like, for ¢example,
to question the Governmen! in res-
pect of the scrapping of the working-
time agreement with the Indian J:te
Mills Association. The decision nay
be sound but I should like to kniw
how it came to be announced witl: ut
consultation, I hear that is so with the
Minister of International Trade I
should like to know whether it is not
a fact that just preceding the an-
nouncement of the scrapping of the
working-time agreement this actually
led to a very large volume of specula-
tive business in the eountry and if so,
why this exiraordinary wvolume of
speculative business could not have
been anticipated by the Government
before it announced the scrapping of
the working-time agreement.

Tte other day when 1 initiated a
discussion on rural water supply, the
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Union Health Minister came forward
with the plea that she is answerable
only in respect of the Rs. 16 crores
out of Rs. 67 crores allocated for the
purpose in the third Plan, and that
there were various other departments
and Ministries which will have to
answer in order to complete the pic-
ture. This is not a very happy situa-
tion, because it leads to a chaotic,
pervasive confusion all round in the
machinery of the Government. I
should also like to know what has
happened to the working of the Eco-
nomic and Defence Coordination
Ministry which was entrusted to Mr.
krishnamachari and in which field he
had begun to make a sizeable and
path-breaking impact and whether
that work is being carried out with
the same gusto or it is being abandoned
because the work of coordination
beginning to step on many depari-
mertal toes and ministerial shoes.

The mid-term appraisal of the third
Plan hag revealed a sordid state of
affairs on the economic front. On the
admission of the Government and the
planning machinery ijtself, we have
failed to achieve the physical targets
and we have failed to arrive any nea-
rer in a significant measure to a self-
generating state of our economy. It
appears to me that the annual growth
rate of nationa) income has declined
from 7.1 per cent in 1960-61 to 2-2 per
cent in 1961-62 in real terms and 2 per
cent in 1962-63. The performance in
the field of agriculture is still worse.
I should like that the Government
to tell this House, when some of the
Ministers rise to reply to the debate on
behalf of the Government, as to why
it is that the Plan continues to be em-
bedded in unrealistic assumptions
and why it i that we are told one
thing and when it comes to implemen-
tation, we are told that the Govern-
ment could not make it. T would like
in this respect to recommend to Gov-
ernment verv strongly that they must
‘henceforward undertake gn annua] re-
view of the performance of the plan,
an annual appraisal, so that the coun-
trv is kept properly informed about
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the one thing that matters most to all
of us.

In this connection, I would like to
draw attention to the spegtre of famine
which looms large in my State of
Rajasthan as indeed also in parts
of Gujarat and Punjab in 5 lesser
measure, It is true that monies have
been allocated; it is true that the
Union Agriculture Minister told me
the other day that he has done every-
thing that is possible and that he has
agveed to give all that is asked ior
by the Government of Rajasthan. But
my personal contacts and my exten-
sive tourg in the constituency which is
famine-striken and the area to which I
belcng have convinced me that there
is a very small measure of govern-
menta] assisiance which has actually
reached the villager. There is wvery
little done to alleviate the lot of the
villagers,

Lgriculture in  Rajasthan aad
some parts of Gujarat and Punjab
conlinues to be bedevilled by na-

tural calamities and factors, the effect
of which we have not been able to
mitigate even after 16 years of plan-
ned effort. It is to the lasting discre-
dit of the administration which has
failed to implement policies, to redeem
pledges given by the Government. I
will give you an instance to illustrate
the State Government's indifference to-
the suffering; of the people of the
famine-striken areas. The Govern-
ment gnnounced through its collector
in the district to which T belong that
they would provide work to the
famine-striken people on the Ganga
Canal area ang that thev would give
a wage of Rs, 2:50 per day to every
worker who is sent under the parvana
from the collectorate, presumably
under the authority of the State Gov-
ernment. When these workers reach-
ed the Ganga Canal area for work,
they not only did not find any living
accommeodation for themselves., they
not only dia not find any grain shops
for them. hut they also found that the
promised wage of Rs. 2'50 was over-
night reduced tw either Re 1 or merely
75 nP ir different cases [s this the
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State of affairs which obtaing in this
country and yet. the Government can
proclaim it; adherence to democratic
principles? Tg this the kind of indiff-
erence which can pe allowed to prevail
in g democratic set-up? I submit that
unless the Government is prepared to
make a massive effort to gmeliorate
the situation in places like Wes*
Rajasthan where there is dire poveriy
and pathetic suffering, the problems
vl find no solution.

I have suggested several times on
the floor of this House that for the
problems of the western region of
Raijasthan, the Government must es-
tablish an authority like the Desert
Development Authority, which would
be able to coordinate the wvarious
schemes for the development of those
areas. The areas of western Rajas-
than are almost as backward and
long-suffering as some of the eastern
districts of UP. 1 think these pro-
blems have to be tackled on an emer-
gency basis,

In a similar way. the Government
have failed to redeem their pledges in
the field of rural water-supply,
rural electrification, slum-clearance
and providing medical and health

care in the wvillages. The other
dav the Health Minister said that
they were not willing to con-

sider setting up more medical col-
leges because of the non-awailability
of sufficient trained personnel for
teaching. This gives the lie to the
proclamations contained in the Plan.
It we are not going to have more
medical colleges, how is *he Health
Minister going to provide the couniry
with the necessary medical personnel
to look after our rural population?
Is it only to show us a picture of a
mirage which we will never attain?
Is it only to deceive the people that
the Plan oproclaims that all the pro-
blems will be solved by the end of
the fourth Plan and each time the
target advanced to the next Five Year
‘Plan?

Bureaucracy is eating into the wvitals
of our democracy. Red-tape is getting
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larger and longer. Corruption breeds
in the fertile soil of bureaucratic de-
lays and inertia. The Vigilance Com-
misgion is certainly a welcome move.
But T would like to ask the Home
M:nister as to why he is not willing
to bave a regular Ombudsman with
the requirement of laying its reports
or the Table of this House each year
on a statutory basis. I should like to
know how Mr, Nanda hopes to redeem
his bold pledge that he has given to
eradicate corruption in the country
within a period of 2 years. I want to
know whether he gtands by that pled-
ge and whether he would think that
he has failed to redeem this pledge
and therefore to fulfil the duties of his

office, in case he is not able to fulfil
this promise.

This year is the year of Kamaraj
Plan, also known as Yamaraj Plan.
In celebrating this new innovation or
rather the newly acquireq ideclogical
baggage, the leaders of the country
have regaled us with a great dea] of
pioug platitudes and resounding rheto-
ric. I should like to know whether
they do not realise that the malady is
much deeper than such superficial in-
novations and if that is so, mereiy
laundering old clothing or even &c-
quiring new baggage would not
necessarily solve our nationa] problem.

I should like to knuw whether it is
not realised by our leadership that the
Kamaraj Plan has already begun to
disintegrate and to disappoint.

Shri Tyagi (Dehra Dun): I thought
it was not a Government Plan.

Dr. L. M. Singhvi: Since it has
affected the Government, ] am sure
Mr. Tyagi would concede me the
right of discussing it. At one
t'me it did shake up the very founda-
tion of the Government in the country
and it may vet be the source of that
shake-up in the future.

At any rate, I would like to know,
Sir, whether this controvery between
democracy and socialism again ignores
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the facts, the realities of the deeper
maladies that afflict our body politic.
You cannot improve your son's
grammar by giving him a new foun-
tain-pen! And any number of “foun-
tain-pens” that the Congress leadership
might buy and give to this organi-
sation would not improve its function-
ing. What the country wants is that
the Government should deliver the
goods, and it is an earnest of its de-
dication to really deliver the goods that
we are anxious to have. To hope that
this will wusher in a new era,
‘which has been promised to us for
long, is in my humble opinion to
teether on the brink of hallucination.
What we want Is something bet-
ter than hallucination to which, I
think, we have by now become quite
allergic.

In respect of the continuance of the
emergency I would like to say only
thiz much that it has ceased to satisfy
the basic test of a clear and present
threat of external aggression, and
therefore it has ceased to have a
rationale for i's continuance. I think
it is high time that the Government
considered either lending a sense of
urgency to this state of emergency or
scrapping the emergency itself.

1 would like to end by saying that
in the present state of international
tension where we find ourselves some-
what friendless, as in the Security
Council debate recently on Kashmir,
we must strengthen our defences and
show p somewhat greater security-
consciousness. This year bad been a
‘vear of discovering many an
‘espionage apparatus. And if
‘the Government fails to make a real,
a substantial effort to show itself
as a security-conscious government,
it would have failed the country.
T hope, Sir, that this Government
would show an adequate measure of
‘security-consciousness and that they
would see to it that our western bor-
ders, particularly in view of our in-
creasing differences with Pakistan,
would be better guarded. I may
say that at present they are not as well
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guarded as they should be. I wish to
say here that the areas in the border
region should be looked afier better,
they should be visited by our leaders
more often.

And I end, Sir, by expressing the
hope that Government would show a
somewhat greater willingness to listem
to constructive thinking and sugges-
tions in the country rather than dis-
playing a closed mind to every new
idea that happens to emanate note
from their own rank and file but from
others. It is in this that they can per-
haps give a promise to the country of
delivering the goods, or at least a part
of the goods which they have been
promising ug for a long time.

Mr. Deputy-Speaker: Shrimati
Jyotsna Chanda.

Shri Priya Gupta (Katihar): I want
to make just pne submission.

Mr. Deputy-Speaker: Order, order.
No submission now.

Shrimati Jyotsna Chanda.
Shri Priya Gupta: ***

Mr. Depuiy-Speaker: Order, order.
These remarks will not form part of
the record.

Shrimati Jyotsna Chanda.

Shrimati Jyetsna Chanda (Cachar):
Mr. Deputy-Speaker, Sir, the Vice-
President in his thoughtful address
has referred to the problem of the
large influx of Hindu refugees from
East Pakistan, and the Central Gov-
ernment has made it clear that the
problem of Hindu refugees from East
Pakistan is a national problem and a
national responsibility. But in our
preoccupation with the problem of
Hindu refugees, we should not under-
estimate the problem of Muslim infil-
tration from East Pakistan into Assam,
Tripura and West Bengal. This too
is a national problem threatening
India’s security and the solution of
this problem ig also a national res-
ponsibility.

**¢Not recorded.
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On the basis of the figures released
by the 1961 census of Pakistan and
India, it has been estimated by the

1961 Census Commissioner of India
that the migration of Muslims into
Assam, West Bengal, Tripura and

Purnea District of Bihar has been of
the order of 10,33,000 during the
decade 1951-1961. The Government
must do everything in its power to
put a stop to the Muslim infiltration
from East Pakistan. Thigz is not a
new problem, but it is time some new
measures are adopted in this regard.

I wish to submit two specific pro-
posals for dealing with this problem
for the consideration of the House and

" the Government,

First, a border security zone should
be created in the States bordering
East Pakistan, namely, West Bengal,
Tripura and Assam, extending twenty
miles from the border in these States
and all along the border; and all the
Muslim population in these areas
should be resettled in other parts of
India. I must make it absolutely
clear that I am not pleading for an
exchrange of population. All I am
saying is that the Muslim population
within twenty miles of the East Pakis-
.an border should be settled at least
twenty miles away from the border.
Wherever necessary, proper compen-
sation should be paid to those who
cannot be suitably resettled. This
resettlement of whole villages was
done when the DVC dams were built.
There are several other instances of
such resettlement. For example, when
a new airport or a refinery ig built,
whole villages are displaced. So in
the interest of national security, if
there is resettlement of part of the
border population, such a step should
not be regarded as abnormal. There
is reason to believe that the Pakistan
Government actively helps the Mus-
lim infiltration into India.

Secondly, in the areag where there
are large Muslim pockets in the cities,
towns and villages of Assam, Tripura
and West Bengal, there should be
compulsory registration of all Muslim
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households and there should be fre-
quent police checks to detect infiltra-
tion. Those pguilty of infiltration
should be rounded up and sent to
Dandakaranya or to any other project
for road construction work for a mini-
mum period of two years after which
they should be deported to East Pakis-
tan. Again, I must point out that
there is nothing very rash in regard
to such compulsory registration. Dur-
ing each census enumeration there is
a complete house-listing which is
compulsory. And such registration
will also be in the interests of Mus-
lim security, as the police will be in
a position to take effective steps if
they are posted with all the relevant
information.

Before 1 conclude, I wish to refer
briefly to the problem of Hindu refu-
gee migration from East Pakistan, It
is an agonising reality which we must
face that the Hindug cannot live any
more in East Pakistan. It is not
humanly possible for threm to live any
more there, as there is no security of
life, property, honour and respect.
Nearly one crore of Hindus are still
there. We cannot wait for periodic
outburstg of violence in East Pakistan
to think of the Hindu minority there.
Our Planning Commission, while pre-
paring the Fourth Five Year Plan
must make adequate provision for the
phased migration and resettlement of
all the Hindus from East Pakistan.
Top priority should be given to the
Dandakaranya Development Project,
the Rajasthan Canal projects and so
on. The refugee problem is not mere-
ly a political problem. If lakhs of
refugees pour in the States of Assam
and West Bengal, their economy will
be completely disrupted. So, instead
of depending on the prevailing politi-
cal climate which will determine the
magnitude of the influx of refugees
from East Pakistan, it will be more
realistic if the Planning Commission
draws its Fourth Plan on the assump-
tion that almost all the Hindus in East
Pakistan will migrate to India in the
near future.

Speaking for Assam, I cannot have
a sense of optimism about the pros-
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pects of improving the economic con-
dition of the masses unless the twin
problems of Muslim infiltration and
Hindu refugees, both national prob-
lems, are tackled effectively. We must
also not forget that a large number of
refugees who have been coming to
Assam, Tripura and West Bengal ever
since the partition of India in 1947
and in particular after 1950, have only
been partially rehabilitated. Muslim
infiltration on a large scale is a threat
to national security, and massive
Hindu migration disrupts our national
economy,

I may remind thig House in this
connection that Sardar Patel had even
demanded land from Pakistan to take
care of the large influx of Hindu refu-
gees from Pakistan. The Government
of India should demand adequate
compensation from the Government
of Pakistan for the loss of property
of the migrants from East Pakistan,
as was done in the case of refugees
from West Pakistan,

I hope, the Government will rise
to the occasion and find out ways and
means to solve thig problem for ever,
and I know the country will support
the Government unhesitatingly.

Shri Maniyangadan (Kottayam):
Mr. Deputy-Speaker, Sir, I stand here
to support the motion of thanks mov-
ed here. Sir, the Address of the Vice-
President gives in 3 nutshell the vari-
ous aspects of the national activities
towards achieving our objective,
namely democratic and socialist order
at home and peace and co-operation
in international affairs.

The Vice-President has referred to
the difficulties and distractions that
we are facing and we have to face.
We are at the cross-roads of history,
and only earnest and united efforts
by all will lead us to success.

The mid-term appraisal of the Third
Plan was referred to by the Vice-
President. We had occasion to discuss
it once. It is true that we are not able
to achieve our targets fully in al] res-
pects, But there is no meaning in de-
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crying everyt! ‘+g. The Vice-President
has referred ' the .  ricultural sector
and pointed ¢~ " shortfalls, The only
solution for « :: to increase produc-
tion, Unless production is increased
there is no possibility of getting cver
the difficulties. Increased price iz also
referred to, When there iz a scaccity
of commodities the prices are bound
to go up. This is the fundamental law
of economics. So the only possibility
is by increasing the production, State
trading was referred to by some hon.
Members, I am afraid, State trading
by itself, or the State taking over the
monopoly over trade, will not solve the
problem. I am not against controls I
am of the view that profiteering out
of scarcity should be curbed with a
strong hand. But the trade being
taken over completely by the State
may not solve the problem. It will
only create further problems. There-
fore, according to me, the only method
is to increase production in wvarious
ways. The co-operative system must
also be encouraged.

For increasing the production of
agricultural commodities the agricul-
turists must have some incentives.
They must be assured of a reasonable
price. I may, in this connection, refer
to a place in Kerala called Kuttanad
which is the rice bowl of Kerala. The
cultivation there is a peculiar one.
It is backwaters and water is pumped
out from the fields. Big bunds are
to be put up. It is a wvery costly
affair. But the price of the rice that
is produced there does not give a
reasonable margin of profit. I would
suggest that the agriculturisty there
must be assured of a reasonable price.
They must be given help in various
other ways. Other agricultural pro-
ducts like pepper, turmeric, cardamom
and other things are grown there.
These commodities earn foreign ex-
change. If the production of these
commodities is to be increased. T
would suggest that a floor price should
be fixed for them. Unless that is
done there is no meaning in =aving
that we are thinking of increasing our
production and all that
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In this connection, I may refer to
the position of electricity in our State.
I am glad that the Minister for Irri-
gation and Power is herc. Ewvery
year it hag become almost a custom
to cut down the supply of electricity
in the State. This year there was a
cut to the tune of 40 per cent. If the
industries are to funclion properly
electricity is a wvital necessity. Of
course, certain power projects are
coming up there, but however big the
projects may be when the question of
electricity comes we have completely
to depend on the rains. If there is
shortage of rains, there is no electri-
city. That is what is happening.
So the suggestion was made
that certain thermal stations may be
establizhed in Kerala. 1 would request
the Minister to look into this guestion
and see that thermal stations are estab-
lished there.

I may also refer to certain state-
ments made by the leader of the Com-
munist Group, Shri A, K. Gopalan. He
was saying that democracy is not func-
tioning in this country, that law and
order has completely broken down in
certain States. He made a speal men-
tion of Kerala. It is a funny thing to
‘hear this from Shri A. K. Gopalan, the
leader of the Communist Group. There
was a government in that State, some
wears back, led by the Communist
Party. 1 do not want to refer to the
details of those times. Anyhow, I only
want to say that it comes with ill grace
from Shri Gopalan when he savs that
democracy is not functioning there.
He was referring to the editorials of a
few papers which said that one of the
ministers there should go out of office.
1 do not minimise the importance of
newspapt s in a democratic set up.
But I will remind him of the period
when the Communist regime was there,
when all the newspapers there except
those run by the Communist Party un-
animously demanded the resignation of
the Ministry. I do not know when the
idea of public opinion being put forth
by editorials of one or two papers
dawned on him. I have only to say
that there was no time before the Com-
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munist regime was functioning there
when public opinion was expressed so
unequivocally against the State Gov-
ernment. Judicial enquirieg had given
verdicts against that Government.
Instances of interference with the judi-
ciary by the Government were not few
and judicial pronouncements were
made condemning the Government.
But they stuck to power. Law and
order completely broke down and the
President had to dismiss the Govern-
ment. That is what happened there.
What is he referring to here? The
Home Minister of the State while driv-
ing a car met with an accident, two
or three people were injured, and the
police registered a case against the
Home Minister himself and it was
decided that the Home Minister should
give up charge of the portfolio that he

was holding. That was done so
that the police may investigate
the case properly and further
proceedings may be taken. I do

no not know what further is needed in
a democratic set up. A car accident
is only a minor offence and it does not
attach to it any moral turpitude. I
do not understand the justification for
demanding the resignation of a Minis-
ter merely because a case for an off-
ence under the Motor Vehicles Act is
registered against him. Then it is said
that the Minister has failed to stop
the car and take the injured persons
to the hospital. Well, the law does
not provide for that. He has done
what he has to do strictly under the
law. So, there is no sense in bringing
that allegation against him.

The second allegation was regard-
ing an incident in the MLAs' quarters
at Trivandrum. When the Congress
President visited Trivandrum, certain
people from various parts of the Siate
gathered there to give him a fitting
reception. It seems that some of the
people went to the MLA's quarters
and staged a demonstration against
an MLA, Nop untoward incident took
place there. I do not want to go into
the guestion whether this demonstra-
tion was justified or not. That is not
the question at issue. The only ques-
tion is whether the machinery of law
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and order did function properly or
not. The police, on hearing of this
demonstration, arrived on the spot
immediately. The Speaker of the
Assembly also took notice of this and
made arrangements for the security of
the persons inside the quarters. Se,
the law and order posit'on was entire-
ly and wholly satisfactory and theie
was  absolutely no incident at all
except the fact of the demonstration.

These are the two instances quoted
by Shri A. K. Gopalan to show or
prove that law and order has broken
down in Kerala. This in my opinion,
only shows that a drowning man will
catch even a straw to save himself.
The party which he represents may
have several troubles within the
party. He referred to the fact that
there were bickerings within the Cong-
ress Party. I do not want to go into
those things. In every party there
are certain occasions on which there
may be differences of opinion. Does
he not remember that the leader of
his group in Parliament was censured
by his own party and still he continues
to be the leader of that group? Are
there no differences of opinion
between the various sections of his
own party? I do not know why all
those matters should be brought into
Parliament. There may be differences
of opinion between various sections in
a party, between individual members
of a party, but those matters are not
the concern of Parliament.

It may be the game of that party
to take political capital out of these
minor incidents or differences between
two sections of a party. If so. I do
not want to ask him to deviate from
that policy. But let him not forget
the fact that he himself was censured
by his own party and yet he continues
to be the leader of that party. Per-
haps, if he were not in a democratic
set up as in India he might not have
been here and he might not have been
even alive. Therefore, it is wrong to
say that under the Congress regime
in India democracy is not at all fune-
tioning.
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Then he referred to the Land Re-
forms Act of Kerala. That matter
was discussed here in detail when we
were considering the Constitution
Seventeenth Amendment Bill.  He
said #that the rights of tenants are
being taken away under that Act. All
that was done was to make certain
amendmenis to the former Act, A
new B.Il was introduced in the State
Legislature, passed by the Legislature
and the President has given his assent
to that. His complaint was that while
the Communist regime was in power
there it passed a similar Bill and the
President took two years for giving
his assent whereas in the case of this
Act the President took only a month
or so. But he forgets that when the
Communist regime passed a Bil] into
law and sent to the President for his
assent, he pointed out certain defects
in the Bil] and sent it ba~k to the
Legislature. It had to be considered
by the Legislature again and so it
took a long time. In this case, there
was no such necessity. Moreover,
there was an interim legislation which
wag to expire on the 31st December
last. So, it was absolutely necessary
that the new Act should come into
force before that date. Therefore, the
President gave his assent without
delay. That is all what happened.
So, I do not know why he attributes
motives even to the President of India
in giving his assent to these two Bills.
He should not forget the circumstances
in which it was done.

Then he was speaking of corruption.
Well, it has been taken note of and
various steps are being taken. But,
then, this character assassination and
allegations merely based on political
backgrounds or personal animosity is
a very serious kind of corruption.
Unless our morality is improved, we
cannot get rid of corruption. Charac-
ter assassination of people, making
wild allegations against them without
any basis, especially against persons
who are holding high positions, that
must be curbed and put an end to at
an earlv date.
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Shri N. C. Chatterjee (Burdwan):
Mr. Deputy-Speaker, Sir, after the
very unfortunate speech of the British
representative at the Security Council,
the whole of India is perturbed and
distressed. If the Prime Minister of
India had been here I would have
pressed him with all the earnestness
that I can command that it is high
time that he as Prime Minister on be-
half of his Government and this
country should make a categorica] and
firm declaration to the Anglo-American
world “hands off Kashmir”. 8Sir, it is
high time that we realise what danger
we are facing. The Prime Minister,
unfortunately, is not here but I would
urge the Home Minister immediately
to make that categorical, firm and un-
equivocal declaration.

Sir Patrick Dean's speech at the
Security Council has given us a rude
shock. But I am still more distressed
by the special pleadings which had
beep resoried to by some British dip-
lomats in India. Sir, you do not
possibly know and the House does not
possibly know that Mr, Baxter, the
Regional Information Officer of the
British Information Services stationed
in Calcutta has issued a statement,
trying to condone or make a special
pleading justifying the speech of Sir
Patrick Dean. He says:

“Neither Britain nor the Security
Counci] have made any pronounce-
ment on the legality of the acces-
sion of Kashmir to India.”

This is a very serious thing. We
want to make it perfectly clear that
the Accession is no longer a live issue,
that Kashmir is an integral part of
India and that it shall continue to be
so. What has Sir Patrick Dean been
saying? What is the attitude of the
British Prime Minister?  Are they
saying that there can be any mediation
on the issue of accession? Who went
to the Security Council? India went
to the Security Council with the com-
plaint that there has been aggression
on Indian territory. Is our sovere-
igntv over our own territory going to
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be the subjeet matter of negotiation?
We must repudiate that whole-heart-
edly. Look at the speech of Sir
Patrick Dean. 1 am reading it. Sir
Patrick Dean said:

“We consider it unrealistic to
consider the status of Kashmir
pure'y in terms of the legal effect
of Maharaja's instrument of acces-
sion. It is impossible to leave out
of consideration 15 years of dis-
cussion in this Council and the
decisions taken by it.”

An Hon. Member: Shame, shame.

Shri N. C. Chatierjee:. Does it
mean that the Accession, which
was ratified, entered into by the head
of the State according to the British
statute and international obligations
is still open for discussion?

15.00 hrs,

Sir. as a matter of fact, Mr. Krishna
Menon's forthright speech set me
thinking, I have deeply considered
the matter and I think the graver
danger that is now facing India is this
that they are thinking of some kind
of a consensus. This consensus is a
bigger danger. It is really a trap.
This consensus is a clever move. It is
a delusion and a snare. Why? It has
been deliberately manoeuvred to make
India and her supporters change their
basic stand. You have got to have
consensus regarding what? We have
got to make consensus in regard to the
vital point that Kashmir is a part of
India? Even on that point we shall
have consensus for the purpose of
negotiation? As a matter of fact, we
can understand Pakistan. We know
what is happening. Why do they bring
up this Kashmir issue periodically?
Why do they resort to this periodical
insanity and madness in East Bengal
and go on with communal flare up and
this communal carnage. They are
deliberately doing it with a set pur-
pose. There is a strong democratic
movement in East Bengal. There is a
strong urge that the military dictator-
ship should end. Among the Muslim
vouth also, in East Pakistan, there is



1129 Motion on

a strong urge that the totalitarian
regime shouid go and some kind of
.a democratic set-up should be instal-
led. Now this Kasnmir issue is trotted
out conveniently and periodically for
the purpose of killing and scotching
this democratic movement. I am
happy to announce that there are East
Bengal leaders, Muslim leaders and
important Muslim papers which are
conducted by East Benga]l Muslims of
some prominence, like, Ittefaque and
other papers which deliberately and
repeatedly warned President Ayub
Khan, “Do not indulge in this game
of raising communal passion over this
temporary loss of the Holy Relic at
Hazratbal” All these are deliberately
and repeatedly done for the purpose
of diverting attention and scotching
and killing the democratic movement
which was brewing in Pakistan for the
purpose of continuing the military dic-
tatorship, for the purpose of negativ-
ing all urge towards self-realisation
and self-fulfilment of the people who
wanted a better set-up. That was the
position.

Then, Sir, the British representa-
tive, Mr, Baxter has also said:

“Britain did not take up a hos-
tile stand in the Security Coun-
eil”

Only a British diplomat can talk like
that. We have had enough of British
diplomacy in India. His next sen-
tence is:

“Indeed Sir Patrick Dean said

much that coineided with the
Indian view.”
Then he quotes Mr. Chagla, I must

pay a tribute to Mr. Chagla for his
emphatic exposure of the Pakistan
game and I think all sections of our
people should stand by what Mr.
Chagla has said. We are proud of his
performance. But is it right to say
that Sir Patrick Dean has said exact-
1y the same thing in the Security
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Couneil what Mr, Chagla had said?
What was Mr. Chagla saying? Mr.
Chagla was not thinking of any kind
of consensus on the vital issue of
accession. Nothing of the kind. He
was appealing for sanity;, he was
appealing for a rational approach; he
was appealing on humanitarian
grounds that this communal carnage
must stop in East Bengal and any
consequential repercussions which we
all deeply deplore and condemn in
West Bengal should not happen and
he said we can never build up India
and we can never build up India or
Pakistan if this kind of continuous
communal carnage and its repercus-
sions are repeated from time to time.
All planning would be finished; all
talk of democracy would be moon-
shine and all ideals of socialism will
go down the drain if this kind of
thing happens and India is confronted
with another 9 millions of refugees
who have got to be accepted as pro-
per Indian citizens. You must respect
them. That is what he was saying.
He was saying that there should be
a joint meeting of Ministers of the
two countries. To do what? To have
communal amity for the effective
protection of the minorities in both
the countries and this gentlemen has
got the impertinence to suggest that
Sir Patrick Dean was only echoing
the sentiments of the Indian repre-
sentative. 'This is a type of hypocrisy
which we must repudiate and we
must resent.

Thirdly, he says:

“The British delegation at the
U. N, did hold discussions with
their Indian colleagues. But there
there was no reason to ‘warn’ the
Indians as the speech was not a
hostile one.”

It was really a hostile speech. What
we want to say is this. If there is
a eorrupt regime in Kashmir, if there
is an inefficient administration in
Kashmir, if the people are genuinely
thinking of a closer integration, then
it is India’s duty and we will perform
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[Shri N. C. Chatterjee]
vur auty, but we will not allow any
other country to interfere in that
affair. The immortal sout of one of the
greatest sons of India is watching this
Parliament and watching India today,
the great Dr, Shyama Prasad
Mukerjee. You remember he started
the Kashmir agitation over this ques-
tion of total integration of Kashmir
with India and he underwent the
supreme sacrifice of laying down his
life on this issue. I was one of the
10,000 men who were arrested and im-
prisoned in that movement. I am
happy and proud that that movement
was timely and stopped the possible
betrayal by one leader whom the
Prime Minister loved and admired but
now we know what he was. But, Sir,
whatever is due to the people of
Kashmir we shall do it. I do not
think that this Parliament should
today declare that there should be
President’s rule and there should be
no democratic set-up. We want a
broad-based democratic Government
proper!y installed and functioning
there, We want that the corrupt
regime which has disgraced Kashmir
and which has been fooling with
India’s millions of rupees of tax-pay-
ers money should completely be elimi-
nated from that field. We are not
going to allow anybody else to inter-
fere. Our Minister should stand up

in this Parliament and boldly and
courageously declare that Accession
is not a live issue. We shall not

allow that issue to be discussed and
there is no question of consensus on
that issue, no question of negotiation,
and we will not have any mediator
to discuss whether there should he
accession or there should be plebis-
cite. We know what is this plebiscite.
Unfortunately, in Sylhet, there was
some kind of plebiscite. Unfortunate-
ly, in the North West Frontier Pro-
vince there was some kind of plebis-
eite. When communal passions are
inflamed and when vou demand that
Kashmir should be a part of Pakistan
tha twn-nation theory

eimnler An
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Maulana are sent running about, you
know tnere cannot be honest demo-
crauc voting or real ballo. or any
proper appraisul with regara to tne.
poutical issues. 1t will be a complete-
nasco. But why? Hepeatedly, there
have been democratic elections and
repeatedly the Kashmir Assembly has
adopted the attitude that this integra-
tion 1s final and conclusive and even
today we are demanding that Article
370 shouid be scrapped from the Cons-
titution. This is one of the mistakes
we made by making temporary
provisions with respect to the State
of Jammu and Kashmir. I am not
going to say what I said in the First
Lok Sabha when I was a Member
that we committed three bungles and
one of the bungles was this reference
to U. N., another bungle was the offer
of some kind of plebiscite and the
third bungle was the cease-fire. But
whatever was done, after that 16
years have passed and during these
16 years you have had democratic
elections and in every election there
has been a unanimous declaration by
the people of Kashmir that they shall
continue to be within India and as a
part of India. Therefore, remove this
article 370 and make it completely
integrated part of India on the same
footing, on the same level, on the
same constitutional, legal and juridi-
cal level as any other part of India.
Mr. Adlai Stevenson's speech has
sugar-coated the British stand. We
can see through it and we can also
tell Mr. Adlai Stevenson that we are
not going to be trapped by that kind
of speech. As a matter of fact, it is
a clever manoeuvre to do two things,
one to dislodge Soviet Russia from
its firm stand she had taken.
Supposing Soviet Russia today walks
into this so-called econsensus, then it
will have to shift its ground, and it
will have to resile from its own stand.
Secondly, it is being utilised for get-
ting the Afriean votes for the purpose
of blackguarding India. We must re-
fuse to submit to any kind of black-
mail and slander, and we must make

LTRSS RO -



1133 Motion on

shall be neither any negotiation nor
any mediation nor any kind of this
concensus on this issue. That issue
is closed. The only issue is the issue
on which we went to the UNO. And
what is that issue? It is ‘Vacate the
aggression’. Now, the wonderful thing
in international politics is that the
complainant is being made the accus-
ed and the aggressor assumes the role
of being the victim of aggression. We
are not going to tolerate this kind of
perfidy. India repudiates it. If the
Government make the position clear,
I am sure that all parties in this
House, all people in this country, and
all sections of citizens will stand by
the Government and there will be
romplete unanimity.

WY gEAAt (S qer )
wara fedi AT AEE, AEEA
T, fo =w=lf, #f gwy Al A
@ifrr & w7 F gafeas oo
garna F s9ET fFar £ ared
7 o e 2, v 3 v g
1T g7 vF fegeart #1 Teaerd wawn
og=Tar & | AfFw § wwear § fw o
ST AT TIW AT R, ITR TS
feew: w=ar smar & | aaifaar 1 a8
TS F1E AT T A AT
Pt s Mg g § @) fe
Taifran faaaifer #ifgw & gf @9
FA AT T &, A AT ag | TS
a1 11T g 9 anfaw gav 1 5w A
IRy fmageiea ffmg, ww
faaar ft TR 7 e fFa e,
aw| TR

A Ay gW FEAT F e
Faifer & vdigge #1 a@ &9 &
FSAUREE S I L
fr == @fas grew # e frer
FiF ®& qrEr & 1§ I e grew
F oEATOT F1 WG9 @ w@T g |
I qfEy 99 W O9F ¥ g% %
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HAH, 7 TF UHT AT FT OF qATHA 97
TH F oaEAr 3 AfEw o oz
FE HIT F A3 7T AGH F A
#T 3% gEmTEr it §7 oAl ¥
mifaariz #1 998 & 397 F7 9 &0
TR-FH famEa & nivEa ae
F AT AN WIT ®T T HTIHIC
frama 1 #rdra. s = qRA F7
art #¥ |
st uw FAw ured T FIE.C
TATES. #: RS iR Ag 8 ?

= ERAE A TR
FAA | FHIET AT HAA § | I F AHA
T 2, ot fr oF 7w F o q@ FA
g o gt A § @ A o F

gl 9% W1 T A9 ZEr TE,
39 ¥ faggea #1, w0 5, e
& veA aret w1 4y fagre an wEm @R
FEl T R BEAI GEEA qTAT A
7 | WAL T AT IR ERT — AT
g M g1 TE F — a1l 3 #
07 qE & faems w90

afF 97 47eT g, TAfaw & A
qF qET B A AL FT AFAT B
AW R AT I THAGT T AT
T FT AT gAT | T SRS, TE
T @ aga qre arfearae i
W gu AT i war fF A= e
PR 2§, geilE sEN wi
TET 4E @A ATH WIS IS § fF
39 ATzAT F1 fearsa 797 G sm=m
arfed, it fF oo grow & w78 20
forer aréf & 97 #7 aweA® §, LU X
7 FT faqea, (883 a%, 39 T &
AIEE TEAT TATH qEFAS A 4T |
Afga frawae 7883 ® 57§ 9@A1
¥ gFwer Fg AeEHT gt A IR
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CUGESIIT]
g fF 9@y ) wfaat g AR oA
IEM , FE (AT T F qAfeaw
o feew 1 2edz faar 20

fogm feAl @@ aafFemdt &
Hqu-nFweq o1 o =Gy g, I ¥ wew
FEr 9T A g 4, WY F AET
& | & wwsar g 7 g A S 99T
4 Fr5lwag 90 fF quawew 7| £
99 § Ig ©F e WG g 7T
I qTE Y a9E § g A A AT
F I F AL H TR E | IH oAwIE
F a9 ¥ IT F A IF 9T A
AT fF gW 9 FEEAE A 8
@ & 1 = Paafed # ag 7 wamr aifgr
foF ==t @ FTedTe § ggeT ® grean
gAT, dTMH H IEaem WA AWK
FEIGT § A7 &1 | IF F 18 qU-
WHE F A gl 39 arveATE @
HT AW T ag awar 5w aga &9
9 2 AT &, FATT =W A g
F @R HTAW FId g agL fAwy W
AR T aqAT F AET AT T IR
ST ATHA A7 0 /L IFIT IT ATHA
I ATT TF A A o fRar wow
R F F g gewme F w Fifa
F | 77 fAgma AwEE & A1 FE
gzar & fF 9 TS § 3T F 922 0
faelt w17 97 #7 5 o & 18

T ogEE A AR OF AR
9 FHEY, UF GI-FET OFAT FAL
TR AL | T T qOCAFCE FAD
w1 39 #1 fFa) 1 AqF &, 79 aF
IAT S F AT AT FT AT
F gu fagma faamaerd & ag
Fifew 1 5 qu-aFew 1 TOHAT
et gt wifgn, @@ aF ¥ faw
F gas fearaerd w1 AT & fag
da< g | Afew 9@ quamE &t
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TN §1 AR & IEEr mrEsdl-
feda g1 s AR Fzw wEANe
¥ fm @%e( 7 oz faur v 9w &
AEEEIwHT &1 T g, ar T IaF
aTg CFEA FHET 51 fawer A av fawa
W AE AT I F gerEd A S
T I9 F IPTET 5 A oA
IS WEgH g% | IEF A7 qa9q
FHET FT FTAN TG FT #4T FaArfAAT
a7 ? qo-qwEE TONE gun, 99
SrEEfEIT g1 T, ag WA e
9T WR g T W AW A6 w9
qqA w9 7 a7 | fad 3 aven—
A H OF 9T W a9y § 0w
TAT—IF A 7 A€ gu AW q@
@ ¥ #IX gw @ Ag 45 gu fedr
TEATL F1 3§ AT H faeita FT a7 §
fF gl ag & T &, 7@ & ™ &
I ¥gq7 gEIET A §, AfET W
oY Fg § SAX F AT A%E F 4w
fer o, &t A ag gAY
g o & gwerar g fF oAy qfae
7@ g AR A ¥ 39 fauet @Oy
SFCT A g |

W aF TG TRAIA W gATH
& &7 7T ag geamw s S § e
X AL g2 A & fagers § | F 99
SR ¥ A gt #%7 aren g, for ar
foareft ardre qesz § wE i @,
T qeYe AT qEYe ¥ WE g § |
FAEK 99 T § fgge @ fgmw
a1, 57 fir 77 -y W AT
# HrAT HT FEAR F T OF EA qrer
7g e g fF 99 § qregE fgrgear
& Hrg T AT TR § | FEEI A I
ST s #1 AT ST AR agaw
e oy fv 1 WY feR B A we
a1 qew ¥ AW ag FA T AR
$RT g ¥ foa | e T 0% g

viw fegam & @ fedt — @
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#r fggeara & gai fewal &1 g9
FIOAT T I |

IAF TT FOHI TEAAE A @
TAT | FEEE T AR TS AT,
qEIE A WA, FEE TA WA |
nF T3 "rr, J7 F SO F &
agr 71 W geua & faee 3 @2
gu | dfF 38 am dafer s
A IA SEITET K AT FEAT 47, TWAT
a7 A oR < fear 1 wfeA
9839, 983° AT 833 ¥ Afeaw
FFHRA F ATH 9T SV FEr T
o A% FHT F1, IAH arET B
o 773 ¥ far gat feewi § o
wreR ¥ gD waftE ¥ oA g,
Iq A E AR T IR ASHRAT
& fear | w@E S a1 T 0F
& G237 291 FF a8 1 sfe e g
qTE TR F A9F H qST FL W F1 A1g
qFFATE | 983 # Atar wm fF gw A
Afem wikw & AW 9C AR IER
HEE T TE AT ¥ | °4E AEeA
aaeATl &1 g T8 g, fad fogat =@
g1 T ¢ afer fama & &g sl &
&, wvit arforat #7 8, =gt 0% faaw ot
AT @A, IT AT AT R o oW
aifiear 17 &7 a9g ¥ 9F W A=
T FEX g AT AG7 F FT ARHT &I
TE el g fF EW A quAw gae
1 g faan, wad gefrom gfew
frar, ag & sereow gfew fea
oiT g amg faar 1 qeyY # g9
grar o frar A qese § awaa
mm:w@mmfﬂ@
qfeerm FE0R F1 JIT FEN AT
g 1 g gt =l #1 7w & fr 5
Wt gk ¥ mfae g 1 983 #
AR AT 4ty W ¥ faw wR SEw
T G WA A W @ 9835 H
e &aen fear f5 qfem swha
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F1 gad safe & gt &1 3o
T T T afgx | ngAfor www@r
Tz fag 71 feae frar mm, #%
ATET a3 42 g¢ £, F W7 § A F A
g o gae It F1 feEw &1
AT qrg foar 9 S3ET w9 7 T
e IIT A ¥ A@ w9 R AW
FETAT [T FATAT T gH FAF & 97
ECE GO O e ) e
gFaer fed ar & ar =t g at
B T TG TIE F AW A AT
g1 we wiEd gUee gre| o
AR g # | ag e dRd W
qUAS FUE F 4 QeI H AT gw A
At oora fear a1 afvT g9 Fa
mr fF gw FEE TE T omw
W YA FTRT & T | T FHEr
FT ATHEEGT AT ANE G
& TEEdl ¥ g9 A W § "I "
IZ AT F IART ZI9A § W vE qFAl
Ed AT AL H & | 39 a9 § vF
AT FFT AT WT 7T A AAT T
I RaF AT W AT o A
s i T g
Ia% a2 #re ifear we diew
FTRT H ST ZATL I 4T, ag W W
WEH € | gEA 3 et o, qE
siferad AT * fa=s, gus ATy
& faare | feve ® wfeme &
BWAT FITHIT 9T AL FHT | TC AT
T @1 e Sfmfer ¥ oaga
qgH T 9T gHen fFar 97 |
ag 99 a0 guT a1 w9 faaiwa #
ST A9 # ATE off, ST v vz
F e F o Gy w1 agf w0 T
off W wETas F1 747 F7 frama #
TASAT T AT B @ A | 9T
FEATAT 1 Rl A T E g0 4T |
g S fer &, arfaar ' §, gt
gl ddem
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[ mma1T]

TG qZ AT T3 & IF W wv=
&1 ¥ wgan iz § fF w3 g,
WL FRA (AW HEHE AT AIHS
FTRA FT ZHE AT F fAaE FOOH &
TeoTH AT AT feUY A FFT 1883 AW
T EH FEATFT U 4, A9 ZH T UG
Fea™ FY FE AT T 7 3A A
ZHEY 70T T AE FET 04T | A4 AACT
I I/ FAE F97 A5 Ry @it
formr aF7 aw=eit o gre| & 49 § w
IT IAFT g% AE 3 5 a8 e maw
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T AT A AT T, ToGT T A
2\ 39 W Al #1 7E 4T F7 gH
AT ¥ ATg g OEAr ¥ g
wHES T E W o ol g dE
Ffaudar & | gard SAtae aefaeady
¥ oAm frgt & A fF g I
HATAA T ARTIAT FLA-FA AL AT
&, ATl ¥aT F1 TF 91 A4g w1 faar
& 9% Tg TaE 7 70§ | A ae-
ATE F  WTAAveT AT 9T § 1 Fw i’
TATH HETUT & WAl TR AT T6-
A & §rg mfwEE & A e
&1 qeaArs o/ e § W 39y wrfear
Tei ¥ g H A A WA
Ft it fararaa &, THF1 & A FEATE |
7§ TaTAe § W7 9g fagraa § | e
TAH AEEHE F OAGAT FerEal ardl
wfaat & agt 9% gw, ', @y a1 =T
g w74 & fAw dme g

Shri Ranga: In 1958, from the
Congress Benches I myself raised
doubts about the advisability of allow-
ing the Naiional Conference alone to
run the whole show there.

Mr. Deputy-S; er: We are not
concerned with the  politics of the
National Conference; we are concern-
ied with the Address.

Shri Ranga: We challenged it in
1958 as the only party there.
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df 719 9 TET T
Mo ¥ ogw Al e 3w
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T FEE AT F ¥ FAA AW
o & 1 AfwA dEen 3A e E
a1 s fam #ref ¥ wprTAr TR
FEHIT &1 GIT A7 AWMAT 4 | g
FHAT I A4 ZN FI AT FT FIIHIL
i Far a7 afew qgEew 3, T
W7 wtaqT 7 J7 1A g7 arfaeare
e ¥ AT A@ AT G g of
AV HqeAT g WFAT F AT AW Al
T ¥ A g framr W ey 4v
IH TFT FEET A TAFT GF T4 4T |
IA TFT AT FAAT T IAFI  gEA
qeets fan, it & Ae frar 1 ag
it Fw1 miEd BHAr 91 | 36F A=
a1 faamfe wr3fae T o7 g faam
g fEr oft 778 #1 & wAAT AR
EC (- (Interruptions).

Bakshi Ghulam Mohammed was the
real force behind the oOrganisation
there.

Mr. Deputy-Speaker: Hon. Members
should not go on discussing with the
hon. Member.

Shri Tyagi: He is speaking on be-
half of the people of Kashmir.
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¥R ¥ fae® 4T WX I aE I
SrTe ¥ fores ag A< &, I FTAR
F< faar =17 a7 gafaw e fF 9 1o
¥ qdt gp ¥ fawrs W @ X
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Shri Ranga: He has been putting
questions and issuing challenges to us.
He has not been under fire by any-
body.

Mr. Deputy-Speaker: He
conclude now.
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¥ vamr a9 A 9w 0 faE D fame
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gar &1 faw =i 4@ waar g7
dnfaeee wifaw $fear § o agy &4
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Shri Ranga: In 1958, from the Con-

gress Benches I myself raised doubts
about the advisability of allowing the

National Conference alone to run the
whole show there.

Mr, Deputy-Speaker: We are not
concerned with the politics of the
National Conference; we are concern-
ed with the Address.

Shri Ranga: We challenged it in
1958 as the only party there.
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Bakshi Ghulam Mohammed was the
real force behind the organisation
there.

Mr. Deputy-Speaker: Hon. Members
should not go on discussing with the
hon. Member.

Shri Tyagi: He is speaking on
behalf of the people of Kashmir.
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Shri Ranga: He has been putting
questions and issuing challenges to
us. He has not been under fire by

anybody.

Mr. Deputy-Speaker: He
conclude now,

should

b PS8
30 Sre - Ky) yagh =y 50l e
& ilayy By &e-k-i,d Jnf r‘l‘.h. o T 9N

FEBRUARY 17, 1964 Address by the Vice- 1156

President discharging
the functions of the
President

saUK s b g Ju S e
Camlldyi g &5 WS (py0 b
B e A e R
S oa Uyl v € 23U a0
- 2aUp o £ STyl e
ity ! o u,..o.,su,.s,..
oS Uy oyl e W ey
I I It
Sy ey B g - ger Sy
boetS gae b S o - o
@y 2 Ua e )il g2 2 Usyb
o By oA eyt Cawlay g
Ut Sl g ey L2 B g
o 3 e _,_.c,h‘_,dd'
S U S oo oy e WS
R oS S edy ol - d
- &y gllesls (LS -2 g
FACON W Jce 7901 R N S
I T L I B
L)""ré"‘sgi S - ada §
st S a S S
2o ey Pl K el g
ol o SRS s -8 Uis
- & bW 480 yaal
S Sla oyl b WS e
ama - W A& 5 Ll
YR N R TN A

Feidie 5l 0

oy K n b e amS e
P TR e e

o wleld Sux Jwe LG
Y Rad oS ypedS



1157 Motion on

.‘l

-2 Iy ally o g e
dyt e e ol ¥yl
-

Uy o pee ol (el
Wl oo F S e e
T B VI e RS AT
Uyt B3 = of Gy AASu
I I A R e
iy edinge] &S Lo adye
Ui pepd BB oy e S
u‘c?huJuh’l* - ot e
o I LIS S T
O £ o 6 a3yl s
¥l el g - Bl Yeels
- dmed o

We are
for

Shri P. R. Patel (Patna):
grateful to the Vice-President
his Address to us.

15.31 hrs.
[Dr. Sarosin: Mamismr in the Chair]

The Vice-President has referred to
Uganda and Kenya and expressed joy
over the, freedom they have achiev-
ed. We are very happy that these
parts of Africa have won freedom.
The days of colonial rule are over,
and no country has a right to rule over
another country. But after the inde-
pendence of these countries, the
plight of the Indians staying there
has become such that they have had
to leave the country, their safety has
become a matter of great concern to
them. Our High Commissions there
will have to look into the matter and
see that the interests and safety of
our people there are looked after.
Pecnle are coming back to our coun-
try with all their belongings and I
hope the Finance Minister will be
kind to them and give them some

MAGHA 28, 1885 (SAKA) Address by the Vice- 1158

President discharging
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President

e0ncessions in customs and other

In paragraph 29 the Vice-President
has referred to the thef: of the holy
relic from the Hazratbal Shrine. We
are happy that the holy relic has
been found, but there is a curious fact
that when the holy relic wuas stolen,
some Hindu idols were also stolen in
Jammu. These two things happened
at the same time. Let us also consi-
der other things. Before these two
things happened, Pakistan tried to
create trouble on our borders. There
was also shooting. Pakistan tried to
snatch away some territory on our
border and we were trying to defend
it. At that time Pakistan thought of
approaching the Security Council,
and my feeling is that, in order to
strengthen their case, there has been
a conspiracy in Kashmir tp steal this
holy relic and the idols. But fortun-
ately, the people of Kashmir behaved
well. Hindus, Muslims, Sikhs, all
united in mourning, and they were
one. and Fakistan failed there. But
then, Pakistan thought of creating
trouble a1 other places, and that was
done in East Pakistan. We know the
horrors committed there. Some re-
action also was found in Calcutta.
This is very bad, Any citizen of our
country, Hindu, Muslim, Sikh or
Christian, has got equal rights, equal
status, and they have as much claim
over this country as you and I have,
and the safety of anyone is the con-
cern of one and all. I am very glad
that goondaism in Caleutta was
checked, but in East Pakistan people
suffered a lot. We are told that some
20,000 persons were killed. that some
villages and houses have been burnt,
that girls have been kidnapped and
abducted. All this happened in East
Pakistan. While on this side we
tried to check goondaism, there it
was encouraged. I am of opinion
that we must be now firm. Se far as
our dealings with Pakistan are eon-
cerned, let us be very clear on one
point, namely that the question of
Kashmir does not arise. Kashmir is
part and parcel of India, there cannot
be any question regarding it. There
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[Shri P. R. Patel]
may be other gquestions, but not this
question. And any incursion on our
borders should be replied to with
force, if necessary. We are a civi-
lized people, but our civilization
should not go to the extent of weak-
ness. 1 would prefer to use force,
rather than submit to weakness and
call myself civilized. Because of the
weakness we show, whether it is
civilized or not, we are losing our
friends. In the Security Council, the
British representatives said something
annoying to us. I was a student of
history. I have read English history
with pride, I have respect for the
English people, their love of freedom
and justice. The people of England
- have fought for freedom and justice
against their own rulers.

Shri Sham Lal Saraf:
themselves are concerned, not
others.

Shri P, R, Patel: But when I read
the speech of the British representative,
I thought it was an insult to the
British people. 'The British people
should think over the matter, that is
my feeling. We, on our part, should
extend our hand of friendship, but if
that hand iz not accepted with honour
and we are insulted, let us say good-
bye to the British friendship. We do
not care for friendship when the ques-
tion of honour is involved. I would
submit that on this point we should
be rather strong and effective.

In the Security Council Britain
went against us. What was our repre-
sentative in London doing? It is his
duty to acquaint our Goverument
with the attitude of the British Gov-

Where they
for

ernment. The High Commission is
meant for that. It is not only to
provide jobs. I think our High

Commission has failed. We were not
intimated, and I think our High
Commission failed in creating the
necegsary public opinion there,

There is a proverb in Gujarati and I
may be permitted to refer to it:

Gharib ki joru sab ki bhabi.
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The poor man's wife is insulted by
one and all. A weak nation is not
respected anywhere in the world.
Ours is a big country. Owur past is
glorious. We are not weak. But we
are not firm, Whatever be the risk,
when the question of honour comes,
we must face the danger and as a
consequence of that, if there be a
war, I would invite a war rather
than be humiliated in the world.
The NEFA reverses haq brought
humiliation to us and to our honour
and so long as we do hot pay back
the NEFA reverses with compound
interest, I am of opinion we would
not be able to command respect of the
other countries. So, the first thing
is to make ourselves strong, deter-
mined and firm. Let us be prepared
to face any risk. But we should not
allow ourselves to be humiliated in
the world.

The need of the hour is more pro-
duction, industrial and agricultural
We want more factories, we should
be able to produce more arms and
armaments. When there is no war,
we can produce other essential things.
Our progress today is not sufficient
and we are quarrelling, whether there
should be nationalisation or not, pub-
lic sector or private sector. Having
accepted mixed economy, we should
forget all those things and make our-
selves strong enough to face anybody
in the world. That is my view.

Our Vice-President has said that
our agricultural progress is not satis-
factory; production is going down. It
would not astonish anybody as while
talking about increased agricultural
production, we do not see the hurdles
and obstacles coming in the way.
For instance, the price of crude oil
about 4.5 years back was Rs. 45 a
barrel; on account of increased duties
the same costs today Rs. 92 or Hs. 93
We requested the Government to
reduce the excise duties or subsidise
the crude oil used in agriculture.
Nothing is done. In this way, are
you going to have more production?
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You will see in the country that
about 16.5 million acres were irrigat-
ed by wells in 1958-59, and today, per-
haps the acreage may be about 20
million. This is done by wells, For
irrigation, oil engines are used. To
propel oil engines crude oil is requir-
ed. If the crude oil is taxed and the
agriculturists are put in a condition
to use less, who will suffer? The
agriculturists will suffer and the
country will suffer, I wish this time
the Finance Minister will look into
the matter.

I am of opinion it is the duty of
the Ministry of Agriculture to look into
the matter, but the Ministry of Agri-
culture is concerned with importing
food from outside rather than to look
after more production. And the
latest move of the Ministry of Agri-
culture has pained me, namely, the
restriction put on the movement of
gur. That hag benefited the middle-
men, the profiteers and the black-
marketeers as if the Ministry of
Agriculture has come to the rescue
of black-marketers and profiteers;
and it has done great harm to the
producers because they get less. In
Hapur you will see that gur is sold
at Rs. 20 a maund and that very gur
is sold in Gujarat at Rs. 75 to Rs. BO.
‘Who has benefited? The poor people
of Gujarat have to pay more. So
also the people of the whole country.
The producers get less for themselves.
(Interruption). Is this the way of
looking after the agriculturists? I
this is the work of the Ministry of
Agriculture, T would say, let the Min-
istry be abolished absolutely and let
the people be allowed to have their
own Say.

Dr. B. N. Singh (Hazaribagh): Mr.
‘Chairman, while offering my deep
gratitude to the Vice-President for
his kind Address, I am unable to
associate myself with the policies of
the Nehru Government as enunciated
in the Address. Empty words of the
Government; words without any pith
and substance, do tend to make much
sound but achieve precious little by
way of ameliorating the conditions of
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the rural population, In Delhi, after
the clean sweep by the Kamaraj
plan, the power-intoxicateq Ministers,
and should I say, communist-indoc-
trinated members on the Treasury
Benches, are living in an atmosphere
of smugness and self-complacency;
fed with an overdose of content-
ment, they are, so to say, oblivious
of the sufferings of the common man.
The contagion has spread from the
Treasury Benches and infected a
battalion of Lilliputians behind them,
and today, the chess-board of power

politics is one which has been set
ready for the game, “Who after
Nehru?”.

We on this side, however, are very
much concerned over the recent ill-
ness of our Prime Minister, and the
confusion it has created in the admi-
nistration. Mathematically  three
angles of a triangle may be equal to
one another, but such a proposition
in political science is an absurdity.
We have seen that the confusion has
become worst confounded by the
appointment of a joint triumvir to
run the administration. I have got
nothing personally against the trium-
vir, but the Prime Minister would do
well to cut the Gordian knot by
appointing the first among the equals
and thus ending the confusion and
chaos that has set in.

It you take a glimpse of the rural
India, you will see a more ghastly
spectacle—indescribable poverty and
misery in every village, a daily
income of between 19 and 31 nP for
over half of the population; popula-
tion increase outstripping national
income growth illiteracy still bet-
ween 70 to 80 per cent, caste’s apar-
theid spreading within society like a
fungus disease, an epidemic here and
a famine there, corruption in the
police, graft in Government, cynic-
ism and patronage in higher politics,
bullying and intimidation in lower,
gloom and frustration written large
on the face of the people,

An Hon. Member: Side by side we
have the Kamaraj Plan.
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Dr, B. N. Singh: That has got no
relevancy in our discussion,

This spectral sight is the result of
16 years of muddled thinking, waste-
ful spending, dogmatic regimentation
and ruthless exploitation by a mono-
polistic system of the State working
through its not very reliable and
efficient machine, the bureaucracy or

its not very knowledgeable agents,
the ministers.
The writers of the President's

Address have adroitly tried to cover
up unpleasant facts in a Beautiful
bouquet of beautiful words. How-
ever dexterous the attempt to equi-
vocate and despite prolixity those
that can discern, at the very first
glance, can see the disdainful indiffer-
ence of the Nehru Government to the
enormous sufferings of the people.

From Avadi to Bhuvaneswar, the
pseudo-communists have been swear-
ing by socialism, only each has his
own understand’ng of what this
much-useq word means. Very rightly
C. E . M. Joad has observed that
“Socialism was like a hat which had
lost its shape because too many
people had worn it". At Avadi, the
Congress Party started with speaking
of a “socialistic pattern of society”;
subsequently the aim was changed to
“Sncialist Cooperative Commonwealth”
and now this has been replaced by
“Socialist State based on parlia-
mentary demoeracy” which is equated
with “Democratic Socialism”—high
sounding words indeed! No one,
however, has ever cared to explain
how these terms differ from one
another. Probably the Congress
periodically feels the necessity of
evolving new terms for much the
same reason  which impels to manu-
farturer of consumer pgoods to offer
them in new packages from time to
time.

In the name of socialism, the
Congress Government since the last
16 wears has been pretending to pro-
vide the basic necessities of life
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through the establishment of public
sector ang through comprehensive
centralised planning and by nationali-
sation of the private sector. The same
thing the communist countries have
been trying to do very much before
India atta‘ned independence through
the system known as ‘scientific social-
ism”. Many countries in Europe like
Austria, Switzerland, Sweden and
Great Britain have experimenteq with
this socialist technique of planning,
but finding it unsuitable have changed
ever tgp other systems. Even in the
Communist countries today they have

progressively seen that scientific
socialism does not yield the desired
results or helped in the rapid

economic growth of the country. So,
the swing today in all the advanced
countries of the world is away from
both centralised planning and State
ownership, and in spite of the
miserable failures of our Plans our
Prime Minister is stubbornly clinging
on to both State enterprise and com-
prehensive planning.

The Bhuvaneswar rcsolution brazen
facedly speaks of being able to provide
substantially the bas‘c needs of the
people by the end of the Fifth Five
Year Plan. After a decade from
today the Government will be able to
make available, say, a pittance of
Rs. 30 for every person a month to
enable him to buy the necessities of
life. “A pie in the sky when you die”
business, Madam, cannot be tolerated
anv further. After this shocking and
shameful revelation the bel] has tolled
for the Congress to pack up and
walk out.

Many Members here have spoken on
Kashmir and internalional affairs. But
I would like first to deal with the food
front in India. India being an agri-
cultural country where over 70 per
cent of its population live by farming
I would, at the outset. TFke to see
how democratic socialism has helped
the great mass of agriculturists.
Through wrong handling of the food
portfolio both at the centre and in
the State and constant interference
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from impractica] theorists, the produc-
tion of edible products, as is evident
from the reports on the Plans, has
fallen very considerably. Change the
cook and the food tastes good, is a
proved old adage, but it does mnot
necessarily follow from this that
change the Food Mnister
food will grow well. With each change
of the Food Minister the food policy
of the Government has changed with
detrimental effect both on the pro-
ducers and the consumers.

Even after 16 years of socialistic
regime of Pandit Nehru and his
sycophants, hundreds of thousands of
emaciated Indians impoverished by
the Government are living today
semi-starved barely on one unnutri-
tive meal a day, while money by the
billions have been squandered on
utterly unproductive and useless pro-
jects by the Government. An army of
statisticians is kept busy in the Yojana
Bhavan every day working out clever
indices to befool the agriculturists.

Not being able to achieve machine
manufactured figures in the fields the
blame ig thrown on the wrong imple-
mentation of the Plan, the vagaries of
nature and other things and the wrath
of the all powerful Government has
fallen on the millions of small agri-
culturists.

Immediately comes the Gopaband-
hunagar resolution to our rescue with
a magical remedy. The resolution says
that in the case of uneconomic hold-
ings it is important that the unit of
cultivaton is enlarged on a co-
operative basis. So the stress once
again is on State ownership of land
through co-omerative to bring about
increase in production, Years of
expermentation with joint co-opera-
tive and collective farming have shown
disastroug results on production of
foodgrains, By way of elucidation, Sir,
T would like to submit that in the
USSR 204.6 million hectares of land
is under agricultural cultivation. Out

and the
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of this, 6.74 million heciares are
private plots belonging to Kolkhoz
and other category of private workers,
ie. 3'3 per cent of all cultivated
lands. In the year 1961 potatoes were
sown in 8.9 million hectares of which
43 million belonged to collective
farms and 4.6 milllon to private
workers. The harvest from the State
farm was 30.8 million tons while from
the private farms 53'5 million tons
The average yield thus works out to
7-1 tons per hectare in collective farm
and 11.6 tons per hectare in farms
belong'ng to private workers. The
figures are revealing indeed.

16.00 brs.

Now, Sir, permit me to give you
comparative figures of production as
between a free enterprise country,
ie, the USA and a totalitarian
country, the U.S.5.R, The figures have
been worked out by the able econo-
mist Karl Brandt. He says:

“In the USA with 8.5 per cent of
national labour, ie, T'4 million
workers the producton is over
200 million tons of grains, 3 m'llion
tons of sugar, 20 million tons of
meat and eggs, over 60 million tons
of milk, 35 million tons of fruits and
vegetables or 315 mill'on tons of
edible products plus 3.5 million tons

of cotton and 1 million tons of
tobacco.”
Of Russian agriculture Mr. Brandt
notes:

“_ . . that after 40 years of brutal
experiment of collectivisation
Sov'et Russia produces with 4}
timeg the number of farm workers
i.e. 33 million workers, 60 per cent
of what America produces. One
American farmer produces food for
himself and 24 others. A Sovist far-
mer produces encugh for himself
and 4 others. In short, the rela-
tively free U.S.A, farmer is six times
more productive than the enslaved
Russian farmer.”
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[Dr, B. N. Singh]

Mr. Khrushchev, Sir, I must admit,
and all credit goes tg him, unlike his
predecessors in office, has kept an
open mind. Addressing g meeting in
Bucharest in June 1962 he observed:

“It takes brains angd capital to
catch up with the United States.

At a meeting of agricultural

workers he said:

“The more important thing is
to make people interested in the
realisation of this task, to create

material incentive for them.”
At a party meeting in 1962
Mr. Khrushchev suggested.

“that it may even be necessary to

forget certain unworkable com-
munist economic theories and
iitate those capitalist methods

which have proved so successful in
free enterprise societies.”

While Mr. Khrushchey is thinking
.on new lines to gain self-sufficiency in
food, the Indian policies still flow
from the half-baked marxist thinking
of our Prime M:nister. The democratic
socialism of the Congress like the
marxist theory wants to obliterate
the peasant as a class in Stalin style
by putting agriculture to on a factory
basis i.e, by reducing the farmer to
the status of landless labour who
would totally be at the merey of the
omnipotent State. What else can be
the motive in bringing this monstrous
Constitution Seventeenth Amendment
Bill? !

Like Kar] Marx, who has charac-
terised peasants as “petty bourgeoise”,
as unstable and reactionary class, who
must be kept under strict regimenta-
tion, the Congress socialist dogmatism
is trying to destroy the independence
of the farmer who happens to be a
devoted soldier of freedom.

As in Agriculture, so in all fields of
production where incentive hag been
robbed and where there is too much
of interference from the top, inertia
sets in. We cannot remove inertia or
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for long keep it from returning except
by the force of something personally
gained. Rajaji has sa!d that there can
be no better psychological force than
linking incentive with production.
This incentive must be kept secure
against all onslaughts from the Gov-
ernment, against all trespass, legal or
illegal.

I am not against planning or social-
ism. What I am against is this Soviet
type of planning, the defective
policies, wrong priorities, dogmatic
thinking and the wuse of coercive
methods to achieve wrong ends. Pro-
fessor Milton Friedman, one of the
world famous economist; says of
Indian Planning:

“There is a right way and a
wrong way to do most things. This
whole paraphernalia which in this
country goes by the name of
planning is bad planning because it

iz almost guaranteed to defeat
rather than promote your
objectives.”

Let us adopt planning on the French
pattern, that is, “planning by con-
sent” where the middle way has been
accepted between the traditional
liberal market economy and the
detailed, centralised and guthoritarian.
type of planning. If one goes through
the French Plan which is now com-
pleting 20 years of its life, one
would be struck by the insignificant
role played by coercion in trying to
mould the behaviour of the private
sector as between the carrot and the
stick and the French authorities have
always preferred, wherever possible,
the carrot. Unfortunately, in India it
is just the other way round and this
Congress Government does not for a
moment hesitate to amend the Consti-
tution and thus abridge the funda-
mental rights of the citizens to
overcome an obstacle in the imple-
mentation of the Directive Princples.
Every change in the constitutional
structure is justified by the leadership
as being progressive—in effect prog-
ressing towards party despotism.
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Fundamesntal rights enshrined in our
Constituiion are no gift from Pandit
Nehru to the citizens of India to be
wantonly nibbled at by the Cangress
Government. In al] true democracies
of the world, fundamental rights are
there in recognition and confirmation
of dignity and freedom, coeval with
birth in g civilized country. Democracy
and democratic socialism of the
Nehru pattern cannoy coexist. The well
known British Economist Graham
Hutton has said:

“Private property, private enter=-
prise and private enterprisers
provide a democracy's dynamics.
Take these away and you take away
both democracy and its dynamics.”

Ours is a democratic republic and
India has already adopted a demo-
cratic Constitution. This democratic
socialism or Neo-communism of Pandit
Nehru is g subsequent growth which
is eating into the very vitals of our
democracy. Indian democracy cannot
tolerate molestation any further.

1 end by reiterating the warning
given by our President on the 26th
January, 1964. The President said:

“We have to guard against the
mistakes of g few being visited on
the many; if faith is to be preserved
in the principles of democracy,
<corruption has to be eliminated
from our public life. It would be
well to recognise that the tolerance
of our society for weak, inefficient
and unclean administration is not
unlimited. If social evils such as
black marketting, corruption and
nepotism are not effectively dealt
with there is the danger that the
idealistic  patriotism of public
spirited youth might in frustration
seek other outlets.”

These words come from the depth of
our President's heart and unfortu-
nately they have not been diluted by
the Prime Minister's pen.

(Murshidabad):
address myself

Shri Badrudduja
‘Sir, before I
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to the subject for today's discussion,
I take this opportunity cf expressing
my deep sense of gratitude to The
Almighty for restoring the Prime
M:nister to his health. I wish him a
longer life, because 1 feel, whatever
might be my difference with the
Administration, that he is to a great
extent indispensable, by virtue of his
positive contribution to the political
and social life of the country by
virtue of his eminence ani interna-
tional status and the respect he
commands from the civilised nations
of the world.

I begin my discussion nuw on the
President’s Address, It takes only a
scant note of the sufferings and
miseries of West Bengal Muslima
during the recent disturbances that
took place in Calcutta and the adjoin-
ing districts of that State. It deepens
the gloom in the minds of the
sincerest well-wishers and friends of
minorities in both Pakistan ang India
that provocation or no provocation,
communal upheavals should have
taken place so often in both the coun-
tries, affecting the lives and liberty,
honour and properties of the millions
of people on both sides of the border,
revealing to the world the most com-
bustible substance of religious hatred
and animosities that lie beneath the
apparently calm political surface of
the whole sub-continent.

It is to be regretted very much, it
is really so unfortunate that attempts
have been made, while emphasising
the gravity of the situation in Pakistan,
to minimise the sufferings and miserieg
of the Muslim minority in West
Bengal, even the debates initiated by
the hon. Home Minister the other day
have focussed the attention of the
civilised world on the tragic happen-
ings that have taken place in East
Pakistan, but they should on no
account throw into shade the given
tragedy that has befallen the Muslim
minority in West Bengal. Barring the
two speeches that have been delivered
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[Shri Badrudduja)
on the floor of this House by the two
deputy leaders of the Communist
Party who had the courage and con-
viction to refer to the sufferings that
have afflicted the Muslims of West
Bengal, very few speeches in
this House have been hinted at those
sufferings, far less have any regard
for the feelings and sentiments of
those people who have passed through
a great crisis in recent times.

It is really all the more unfortunate
that even The Statesman, a paper,
reputed for its balanced views, has
succumbed to this tendency. I shall
read out from the issue of The States-
man of the 15th instant. The Statesman
states almost in the style of my hon.
friend Shri N. C. Chatterjee that there
can be no comparison between
happenings in East Pakistan and those
in West Pakistan and that there has
been no tendency on the part of Gov-
ernment to under-rate the hardships
undergone lately by some Muslims in
India. Then, it goes on to say:

“ _ . . the Chief Minister had
gone to the length of saying ‘we
are ashamed of what happened in
West Bengal; if even one person
dies in communal riots in West
Bengal, we should bow our heads in
shame and we should remember
that we have acteq against our
Constitution.”

It further goes on to say:

“Because India, more concerned
about the future of India’s 50
million Muslims than are the
leaders of Islamic Pakistan, has
always borne this in mind and
studiedly underplayed on world
platforms the problem of refugees

from East Pakistan, there is a
deplorable tendency abroad to
equate comunal troubles here and

those in Pakistan . . . "

Even The Stateman, a paper which
has always maintained a high stan-
dard of journal’sm and fairmess has
su~cumbed to this tendency, Sir,
comparisons are very odious. I would
therefore, refrain from comparing. I
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shall refrain from comparing especi-
ally when minorities on both sides of
the border have gone through a very
terrible crisis. On the contrary, I
take this opportunity of expressing
my genuine gympathies for our bro-
thern and sisters in distress in Eas#
Pakistan. I have not the slightest
inclination to underrate in any way
the inhuman atrocities that have been
perpetrated on them, their lives, pro-
perties and honour are as sacred to
us as the lives, properties and hon-
our of Muslims over here.

Sir, it was heartening to find that
the hon. Chief Minister of West
Bengal only the other day on the
floor of the West Bengal Legislative
Assembly was so kind to observe that
he was ashamed at what had happen-
ed in West Bengal. That shows a
genuine soul having anxious solicitude
for the safety of the minorities. But
however fine this sentiment, however
noble the sentiment, however nice
the language, it cannot draw a veil
over the inhuman and untold miseries
and sufferings of the Muslims of West
Bengal; it cannot draw a vie] over
the wanton loot, plunder and massacre
of Muslim innocents; it does not draw
a veil over the devastation of their
properties on a colossal scale in West
Bengal., We cannot shut our eyes
either to the fact that day in and day
out, after the ugly developments in
East Pakistan, some of the papers,
which the hon, Home Minister ob-
serves, responded splendidly to his
appeal for restoration of peace. Some
of the papers like the Jug-
antar, Anand Bazar Patrika and
the Basumati, day in and day
out carried on an intentive and
mischievous propaganda, rousing pas-
sions by their inflammatory writings,
provocative articles and most unfoun-
ded, and sometimes false. statements
of the happenings over there inflam-
ing the passions of the Bengali people
particularly of the impressionable
yvouths thus goading them into an un-

.controllable frenzy of desperation,
thus setting the spark to the delicate
fuse which ultimately exploded and
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burst into flames, particularly in the
city of Calcutta and in the districts of
Nadia and 24-Parganas.

The hon, Home Minister the other
day while discussing these things, dis-
owned the magnificent role he had
played in arresting the drift and saving
the crisis that threatened the extine-
tion of the Muslims of West Bengal
But in order to save the face of the
West Benga] administration, he said
that the West Bengal administration,
and the collective will of the people,
esserted itself, and, therefore, the
situation was saved. Nothing of the
kind, Siz, The hon. Home Minister
appeared on the scene, his 'plane land-
ing at Dum Dum at 8:40 P. M. on the
12th January. He saw with his own
eyes that most of the Muslim locali-
ties like Matijhil, Kalabagan, Jaliatola,
Chingrighatta, Tangra and Bibibagon,
eand other Muslim areas were in
flames. Had he arrived only 12 hours
later even Zakara Street and Collo-
tolla, where the Muslims had flocked
in thousands for shelter, would have
been razed to the ground. Even in our
area, Taltalla area, the Baker hostel,
the Elliot Hostel, the Calcutta Madras
and Ripon Street, where the Muslims
had assembled,—would have been re-
duced to shambles, But for his timely
appearance on the scene, but for his
firm decision, but for his stern action in
posting military and replacing the un-
scruplous police officers—most of whom
instead of helping the Muslims in their
deep distress by their collusion, by
their positive and definite collusion
and complicity with the rioters, com-
plicity with those miscreants, hooli-
gans and barbarous savages and
ruffians, hounded to repine and
massacre of the Muslims creating
an unprecedented havoc in the
history of India. These atrocities
horrible in their malgnity, in their cri-
minality, in their devastating effect
upon the unfortunate Muslims of West
Bengal, surpass any other havoces
within living memory except those of
Delhi and East Punjab and West
Pakistan, in 1947 and West Bengal in
1950 and the tragic happenings in East
Pakistan in 1964,
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I do not want to draw on instances
though I could have done so and
shown the damage caused to MuslLms
in West Bengal. My hon. friend,
Shri N. C. Chatterjee, talks of geno-
cide. I will not minimise anything,
1 will not under-rate anything. He
can talk anything about Pak-
istan and condemn it by all
possible means. I hold no brief for
any administration But I am here to
point out what has; happened. [ will
ask, what happened in Maheshtalla,
how many Muslims’ lives were lost?
1 have figure: in my  possession
Some say they counted 232 dead
bodies. I have not counted them.
But I have figures in my possession.
These have exceded 100. The officer
in charge of that police station, ins-
tead of giving protection to Muslims,
dragged Muslims out of their houses,
including the Imam of  Batanagar
Mosque and shot them down dead. The
rest of the Muslims, who could mnot
take shelter in the premises of the
factories, were butchered and massa-
cred in cold blood by the hooligans.
My hon. friend Shrimati Renu Chakra-
vartty and other Communist leaders
stood by us in the greatest hour of
our need and gave us shelter, which
no other party did. We are so grate-
ful for all they have done, and I
take this opportunity of expressing
our gratitude to the Communist Party,
and particular]y to their leaders like
Shrimati Renu  Chakravartty, Shri
Hiren Mukerjee, Dr. Ranen Sen and
Shri Indrajit Gupta, who did veoman
service at that juncture. If all the
parties and organisations in West
Bengal and a large volume of publie
opinion had asserted themselves, if
Shri Atulva Ghosh the accredited
leader of the majority pacty there had
been on the scene like Maulana Maso-
odi in Kashmir during these distur-
bances if the newspapers had been
checked in their m'schievous tenden-
cies and misrepresentation of  facts
from across the border. there would
have been no riots in West Bengal.

There has been huge loss here. I
may emphasize that 14 police stations
of 24-parganas and six police stations
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of Nadia were affected. The minorities
were affected from Barasat to Ban-
gaon, and the communication line was
practically cut  off. Hundreds of
villages inhabited by Muslims were
completely destroyed. We do not
know the exact value of the colossal
loss, but we know the loss exceeded
tens of crores. In Calcutta alone, in
the Moti Jhil area, all the Muslim
factories were completely destroyed
and ruined. Thousands of Muslim
houses were destroyed, so many bastis
were pulled down. Muslim industries
are completely gone, It will take them
50 years to recover their position
economically, They are crushed, para-
lysed and sucked by this devastation.

Now, I shall come to the speech of
the hon. Home Minister. -I have got
the deepest regard and admiration for
the hon Home Minister. He alone
rose to the occasion and saved a great
situation fraught with disaster for the
Muslim minority. 1 may refer to a
portion of his statement:

“In the city of Calcutta, the
trouble was not wholly communal.
Here, the greater part of the dis-
turbances was caused by hooligans
who were in a sense neither Hin-
dus nor Muslims, but just trouble-
makers trying to take advantage
of the situation.”

He goes on further, and says on page 5:

“In the disturbances 208 persons
of both communities 1lcst their
lives; 56 were killed as a result of
police action.”

He says further that 62,000 persons
of both communities belong to the
category of those who left their homes
out of a sheer sense of insecurity.
With all deference and respect to him,
it appears from the statement that
Muslims and Hindus suffered equally,
that they shared the miseries egually.
Sir there may be a sprinkling of Hindu
brethren whe were not aggressive,
who could not have been looters, who
could not have plundered who could
not have devastated the properties of
the Muslims. I would only request
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my friends here to go over there and
see with their own eyes what devas-
tation has been wrought, what damage
has been caused, not merely to the
property of Muslims, but to their lives,
to their honour, to their prestige, to
everything,

I am one of those who believe
sincerely in secularism. I am Sir, one
of those who fought partition tooth and
nail from December, 1941 to July,
1947, for which I had to go with my
revered leader Mr. Fazlul Hugq, into
political wilderness. I opposed it
tooth and nail because I wanted to
stem the fast rising tempo of commu-
nal passions and frenzies which ulti-
mately brust into flames on both sides
of the border. But, Sir, our
leaders, who had a better assess-
ment of the difficulties and com-
plexities of the situation and a greater
vision of the future, considered other-
wise. I made frantic appeals to the
revered leader, Shri Sarat Chandra
Bose with whom I had the meost cor-
dial relations: for God's sake, do not
agree to partition: vou are the Leader
of the Congress Party in the Central
Assembly, leader of the opposition:
there wvou have got a voice: do mnot
agree; at any rate for Bengal’s sake,
where linguistically, culturally, poli-
ticaly, socially, geographically and
strategically we will form a solid block
containing about 70 to 80 million
people. There is no territorial unit
in the whole civilised world where so
many people speak the same language,
having the same interests and feel-
ings, the same sentiments, ideals and
background. 1 emphasised further:
vou Hindu brethren have no fears
because from Calcutta right up to
Delhi you will have the weight of
Hindu India, Hindu majority behind
you. We 51 per cent of Muslims in
Assam and West Bengal shall not be
able to impose our will upon you
because you are politically more ad-
vanced, economically much  sounder
and educationally more advanced.

‘But our leaders, the greatest leaders

of the country, for whom I have the
deepest regard and admiration wen#t
back upon the plighted broth to the
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nation. Even after Mr, Mohamad
Ali Jinnah agreed to the Cabinet Mis-
sion Plan of the 15th May, 1945 and
Mr. Jinnah, Pandit Jawaharlal Nehru,
Mr. Liagat Ali Khan and Sardar
Baldev Singh, representing the Sikh
community all went to England in
the same chartered plane sent by the
Britishers and met in a conference
presided over by no less a person than
Atlee, the then Prime Minister of
England, and all controversy regard-
ing the Cabinet Mission plan was set
at rest and it was ratified by the
Working Committee of the Congress
and also by the Working Committee
of the Muslim League, our leader,
within fifteen days of his  arrival,
went back on his word and warted
partition of the country. The Cong-
ress Working Committee passed a
Resolution demanding partition of
the Punjab, with an overwhelming
majority in the teeth of solid opp-
sition from Maulana Azad and Saro-
jini Naidu and other noble souls in
India who had a real vision of the
future. The die was however cast;
Rubicon crossed. 1 sank in  despair
when the country was partitioned. I
cried in despair. I had said: “Bengal's
death knell had been sounded a little
earlier, her funeral ceremony was
performed only vyesterday. Bengal
lies prostrate today bleeding from the
wounds inflicted on her soul. A disas-
trous policy has pursued Bengal since
the beginning of the 20th  century
since after the removal of the capital
from Calcutta to Delhi, there has been
an organised conspiracy against the
talent, genius and manhood of Bengal.
And today, India leadership has suc-
ceeded in dividing, partitioning and
fragmenting Bengal which will have
a disastrous effect on the cultural
hegemony, political integrity, social
entity. economic individualitv of Ben-
gal with still more disastrous conse-
quences that are likely to follow; this
unnatural division of the country and
the provinces is bound to breed germs
of perpetual clash and conflict bet-
ween the two neighbouring States".
An insignificant frv like mvself felt at
this stage of political development of
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the country, religious passions and
communal hatred are bound to poi-
son the springs of life and vitiate and
corrupt the whole atmosphere, Histo-
rically, culturally, religiously, emotio-
nally, Hindu and the Muslim majori-
ties are not capable of talking so
kindly to the minorities. Therefore,
minorities on both sides of the border
have today no quarter, no shelter, no
recognition, no appreciation, no en-
couragement, no facilities no opportu-
nities for self-expression in any sphere
of life, in any domain of thought.
Their lives are at stake, their honour
and property are at stake. But sir,
in the midst of this storm and strees,
in the midst of all that is dark and
gloomy dreary and bleak in the life
of this nation, there is one ray of hope
to redeem the heavy gloom all round.
In West Bengal the great Sikh com-
munity stood by us and rendered us
real service; the taxi drivers of the
Sikh community conducted the afflict-
ed Muslims to safe quarters; Punjabi
Hindus also did their turn and the
Marwari community true to their
philonthrophic traditions fed 16 to
20 thousand muslims, twice a day,
providing them with bed-sheets and
blankets, clothes and every other
thing. We have expressed our thanks
to them. We take off our hats to
them. We also thank the saner sec-
tion of the Bengali people, the sober
section of the Bengali people; and
particularly the most progressive of
al] parties the Communist party
which rendered us great help bv resist-
ing the rioters even though they were
shattered by interna] dissensions, I
shall remember with gratitude the
services and contributions made par-
ticularly by my much-esteemed sister,
Shrimati Renu Chakravarttv, who,
dav in and day out. went round the
affected areas and gave us hope and
courage.

Sir, I believe in secularism. But I
do not believe in the false show of
democracy. As 1 once told Shri C.
Rajagopalachari. T am no believer in
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[Shri Badrudduja]
the theory of the quantitative determi-
nation of human destinies. I can never
persuade myself to believe that
arithmetical calculation and mathema-

tical computations will determine
human civilizations, culture and
destiny.

Mr. Speaker: The hon. Member's
time is up.

Shri Badrudduja: 1 ask your per-
mission only for a few minutes more.
But I believe in secularism, whatever
may be the dangers, We want to stay
on and forge ahead in India with the
co-operation, with the assistance, with
the sympathy with the help of all the
progressive elements, of the saner and
soberer section in the Congress party
as well, There are noble souls in the
Congress also who sympathise with us
in all our distress. I have decided to
stay in India ad asked all the 50
million Muslims to do so—because it
is our motherland.

“QrE qaT T TE AR GIAL
T FAT HT  {IAT AT GIaT
9% X fr araEr A wEFerea
T fFAT @37 W ]

‘The dust of my motherland iz much
more precious than the throne of
Solomon. The thorns of our country
are much more precious than jasmine
or any other flower anywhere. Joseph
reigned in Egypt, but he observed it
is much better to be a beggar in Cenan
whatever might be the provocation,
whatever might be the miseries, what-
ever might be the misfortune, what-
ever might be the troubles, whatever
might be the trials and tribulations,
we want to remain in Ind‘a. God
overhead and with hearts within we
want to forge ahead, We believe In
God. We Musl'ms, Hindus, Sikhs
and Christians believe in God. At the
critical moments in world’s history it
is not the Muslims who saved them-
selves, it is Islam that saved the
Muslims. It was the myriad horde
.and tribes
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When the hordes of Halaku
swept over Central Asia, devasted
the world and destoryed the Metro-

polis of Bagdad in 1257, there was no
power on earth, no Government to
stem the tide of agression of these
barbarous savages. At that ecritical
juncture when the Muslim world wae
threatened with  extinction, the
moment these wild hordes uttered the
sentence on the banks of the tigris,
‘“Lai Elaha Illallah, Muhammad-Ur-
Rasullab"—There is no God, but God’.
Muhammad is His Messenger of peace
and inter-communal harmony  and
understanding, the savages from the
destroyers of civilisation became, all
of a sudden, the preservers of Muslim
civilisation dominating three cont-
nents of the world for centuries.

Y TAT geTR 4 g9 AfgarAr
Tt faeA? WA wee

@1 T =g faarfas g ar
N HeTAA TEAHIT

My life, my death, my prayer, my
fasting, my miseries and sorows, my
misfortunes, trials and ordeals of life,
are all for the Lord of the world.

Sir, we seek the guidance of the
Lord, we seek the guidance of the
Supreme Power of the Universe who
throbs in every constitution, pulsates
every atom, regulates and guides all
existence, shapes the destinies of
individuals and nations, nay, of the
whole human race and controls the
growth and evolution of the universe
and the system of universes through
all eternity and infinity.

Therpe is no God, but God. Muham-
mad is His Massenger of peace and
inter-communal harmoney and under-
standing. We seek the guidance of
the Lord, we seek the guidance of
the Supreme Power of the universe.
Sir, I have done. A deep distress
grieves me to think what man has
made of man.
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1 would conclude with my appeal
and my deepest gratitude to all my
brethren and sisters of all progres-
sive parties, the Sikhs, the Marwaris,
the Punujabi Hindus, as also to the
saner sections of the Bengali people.
to the great Communist Party of
India, for all the help, assistance and
co-operation and sympathy  which
they extended to us in the hour of
our greatest need. I close my speech
with the memorable words of Shelly:

“We look before and after and
pine for what is not:

Our sincerest laughter with
some pain is fraught.
Qur sweetest songs are those
that tell of saddest thoughts”.

Bhri N. R, Ghosh (Jalpaiguri): Mr.
Speaker, Sir, in the beginning I must
whole-heartedly join the motion of
thanks to the Vice-President for the
Address he has delivered to us. 1
wanted to deal with certain aspects
of that Address, but I feel I must
straightway say something to meet the
challenge of the hon. Member com-
ing from Murshidabad. His speech
amazced me. He says except a sprink-
ing all Calcutta Hindus were looters—
what a statement! his speech remind-
ed me of the first information which
was sent to Pakistan after the reper-
cussions in Caleutta, I was present
unfortunately in the city of Calculta
at that time. The information repo:t-
edly sent to Pakistan was th:t noi a
single Mohammadan of Calcutla is
left alive, that everyvone of them has
been done to death and that there is
not a single property left belonging
to the Mohammedans which nas not
been destroyed. Is this speech just
delivered by my hon. friend, from
Murshidabad meant for that object—
I wonder! Has he realised that a
speech like this can again spark off an-
other carnage in East Pakistan, that
there will be another holocaust and
men. women and children  will be
burnt alive, as it was done there?

My friend indulged in Hyperbole.
He ecuated the incidents in Calcutta
wth the terrible incidents in East
Pakistan. But my ccuntry is not a
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There wias never any
blackout. But ail the informaton
which you get from PPakistan came
through those people who fed from
that country to the boider and through
foreigners. Some papers of East
Pakistan are honest enough. They
gave reports of these brutalities. For
my friend's information. I wish to tell
him that—I know that village—one
village of Khulna, 40 miles from
Khulna, at dead of night and some
other villages were set on fire. Those
villages are peopled by poor cultiva-
tors. Those who came out were mas-
sacred and the women and children
who could not come out were burnt
alive. Their charred bodies were re-
covered the next day by the Pakistan
Rifles. If my friend wants to know.
that is reported in Pakistan Obscrver,
which is a Pakistan paper. Such are
the atrocities which were committed.
This is not one instance. There are
hundreds of instances like that. After
a few days, these papers were gagged
and the foreigners who wanted to give
this information were also stopped. My
friend knows very well that “acts are
more telling than mere vocabulary,,
than mere f:oth of word:. Does he
remember the picture of Eist Bengal
at the time of partition also and the
picture of West Bengal at that time?
Does he not know that there were
aboutl than 2 erores of Hindus in East
Pakistan? Does he not know that in.
most rogions of Khulna, the Hindo
population was about H0 per cent anti
it was a Hindu majority district? In
the sub-divisicn of Madaripur. my
friend knows that the Hindu popula-
tion was to the tune of 80 por cent. 4
or 5 thanas of Jalpaiguri, from where-
I come, were ceded to Pakistan. One:
of the thanas had 90 per cent Hindu
population. What is the picture now?
Almost  denuded  of Hindus. My
friend lives in Murshidabad in West
Bengal. There are more Moham-
medans there than ever before at the
time of partition. Their relations and
friends are coming Irom across the
border. There are far more Mohame-
dans in Murshidabad than there were:
ever before.

closed country.
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[Shri N. R, Ghosh]

What about Khulna? I shall give
one instance. When the first two out-
breaks of riots happened the rich
people and the upper middle class
people all left. About 40 per cent of
the people left Khulna. The nama-
sudras, the fighting class—they are
agriculturists—gave a fight in self-
defence and they were massacred by
rifles. They had to flee from there
because when the State does not pro-
tect no citizen whether he belongs to
the majority community or the mino-
rity community can stay there.

I shall speak of one village which I
personally know. There were 1200
Hindu families in that village. It was
a prosperous village. After two riots,
arson, looting, abduction, rape and
other things in the region only 150
families remained and the rest left
that village. In the recent riot. I can
tell you on very reliable authority, not
a single house is there. All the houses
have been burnt and the temples have
been razed to the ground. All those
families are now ready to come away.
More than two crores of Hindus were
in Pakistan. Now there is less than
one crore of Hindus. Is not the fact
telling cnough? Does it not condemn
my friend's arguments? Does it not
condemn Pakistan for ever? Can there
be any fair attempt to equate what
was happening in East Pakistan with
what has happened in Calecutta?

I am piving vou some brute facts
about the Calcutta incident, My friends
outside Bengal do not know that the
holocaust in Pakistan and the spark-
ing off of Caleutta rints were in the
same scheme which was planned by
Pakistan. They wanted a repercus-
sion in Caleutta so that thev could
magnify and play it off against the
carnage in East Pakistan., That was
their game. I am giving you a few
facts from newspaper reports and
other sources. On the 9th of January
college students with their books start-
ed a procession in order to lodge a
protest before the house of the Deputy
High Commissioner. There are locali-
ties which are known to my friend.
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Shri Badrudduja: 1 have seen with

my own eyes those places.

Shri N. R. Ghosh: 1 have also seen
those places with my own eyes. 1
have distributed reliefs to the Moham-
medans. My hon. friend need not feel
big about it. On the 9th January those
students were attacked at the junc-
tion of Rafi Ahmed Kidwai Road and
Block Man Street. The students had
only books in their hands. They were
attacked by Muslims with soda water
bottles, bombs, knives, lathis and other
things and the procession dispersed.

Shrimati Renu Chakravartty: May I
point out that he is giving informa-
tion....

Shri N. R. Ghosh: Please let me
have my say. Let us not gloss over
the facts. The facts must be told so
that the House can have a true pic-
ture. We are ashamed about what
has happened in Calcutta. We also
stand by the declaration of our Home
Minister and of our Chief Minister
that there cannot be any condonation
of any incident in Calcutta and that
if millions of lives in East Pakistan
are sacrificed that will not justify the
taking of the life of one single Indian
Muslim. We stand by that But truth
must be told. Tt must be told that it
was just not & repercussion in Cal-
cutta: it was in the scheme of things.
Pakistan wanted it.

Shrimati Renu Chakravartty: No,
no. That is not correct (Interrup-
tions). They never wanted it

Shri N. R. Ghosh: 1 also know
something about it. (Interruptions).

Mr. Speaker: Order, order. That is
not decided in this manner. I hope
all members would remain silent and
restrained from these emotions. We
have just heard an emotional speech.

Shrimati Renu Chakravartty: The
Congress Party members should also
be told to behave......
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Mr, Speaker: Order, order.

Shrimati Renu Chakravartty: It is
=shameful not to come to the aid of the
minority.

Mr. Speaker: Should I ask the mem-
ber not to speak but to sit down?

An Hon. Member: We never dis-
ifurbed Shri Badrudduja when he was
-on his legs.

Shri N. R. Ghosh: Om the 10th of
January, in the very heart of Calcutta
there were several attacks by the Mus-
lims on the Hindus—in Bantapukur,
Fulbagan, Gorpad, Entally, Park Cir-
cus. Raja Bazar, Watganj, Kiderpur,
Garden Reach and other places. Some
temples were burnt and Hindu pro-
perties were damaged by fire. Ewven
Vivekanand Pandal did not escape.
There were arson and stabbings. 1
hope my hon. friend will ascertain and
<lieck this fact that there were more
casualties amongst the Hindus in
Calcutta than in the Muslims. Gun-
shots and stabbings actually took more
victims from the Hindu community
than tfere were casualties amongst
the Muslims. This is a fact which has
gol its own meaning appropos the
tirade against the West Bengal Gov-
ernment.

What about Pakistan? My hon.
friend should remember what we are
doing and what our secularism stands
for. We even tolerate slogans like
“Pakistan Zindabad”. That was the
slogan frequently used in Murshid-
abad. It was proved that Pakistani
flags were hoisted and “Pakistan
Zindabad” was the slogan used in the
constituency of my hon. friend. We
tolerated it. .

An Hon. Member: Shame, shame.

Mr. Speaker: Order, order. Hon.
Members ought to be patient enough
and bear with the hon. Member who
is speaking.
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Shrimati Renu Chakravartty: AR
this is nothing but wuntruth, He is
trying to rouse passion by making
absolutely incorrect statements,

Mr. Speaker: Order, order. The
hon. lady member should resume her
seat. Even if according to the hom
lady Member it is wholly untrue, stilt
I have to hear it. The previous speak-
er was heard with attention,

Shrimati Renu Chakravartty: This
also would bring about its own repri-
sal.

Mr. Speaker: What can I do?

Shrimati Renu Chakravarity: The
previous speaker never spoke on
behalf of Pakistan. What did he say?

Mr. Speaker: Should I stop him

then?

Shrimati Renu Chakravartty: He is

from Jalpaiguri and he is speaking
like that.
Mr. Speaker: Order, order. He

should be permitted to continue his
speech.

Shri N. R. Ghosh: 1 was present in
Calcutta. I will give vou some startl-
ing facts. They were widely reported.
On the 9th and before 9th, several
high-ups. ...

An Hon Member: Of the Commun-
ist Party.

Shri N. R. Ghosh: No, I would not
name them. They had consultations
with the Deputy High Commissioner
and those people, Pakistan-lovers, they
were inflaming the Mohammedans.
All of them are not bad, but they are
easily inflamed. These people wanted
to inflame them. That is why they
managed all those attacks on the
Hindus on the 9th and 10th.
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[Shri N. R, Ghosh]

Now, Sir, unfortunately there was
a repercussion. But what we did. as
the Vice President in his Address has
said, was, it was promptly and firmly
put down. I may give another inst-
ance to show to what length it went.
1 mentioned to you about the students
procession, Dinabandhu Andrews Col-
lege students also wanted to come out
and join that procession and they
were stopped: Bullets were used.
Bhudeb Sen, the brightest boy of that
College, who was to come for the
Repub'ic Parade here was shot dead.
The Vice Chancellor of the Calcutta
University, who is an ex-Chief Justice
of Allahabad, has demanded judicial
inquiry. Will not that satisfy the
lady Member of the Communist Party
and also the Member from Murshid-
abad as to what length, with what
sternness and to what extreme length
the West Bengal Government went?

Shrimati Renu Chakravarity: Why
don't vou tell what happened in Bon-
gaon, what happened in Barasat and
what happened in Habra

Shri N. R. Ghosh: I do not want
continuous interruptions from this
quarrelsome lady. All those people
were active inflaming the Muslim
pockets of Calcuttd. (Interruption).

Mr. Speaker: 1 appeal to the hon.
lady Member... ...

Shrimati Renu Chakravartty: He
has called me guarrelsome and every-
thing. 1 say: let it not be an unvar-
nished untruth. Why does he not
talk of what happened in Bongaon,
what happened in Barasat and what
happened in Habra?

Mr. Speaker: Should he be directed
from somewhere else what to talk?
Can I direct him to talk of particular
things?

Shrimati Renu Chakravartty: It is
for you....(Interruption).

Shri N. R. Ghosh: I can't be your
mouth-piece.
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Shrimati Renu Chakravartty: Thank
God, you will never be my mouth-
picce.

Shri N. R. Ghosh: Then, there were
certain other things. Not only these
Pakistani spies and somc high-ups,.
these Pakistan lovers, were very ac-
tive in the office of the Deputy High
Commissicner, but they actually went
to all the Muslim pockets in Calcutta
and inflamed them.

Now, Sir, you will bhe startlod tlo-
hear that a few days before the reper-
cussions took place in Caleutta, some-
big Muslim mercharnits had effected
the riot insurance. They must have
got that cue from the Pakistani spy
ring in Calcutta. There were photo-
graphic arrangements, tape-recordings
and other things, all ready, so that all
these things can be communicated to-
Pakistan and that there will be a more
heinous carnage. As [ said, they have
perhaps becn trying that there should
be more carnage in East Pakistan
because of the grim picture, false pic-
ture, exaggerated picture transmitted
to Pakistan like which has just bren
placed before the House. (Interrup-
tion).

Mr. Speaker: Order, order.

Shri N. R. Ghosh: My friend has
read cut from the Stateman’s edito-
rial of the 15th, That was a very very
wise statement and a very reasonable
observatinn. My friend knows that
this is not the first upheaval in East
Pakistan. There have been such riots,
such holocaust, such arson and all
these rapes, abductions, ete. many a
time. We have always under-played
it and we never put it before the
world forum what actually has been
going on in East Pakistan. This large-
scale exodus—what a hell has been let
loose there. We have always kept
silent over it. Has this policy of ap-
peasement benefited us? Our Govern-
ment thought that otherwise there
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would be repercussions on the minor-
ity community of East Pakistan. Did
it produce that effect?

Mr. Speaker;: The hon, Member
should try to conclude now.

Shri N. R. Ghosh: May I have some
time more, because my hon. friend
opposite has said many things?

Shri Basumatari: Some more time
may be given to him.

Shri R. §. Pandey: Five minutes
moure may be given to him.

Mr. Speaker: He might have two or
three munutes more.

Shri Ravindra Varma: He was per-
sistently interrupted. So, he mignt be
Elven some more time.

Shri N. R. Ghosh: Now, the world’'s
forum cannot be ignored. We have
been the wvictims, and we have been
the sufferers, and yet, in spite of that,
because of the want of international
publicity, we have always been put in
the dock.

Everybody knows here, and my hon.
friend from Assam has pointed out,
that there was infiltration of Pakistani

people in very large numbers, Even
our Government shut their eyes
against the implications of the last

census. According to the last census,
as the lady Member has pointed out,
about 10 lakhs of people infiltrated.
That was the finding of the census.
But you know, Sir, that census figures
are on declarations and were handi-
capped in Assam. But there have
been pamphlets, and there have been
facts and figures given by some people
in Assam, by people who belonged
formerly to the Ministry, that the
infiltrators would not number less than
30 lakhs. I would ask our hon. Minis-
ter who for the first time admitted
that there was the necessity of edu-
cating world opinion, to go to the
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borders of Assam and see for himself
the position. He wil find that for
hundreds of miles, clusters of viliages
have sprung up along the border with
all these infiltrators. They are a
security question and will ever be. I
may warn Government that this silent
invasion is not innocent. This is done
at the instance of Pakistan, and many
of the Mohammedans who are on the
Indian border have their relations,
and they welcome them with open
arms, and they conceal them, and
after a few days, they pass them off as
Indians. That has been the game.

I know of one village, or one char,
an aliuvial bit of land on the niver
Tiesta, in the district of Cooch-Behar;
i had been there on a profe:sinoal
mat.er and i heard that that chur
had been named as Bogra Cnir, Bogra
15 the name of a distr.ct in East Fas-
istan, mostly popu:ated by Moham-
medans. Those Mohammedans have
come there, settled there openly and
named it as Bogra char, just as the
Britishers who had gone to America
had named their cities as New York,
New Britain and so on. That was
tolerated by us. All these things have
been tolerated by us,

I may tell you that this silent inva-
sion by the 30 lakhs of Pakistanis in
India is a source of danger. That is
a great security problem. Let our
Government beware,

I repeat that we hate reprisal by
any Hindu against a single Indian
Mohammedan, because that is against
our Constitution and that is against
our culture. But I may tell them that
our Constitution does not protect dis-
loyal citizens; it does not protect trai-
tors. It does not protect those people
who gain their inspiration from else-
where and who only masquerade as
Indians with a different ideology. I
submit that secularism does not mean
this, and they ought to be told that
the fact that our Government is secu-
lar does not mean that all these things
can be perpetrated in this way with
impunity.
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I shall draw attention to what ap-
peared in the Statesman today and
what appeared in newspapers previ-
ously, It will prove that not only
were there secret arsenals concealed
in mosques, concealed in private
houses, but some of these have been
recovered now, and it will appear that
even the Pakistan Deputy High Com-
missioner’s people and others were
busy in actually inflaming these
Mohemmadans, against some of whom
the DIR has been used.
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In conclusion, I only say this....

Shri P. R. Patel: We shall sit for
five minutes more,

Mr. Speaker: I cannot give more
time.

An Hon. Member: Let him conclude
tomorrow,

Shri N. R, Ghosh: Then can I con-
clude tomorrow?

Mr. Speaker: No, no.

Shri N. R. Ghosh: I tell our Govern-
ment that this guestion of infiltration
is not an innocent question, it is not a
question which should be brushed
aside in this way. It is a security
question, the question of the activities
of disloyal people in Calcutta and
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elsewhere, the operation of a spy ring
with the conspiracy of Pakistan. These
are all security questions. In the name
of secularism, these people should not
get protection, The Government
should seriously look into this and do
something about it

17.01 hrs.
CORRECTION TO STATEMENT

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
I seek the indulgence of the House to
make a small correction in the state-
ment which was made by the Home
Minister this morning. The names of
the three persons arrested in the
Hazratbal case were given as: Abdul
Rahim Bandey, Abdul Rashid and
Ghulam Mohd. Butt. The name ‘Ghu-
lam Mohd. Butt’ was mentioned by
mistake. It should be ‘Qadir Butt'.

Shrimati Renu Chakravartty (Bar-
rackpore): You released the other
man and arrested this man?

Mr, Speaker The House now stands
adjourned to meet again tomorrow.
17.02 hrs,

The Lok Sabha then adjourned till
Eleven of the clock on Tuesday, Febru-
ary 18, 1964/Magha 20, 1885 (Saka).



